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The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKLR wn the Cha.r]
ORAL ANSWERS TO QUESTIONS
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BHRI ANNASAHEB P, SHINDE. As
far as the Btates are concerned, we
have divided them into two groups.
The four States that will be covered
in the beginning are Punjab, Haryana,
Andhra Pradesh and Maharashtra and
in the second group we propose (o
cover Uttar Pradesh. Rajasthan Kar-
nataks and Tamilnadu. These are the
eight States to begin with, That does
not mean, however, that the other

programme is extended in future, We
are exploring other possibilities also,
this is only the beginning.

As far as the initial stage is con.
cerned, Rs. 46 crores are involved in
this project. Fifty per cent of it will
be the share coming from the World
Bank as loan and fifly per cent will be
our contribution.

The project will start from this year

_APRIL 8, 1978
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SHRI ANNASAHEB P. SHINDE: The
purpose of the project 1s firstly the
production of quality seeds and,
secondly, making the seeds ava‘luble at
reasonable prices., So, the whole pro-
ductien, processing and marketing 15
orgamsed in a scientific way.

As far as the production programme
is coucerned, at present it is crop wise,
Taking paddy, tor instance, we are
producing roughly 26,000 tons of seed
now, Consider:ng thut we require
72,000 tons, our intention is to produce,
under this pro,ect, 61,000 tons, In the
case of wheat we are at present pro-
ducing 72,000 tons, we propose to pro-
duce 1.36,000 tons while the require-
ment wou.d be about 1.58,000 tonms. I
have got a whole statement with me
and if the Hon Member is interested, I
can send him all the details.

SHRI N. SREEKANTAN NAIR: It is
seen that out of the fourth Biaies
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selected, three are I north India and
only one Is in the south—and that too
more or less lying towards the north of
india. May I know why Government
decided upon these States and left out
deficit Stutes like Kerala?

SHRI ANNASAHER P. SHINDE: I
appreciate the seuntiment of the Hon.
Member but us far us the seed pro-
gramme is concerned, we would not
like to divide Incia into the north and
south. In fact, I bad read out a list
earlier, and all the three States Tamul.
nadu, Andhra and Karnataka find a
place in the list; only, Andhra happens
to find a place in the first list. As far
a8 Kerala 18 concerned, the Hon.
Member is more knowledzcable than
I am. It is a plantation crop area
and, therefore. the emphasis will na-
turally be on the creation of nurseries
for plantations. As far as seed is con«
cerned, we have to go by the technical
advice and have to see where the ch-
matic conditions are better. As far as
peddy seeds are concerned, perhaps
Andhra and T.milnadu will be in a
better position (o supply them. The
suggestions w:l' hnwever he borne !
mind while exploring future possi :}
ties,

SHR!I VISHWANATH PRATAP
SINGH The M'n ster mentioned that
there arc two aspects of the National
Seeds Corporatior. the first being pro.
duction and the other marketing, May
I be told what the Government s think-
ing in regari to the marketing proce-
duie of the Nationa! Seeds Corporation
so that the seed could be made avail-
uble at all the levels at which it is
usually requtred— -ecause the farmer
cannot go long ristances to get the
seed,

SHRI ANNASAHEB P. SHINDE:
Generally, the strategy is that, as far
as the Nationa! Seeds Corporation is
concerned, it wouhl not get itself in.
volved in the marketing 81" certified
seed internally in individual States
that will be the job and responsibility
of Individual State Corporations to be
congtituted in each State, But as far
a8 the inter-Stale trade is concerned,

CIUHAITRA 16, 1808 (SAKA)
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naturally the National Seeds Corpora~
tion would have a very important role
in regard to the production of founda-
tion seed and coordination. Production
of the seed would be the responsibility
of tne National Seed Corporation while
murset.ng the see! wtemally would
he the responsibility of the State Seed
Corporations,

Central Assistance for Implementation
of Land Reforms in Kerals

*282 SHRI C JANARDHANAN: wilt
the Mimster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Kerala Government
have sought Central assistance of Rs.
21 crores every year for the next three
years as a long.term loan for imple-
menting land reforms in the State;
and

(b) it s0, Government’s response
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
iRRIGATION (SHRI ANNASAHEB P.
SHINDE): (a) and (b). A statement is
ad on the Tarkle of the Satha.

Statement

It a recert letter to the Government
of [ndia the Government of Kerala has
outhined the financial liability it has to
discharge for the implementation ot
the 'and reforms measures and has sug-
gested that a sum of Rs. 23 crores will
have to be provided for this purpose
during the year 1976.77. It has re-
qaested for a provision of additional
assistance towards this purpose at an
carly date. The rejuest i1s under ex-
amination,

SHRI C. JANARDHANAN: In view
of the fact that land reforms is given
top priority in this country and the
Central Government has given a direc-
tive to the State Governments t{o im.
plement it expeditiously, will the Gow-
ernment tgke an 1mmediate decision
on the request of the Kerala State
Government?
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BART ANKASAHEBR P, SHINDE: The
‘Kerala Government is in vorrespond.
ence with us; but if the Hon, Member
would not mis-understand me, 1 would
like to say that the Kerala Government
hag, perhaps n its enthusiasm, taken
up a little more responsibility of pay-
ing compensation immediately. Our
own view 1s that they should not have
taken this up because, 1t we pay heavy
compensation to land-owners where
‘tenants are nvolved, the implementa-
tion of land-reforms w:ll come across
a number of hurdles and regources
would become a mator bottleneck
However, our effort 18 fo help the
Kerala Government to the extent
poamible. The Plann ng Commission 1s
seized of the matter This particular
.question refers to the tenancy prob
lem; but as far as the taking over of
surpius land i1s concerned, the Reserve
Bank has given special permission to
the Kerala Governmeni to 1ssue bunds
‘it neces.ary

SHRI C JANARDHANAN Actually,
1 cdiisagree with some part of the
Minister s sintement Anywav, the
Kerala Government's actual demand s
not 2§ crores 1 1975-76 bt -{s actual
defle;t 1s 63 crores 1e 21 ciores per
vear for three vears I .an give the
details of thus demand, 1f t' e Mimister
wants, but I know he has 1t Will the
Government consider the question as a
whole 1n order to implement this radi-
cal land refoxm, which ounly States
L'ke Kerala hove taken so far?

SHRI ANNASAHEB P SHINDF 1
appreciate the concern of the hon
Mimster and the Kerola Government
and as 1 said our eftort would be to
help the Kerala Government But what
1 said was that the total responsibiaty
of Rs 103 crores has Leen taken up
by Ke-ala and they have indicaled a
gap in the resources of the order of
Rs 6% crores dunng the next three
yvears, which, to my mind, 18 a Iittle
on the high side and perhaps which
cvould have been ave.ded. Anywav
this is a matter in regard to which
our eflort would be to help the Kerala
Government The Planmng (Commis.
5100 1» geized of the matter at the

Oral dnyioery 8

moment and witl
moment and il come o Appreplate

BHRI N, SREEKANTAN NAIR: How
the Government envisage payment to
those people from whom the land has
been taken over? Do the Government
of India expect them to starve, or allow
the Government of Kerala to let them
starve and give them bonds which
cannot be eaten, used or cashed in any
way?

SHRI ANNASAHEB P. SHINDE:
What I am saying is that the cash pay-
ment should have been avoided. Gener-
ally, we have advised the State Gov
ernments that we should not hurry up
compensating landlords immediately or
forthwith in cash tecause the bene.
ficiaries would be paying in insial-
ments sLréad over 12 - 20 years, natur-
ally that amount could have been
used for compensating land owners in
due course of time, but the Kerala
Government has taken up the respons:-
bility for mak'ng payment immedi~
alely in cash

The whole srint of implementation
ot laxd ret rmes 15 not how the com
rensation il immediatel be  padd,
bul tne wnole effort 1s that as far as
the tenon* i1s «nncernel, he gets the
right of owneichip and or of perma
nent cultivation so that he s1n a posi-
tion to use the land more productivelv
1hat is the emphas s but the emphasis
hei¢ seems {0 e a 'ittle on tne other
side

SHRI N SREEKANTAN NAIR For
the last 15 20 vears, in Kerala tre
landlords were never landlords actu-
ally, the properties were 1n the hans
of the cultivatore and most of the land.
lords were actually starving Even
some rehef 18 not given to them now
they would be 1n utler d'stress

MR SPEAKER That is only infor.
mation,

SHRI VAYALAR RAVI The state
ment of the hon. Mimster gives some
kind of a misundersianding about the
land reforms in Kerals, As we know
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very well, an Act hay been passed
n!m- eareful considerstion with a good
nuinber of CPM Members also on the
Cammittee Everybody has agreed
that you cannot compare the landlords
of Kerala State to those in the other
States There it 1s entirely a different
picture We decided to have some kind
of & compensation not for surplus land
but also the land which has been with
the tenants and also the land in the
tural areas Taking into consideration
the peculiar situation i Kerala will
the M nister appieciate the way in
which we tealt with both the sides
und consider the reg the Kera‘
aV¥eriment for conﬁihss ton fo the
lesatetd, who are actually middie klass
uoop geople”

MR SPEAKER Th. "hon Member
has given only mfoymgtion There 135
ro guestion The Mumster will gon
stder the reqguest of tHe Kerdla Gov
ernment m the hight of the informa
lion which tne ho~ Wember ha« given

Let us go to the 10+1 Quesniop
Agricultural Production

*38% SHR] P GANCGIADEB Will the
Mmnist 1 of AGRICULTURE AND
IRRIGATION be plessed to state

(a) whether introduction ¢! high-
vielding va efies of (ercals ¢ seeds
wnd pulses have helped tn 1ucreasing
the agri ultural production, und

(b) 1f so whether 1t has given rise
to problems of pesis ang disease con-
trols

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P
SHINDE) (a) and (b) Yes, 8t The
introdoction of high-yielding varieties
of cereals and casto:r crop amongst the
o seeds has helped mn increasing the
aq:twuural production There are no

Tigh yielding varieties In the case of

CHAITRA 16, 1898 (SAKA)
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Some of the high yielding varieties
like whest are more ruft’ resistant
while gsomé dther cerenla ave , movre
sasceptible fo pests and dlseqses and
therefore mere organised plant protec-
tion méasuresd are réquired to protect
more such pitipble varieties,

SHRI P GANGADEB In view of
the fact that our agricultural produc
f10n can easily reach now & spectacular
he ght but for rodents, pests and dis-
eases which are vet to be controlled
from damaging our plants and crops I
would like to know from the hon
M:n:is er what stevs Government have
taken or dre taking to weed out pests
ani plant diseases in the present situa«
t 72 and with what results

SHRI ANNASAHEB P SHINDE
P ant protection measures are being
emploved on a larger angd larger scale
For instance during the current year,
an area of a out 2?0 million hectares
was covered The mtention s to cover
more and mere areas Buyi this has an-
otner aspect While resorting to plant
protet{ion measures we should not up
@t the ecological balance, Lecause, if
we Lse pesticides in greater quantities,
it has some other imphcations Varlous
methods of biclog cal cdntrol &nd pven
the emisting scientific techniques with
the help of pestic des, have to be re
<orted to but a cautiods approach 18
requiré?  Government of India has a
waejl prepared p.an 1o meet the sitpa-
Lion

SHRI P GANGADEB Mav 1 knmaw
what are the likely changes that the
Guivernment of India oropose to make
to mod'fy the Insecticides Act Yor its
ef"e .t ve use 1n all the Btates and how
soo it will be done?

SHRI ANNASAHEB P SHMDHE
There i§ 6 Board on which the Siwies
are represented ang from to.

the position 15 reiiewed Aﬁ: tgmm
the Armugl Plan discuséfohs, all tige
matters, are gone tnto, and

plins are worked out Even the

sary précautiods that are to ‘be #

are also discussed
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SHRI ANNASAHEB P SHINDE.
‘This is out of the purview, but out of
respect for the senior Member, I would
say this As far as this year 18 con-
cerned, we are going to have a bumper
crop of grams Therefore, the concern
of the farming community is that the
prices are coming down very much. 1
have made a statement last week the
Government 18 prepared to purchase
grams at support prices At the
moment, I do not think there is any
shori-term problem The long-term
problem 15 there, but the short term
problem 18 not there
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wft o o a2 90 1 & anen s
g feaw & & Shrae o qewm W
froft ar wre ¥ Faw ft vy W
fiay qr fie i & wog & @ o @
war ey Twerw & forg dwre §fR
a3 o€ Shrny s a ar @ ¥ fre®
w8 O F it qIX Seww W
R ?

e wvew : 9y Y§T & Ay o1
qrm T &)

st wefeg wromn v : s,
ol Yzw sT W aww § 1 O A
wigwr § 5 08 e Sand ) dwd
R ofit @@ wit ot dwd gy W uw
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g e ?
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SHRY ANNASAHES P, SHINDE:
As far as 5 or 6 per cent shor{lafl is
concerned, when adverse weather com~
ditions are there, we have g shortfall
to that extent But in a year Lk this
there 13 no question. In fact we shall
be in a position to meet fhe require-
ments ol the country out of our pro-
duction,

Regarding plant protection meagures,
it is a very imporiant part of the pro-
duction strategy and that I have earlier
explained in details

ot on wgw Wi : sy Iy oW
Tt & wown # §, ow o “vely ew”
e wrrg durdr §, yo e §
ey S werr tuigo apd §
wvs! §, 0% waew § wpwarr W
g & ot ofdy ot v e § 6
T e & AR # wy fewe § wWilfs
Iy wvg NAw F wavey e Py &y

SHRI ANNASAHEB P SHINDE
Qur scientists say that they have suc-
ceeded in cvolving a new tariety of
Kesri Dal which perbaps 18 less harm-
ful to human health But stil com
mercial production of 1t hag to bhe
proved

Model for Low Cost Raral Bouses

*38¢ DR. RANEN SEN Wil the
Minister of WORKS AND HOUSING
he plepsed to state

{(a) whether Government are aware
that one Calcutta designer has won
special prize for 1975 1n the low cost
rural housing competition, and

¢(b) 1f so, whether Government pro-
pose to consider this model for Gov-
ernment schemes for low cost rural
houses ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI H K. L. BHAGAT): (a)
Yes, Sir,
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(b) An exhibition of all {he entries
received for the compelition was held
in the Hall of the School of Planning
and Architecture, Indraprastha Estate,
New Delbi, trom March 22 to March 28,
1878, It iz hoped that the best of the
entries will be used as models for rural
houses by the various censtruction
agencies,

DR. RANEN SEN: Some land was
distributeg to the poor people in the
rural sector, but due to various reasons
they are not oble tn build houses. So,
nearly a year Yack certain competi-
<ions were hzld in Calcutta but when
this rural housing scheme is lagging
behind, may I know what is the rea-
son for having another competition in
order to find out the most suitable
model?

SHRI H. K. L. BHAGAT: As
would be clear titom my answer, this
competition was held by the SPA
Trust of which HUDCQ is one of the
trustees, They have provided Rs, 3
lakhs and from the interest accruing
therefrom and from a matching grant
Tfrom the HUDCO designs were prepar-
ed for urban housing and develop-
ment and for 1ural housing. The
first one is for urben housing and the
second one was for 1ural housing. This
competition was heid to find out de-
signs for models which different agen-
cies can use, They cre to use them to
build the houses

DR. RANEN SEN: Even then the
report in the newspaper was that it
was a rural housing scheme. Now
he says it 1s urban bhousing.

SHRI H K. L. BHAGAT: The
secend one is on rural housing. That
is true, The competition you refer.
red to is for rural housing.

DR, RANEN SEN: May I know
what advance hag becn made in  this
Tegard about rural Lousing scheme at
& very low cost because people are
very poor ih the ruzal areas.

CHAITRA 16, 1898 (SAKA)
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SHRI H. X. L. BHAGAT: So far
as thig particular decign is concerned;
the whole scheme cf study was that
the various entrants were asked to
study a village of about 2000 popula-
tion for which they are supposed to
give designg of about 200 houses
which are o be %ewly built. They
have been asked to use the local mate-
rial and they have o prepare designs
for two rooms plis some other area.
They gave these designs where the
price varies beiwecn Rs. 4000 and
Rs, 8000 becauve of the design they
have given.

SHRI PRIYA RANJAN DAS
MUNSI: May 1 know from the hon.
Minister one thing? In connection with
our 20-point programme, priority has
been given for sifeléss to give them
sites for vonwruction of houses, In
this regard I want to know whether
any confereace or meeting was held
with the State Chiet Ministers or
Ministers in charge of Housing to re-
view the progrees of rural housing
consiruction and if so, whether any
assessment has been made as to how
far houses can be buiit at a low cost
in rural areas and what proportion ef
assistance will be given from the cen-
tre and what proportion of assistance
will come from ihe States which will
generate resources on their own to
give support to the rural peasantry
and Hargans for rural housing cons-
truction, -

SHRI H. K. L. BHAGAT': The ques-
tion of the scheme of rural house sites
to “hose wao do not posses house sites
was reviewed ‘1 a meeting recently
calleg by the Prime Minister to review
the progress, TLere thiz matter was
discussed.

So far as the scheme is concerned,
according to the scheme, %he peouple
who are allowed house sites are ex-
pected to build tnewr houses. But, in
Some cases, some slates have shown
interest. They have mobilised regour-
ces and they have built houses, I have
the details of those States,
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Now, the guestion is & very huge
Wng big ope—-the problem of rural
Jousing. The question is: what more
can be dome for them. There is & pro-
posel under cxamination, The  State
Mibisters for Houauing have given a
suggestion that a Fural Housing Cor-
poration be ser up This proposal is
also under consideration of the Gov.
emment. Hut now the emphasis is
that for this purpose the States should
mobilise their resources also mobilise
some resources by the volumiary
sgencies. That 's the position

SHRI S. M. BANERJEE: I am
Happy to Jisten ihat several exhibi-
tions ate being held, rarticularly about
she designs of the houses for the rural
-areas. Hon. Minister said that a Rural
Housing Corporation for the purpose
was under conmideration, My fear 1s
that those Mcmbers of the Corpora-
Hon will get the Houses but not the
Harijens for whom this Corporation
is being formed. I would like to
know for whom iz this Corporation
being formed? ‘"What positive steps
have been taken to comstruct houses
#; leasat in those areas where land has
been distributed to the Harijans?

SHRI H. K. L. BHAGAT: I have
given the answer alveady.

I may expiain to the hon. member
that there are iwo <chemes—one is
allotment of land for rural house
sites and amother 1s about the cons.
truction of houses, 8o far as the sche-
me gbout the hous?2 sites is concerned,
1 have slready snswered the question,
So far as the seconq scheme s
eoncerned, I have gct the  detailed
Btatewise figures and “he hon. mem-
ber can have it from me, if he wants
to have it

Criteria for establishing & University

*488. 8%!3’.1 BISWANARAYAN
] : the Minister of EDU-
, SOCIAL WELFARE AND

be pleased ¢o state:

Ol Answers 16
(a) criteria for according approval

for establishment of a University by

the University Cirants Commission;

(b)Y whether U.G.C. has assessed the
position in the country as to the needs
of Universities; and

{c) if so, outline of the assessment?

THE DEPUTY MINISTER IN THE
MINISTRY QF KEDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE SHRI
D. P. YADAV): (a) to (c). A state-
ment is laid on the 'Table of the
Sabha.

Statemeny

(a) to (c). Under the Constitution
the State legislatures are competent
%o establish Uaiversities and for this
purpose approval of the University
Grants Commission is not requred.
However, utder Cecction 12A of the
University Grants Commission Act, it
has the power {o declare a new Uni-
versity fit ‘0 receive assistance from
the Central funds, The Central Gov-
ernment have since notified the Unj-
versity Grants Commission (Fitness of
Certain Universitias for grants) Rules,
1974 under Scc‘ivn 12A of the Uni-
versity Grants Caomnmission Act, A
copy of these Rules was laad op the
Table of the Sabha on December 3,
1874. These Rules have also been sent
to the Staie Governments and Uni-
versities The Conmussion has request.
ed ‘he State Governments that before
any State Government formulates a
proposal for thoa establishment of a
new Universily, there should be @
survey of the existing facilities for
higher education in the Siste and its
projected ne2ds. The Commission
should be assorintcd right from the
beginning with the survey prior to the
formulation of the proposal for estab-
lishment of a new Universily. The
Commigsion has intimated the guide-
lines to all the State Governments and
has requested them to send the requir-
od informmtion/date in the prescribed
form along with the proposal fow e~
tablishmene of 2 new Unfverslly.
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, & The Comamission bas not conduct.

ol any survey in order to assess the
needs, if any, of new universities. How.
ever, 1t hag advised those State Gov-
emments from whom proposals for
new universities are pending with the
Cemmission, {o sead in their proposals
for the entirz Plan period for consi-
deration of the Commission,

SHRY BISWANARAYAN SBASTRI:
Th e statement it Las been stated—
“However, under Section 12A of the
University Grants Commission Act, it
has the power to declare a new Uni-
“werdity fit to receive assistance from
the Central Fuads.”

“The Comimssinn should be we-o-
citted right from the beginning with
the survey pror to the formulation
of the proposal fur establishment of
a new Universily.” While the U.GC.
is to be assouiateg with Survey the
last part of 1t says “hat no survey
has been conducted by the University
Griont, Commission, To me these stale-
ments look self contradictory. It 1< true
according to the Constitution the Staile
Legislatures are cuite compeient to
formulate proposnl bu. jt is known to
everybody that the University Grants
Commission finances these  universt-
ties. T would like to know whether
ine existing universiies are sufficient
tp cater to th: neeids of the students
and whethor there 1s any need for the
establishmeng ~f any new universities?
I would like to kcow the Govern-
ment’s view on this Lecause unless this
position is ascertained. giving assis-
tance on an ad hoc basic 18 not suffi.
cient.

BERI D, P. YADAV: Education
is a State subject. If the hon, member
goes through the Statement which has
been laid on the table of the House,
thare is ng confusion of any sort and
everything has been stated clearly, So
$ax as conducling of survey in vegard
?,ﬂn potentiality of the university

converned, it is not the busipesy of
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the University Granta Commission.
The proposal has ‘o come from the
State Government as to the require-
ment.

SHRI BISWANARAYAN SHASTRI:
Constitutionally, the provision is all
right. But the University Grants
Commussion not only gives grant {o
al] the universities bul approves &
proposal for a Umveisity, There are
universities 2stabl'shed by the Ceniral
Government in certmin States and in
such cases more than one States shall
have to make rcquest to the Ceniral
Government. In view of all this, 1
think that proper pianning for the fu.
ture developmen! of higher education
iz absclutely necessary. What is going
%0 be dome in this regard by the Uni-
versity Grants Comymission?

SHRI D, P. YADAV. Central
University 1s rased in very special
circumstances and for that purpose
we have already tarted a Hill Univer.
sity in the North Hili Area. I think
the Member should be happy over
%hat.

SHRI B V. NAIX: In the state-
ment it has becen stated—

“The Cominission has not conduct-
ed and survey in order to assess the
needs, if any. of new unjversitres™.
May I know from the hon. Mimster
whether therc zre apy mnbiktions
in the Charter of the University
Grants Commission for conducting
such a survey, in view of fact that
most of the State Wyisltures under
the Constitution oxe empowered to
constitute new universities. In view
of the political reslities of our
country, they are subjecied to force
—pulls, presura and lobbying, In, a
large number of cclleges in  this
country, I have scen from our per-
sonal experience, the staff gets no
pay for months together. Under
the Circumstances, will the
Central Government, irrespective of
Constitutional limitations, etc. pre-
pare some sort of a masier plan
through the expertise. of the Uni.
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versity Grants Commission? Other~
wise, what will happen s,
we will go on entinuing with these
ill-clad, ill-fed teachers, tc bring up
our next generation. Will you take
it up seriously ang give us a reply
in the affirmative or in the negative?

SHRI D, P. YADAV: We have
got sufficient numbe: of universities in
4he country which hove got high aca~
demic standards. And, so far as sur-
veying is concerned, J have already
snswered this,
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SHRI P. G. MAVALANKAR: The
hon, Minister said mm his statement-

“The Commission has requested
the State Governments that before
any State Government formulates
a proposal for the estab'{shment of
a new University, there shoyld be
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a survey of the edisting facilities
foy higher education in the State
and jts projected nweeds’

I would tike o know the number
and the names of the States which
have conducted such a survey for
establishing new universities in their
respective States Secondly, ] want
to know whether a proposal for the
establishment of a residential umi-
versity in Bhavnagar in Saurashtra,
and a demand for a new University
in North Gujaray (preferably
Mahsana digirict) have been formu-
lated by the Siate Government of
CGujarat and forwarded to the Und-
vergity Grants Commission here?

SHRI D. P. YADAV: About
Bhavnagar, the pronosal is pending
as the nformation n pre:eribed
proforma along with proposal is yet
to be received ficm the Gove:nment
of Gujarat.

8HRI P G MAVALAVNKAR:
What about the desireq unive:sity in
North Gujarat?

MR SPEAKER. Next question

Proposal to reduce price of Wheat at
Fair Prioe Shops

*387. SHRI R. S PANDEY: Will
the Minijster of AGRICULTURE AND
TRRIGATION be plcased to state;

(a) whether prices of wheat :n open
market have fallen sharply recently;
and

(b) if so, whether Government are
considering o reduce corresporndingly
the price of wheat sold through fair
price shops?

THE MINISTER OF STATR IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a) The open
market prices of wheat are at pre-
sent ruling considerably lower than
last year's prices.
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(b) The issue price of wheat issued
¢hrough the public distribution system,
which is uniform for the whole coun-
try, is already a subsidised price and
there is no proposal to reduce the
same,

SHRI R. 8. PANDEY: There 18
now a humper crop of wheat and other
cereals. What is the procurement
price and retail price, say, for example,
at Bulandshahar? What is the price
¢ which procursment is made? What
is the retail price there? You may
just give us a comparstive statement.
Even if I am not specific in my ques-
4jon, yoh may please ccme out with a
specific answer. It is a very limited
question. You may s¢y what is the
price for instance, in  Bulandshahar
and Khurja so that we may have an
idea. What is the procurement price?
What is the retoil price?

MR. SPEAKER: He has already
said that the pisces of wheat are sub-
sidised and he does not propose ‘o
further subsidise the price,

SHRI R. 3 PANDEY: What is
the market price of wheat in wheat
growing oreas like Punjab, Buland-
shahar, Meerugy etc.?

MR SPEAKER: The question is
sbout the reduction in the issue price
of wheat whereas you are asking
about the prevailing market price all
over the country.

SHRI R, S. PANDEY. 1 am talk-
ing particulaily about Punjab, Har-
yana, Meerut and Bulandshahar which
are wheat growing areas.

MR. SPEAKER: The market price
is quoted everyday.

CHAITRA 16, 1808 (SAKA)
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SHRI ANNASAHEB P. SHINDE:
Sir, the suggestion of the bon, Mem.
ber is that the wheat, after its pur-
chases immediately should be despat-

ched to areas where it can
be stored and distnbut-
ed later. Here the _anci-

dental cost will be less. That is §n
fact our approach Now, what we
will do is this. 1If there is storage
facility available, we despatch the
wheat accordingly. The mmpression of
the Hon, Member Is that the procure-
ment cost is higher. That is the ge-
neral criticism. But, I would like to
tell the hon, Members that, for ins-
tance, last year, only 2 lakhs or three
lakhs tonnes were procured by the
Food Corporation while the rest of it
was procured through the  State
Agencies. They fincurred a cost of
almost Rs. 17 for procurement. Then,
distribution cost comes te Rs. 14 and
so the price comes to Rs 136 while
Government gells it at Rs, 125 at a
much higher subsidiged price

SHRI N, K, P. SALVE: Thanls
inter.alia to the bountiest conditions
of nature that we are looking for-
ward to a bumper crop. That indeed
is likely to create problems of stor-
age and one can understand if the
storage facilities are peither ade-
quate nor are they proper if we have
a bumper crop. May I therefore
know from the hon. Minister firstly
whether the procurement prices in
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Indis are nearly fifty per cent of the
internationhl, prices—ig this correci?
If i is s0, in view of the difficulties
we are now facing on account of the
inadequate storage facilities, is it not
pussible for ug to export wheat to
friendly countries because the condi-
tigng in friendly countries are ex-
{remely precanious  (Interruptions)
strictly on g returnable basis? You
think the moment 1 say you export
to ‘friendly countries ’you get ultra-
aﬁergic and sensitive without under-
s‘i:andmg my quesaon-——Can 1t he
done strictly on returnable basis in
one or two years' time which we have
ourselves done in the early years ra-
ther than rodents and pests eating
them away becausc of improper stor-
age facilities? We would rather ex-
port that with this stipulation that
within two years time we ghould be
able to get back whatever guantities
we have exported. May I know the
horn. Minister's views on these two
aspects of the matter?

SHRI ANNASAHEB P SHINDE-
As far as storage is concerned, we
have built up a very large storage
during the last five-seven years. The
difficulty is, much more is coming
than what was estimated, At the
moment we have almost 9-1/2 million
tonnes in actual <torage with tihe
Centre and the State Governments,
Every day more ard more is coming
Still, wheat season is to come. The
storage facilities are inadequate but
that will not be allowed to come in
the way of our procurement. We will
continue to  procure; though  export
seems to be very ottractive, for a
country like India, what is imme-
diately needed in the near future is
t¢ see that our dependence on coun-
tries is reduced. So, the postion of
bumper aoraps -hould be exploited to
the best of our national advantage
so that whatever constitutes buffer
stock is stored in order to see that
there is no fluctuation in prices so
that we may be able to extricate our-
selves from the import—that s our
approsch.
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Ag far as the international prices
are concerned, the international price
is a very wide term because thé pri~
ceg differ from country t{o country.
The landed cost of wheat which we
are purchasing now in the interna-
tional market comes to Rs, 144, thaf
means, i includes the cost of freight
which is quite large—Rs. 20 to 25
being the freight element, But, last
year, the prices of wheat in the in-
ternational market were much high+
er. We cannot really relate that td
that. After all our consumers are
very poor and they have very little
purchasing capacity and we cannot
compare ourselves to the inter-na-
tional market price. Thereférs, wé
have to take our price policy consis-
tent with the local situation,

' SHRIMATI PARVATIII KRISH-
NAN: The Minister referred to the
storage facility. May I know why is
it ithat the Government did not fore-
see and made adequate provisiofl for
a good crop? How is it that we ard
hearing disturbing news that educa-
tional institutions are to be used for
storage of foodgrains? Is it not going
to affect the education of the child-
ren?

SHRI ANNASAHEB P, SHINDE: As
I have alrcady submitted a wvery
large storage has been constructed
Unlortunately, duning the last two-
three years the occupancy was 25
rer cent or 30 per cent and most of
the storage was lying empty Now, a
bumper crop is coming. 1 agree with
the hon. Member that all care should
have been taken. The Ministry and
the Storage Committee did take into
consideration this fact but due to
dafficulties of resources we could not
have larger torage. This point is
now being taken -otre of and ‘large
construction programme is already
underway.-Is % not our policy to use
educational institutiong for storage
purposes but only, if necessary, in
highly surpluy States like Pdudiab
during vapatiens we may use them
temporaxily, Actually, a contingency
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may arhe 1o, use pahces and coflege
V-\mﬂdingq. H neCISETY.

‘Modernisation of Sugar Mils

© *389, SHRI D, D. DESAL Will the
' Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government propose
to take steps for the modernisation
of sugar mills, specially those in U.P.
and Bihar; and

(b)Y if so. steps proposed 1o bhe
taken in that direction?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir.

(b) The Central Government are
formulating a scheme for the rehabi-
litation and modernisation of sugar
factories in the country having old
and obsolete machinery and working
with unzconomic capacities,

SHRI D. D. DESAI: May I know
from the Minister the impact of ope-
rating uneconomic sugar mills with
machinery in depleted condition on
the agriculture sector, particularly
sugarcane growers. How much is the
sugar recovery loss occurring and the
total computed ioss on account of loss
on recoveries and under-payment to
cane growers? How does it compare
with the cost of rehabilitating or
modernising the sugar factories in
U.P, and Bihar?

SHREI SHAINNAWAZ KHAN:. It is
obvioys that the losses that the coun-
try 1is incurring are very heavy in-
deed. The cost of modernisation and
.rehabilitation would be comparative-
1y much lesz and that is why the
Government of India have taken a
.. decision .to rehabilitate and modernise

‘the out-dated and out-moded mills.
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SHRI D. D. DESAL: We ' bad re-
cently, last year, nationalised -sick .
mills, not sugar mills, but - textite.
mills, ang we are now on the verge
of nationalising these sick sugar mills.
The Levy Sugar price difference in
this case is very high. The hon. Mi-
nister had given a general ides, but
I may say that the levy price differ-
ence in the cuse of sugar we had to-
compute was between Rupees 442 for
South Bihar against rupees 118 for
Andhra Pradesh, I do not want te
dilate on this unfortunate imbajance,
but now that Government have al~
ready felt the heavy losses they are
incurring on textile mills so mugch
so that in the course of a year or 0
they might be forced to  auction
away thosg sick mills to get away
from the debit entries operating junk
extile mills which had been bought
at high cost, will the Government
take over the sugar factories or scrap
those factories or will they consider
putt‘ing up new factories of their own
in these two States?

SHR1 SHAHNAWAZ KHAN: Where
Government have found sugar millg
which arez not functioning properly,
Government have not hesitated to
take over those mills,. We would
like to give a chance to sick sugar
units or mills which are not funcs
tioning properlv or which are having
a capacity which is rather low for
crushing, to modernise themselves.

SHRI S. M, BANERJEE: The hon.
Minister has stated that some of the
mills which are sick to be
modernised. I am sure Govern-
mant o going to spend &
few cioicg ¢ them to modernise. .
Insteag of that, I woulg liks to know
whether Government hag taken a final
decision to tzke over the sugar mills
in Bihar and UP. ang if not. tho rea-
<on therefor? 1Is it due to pressure
from the millowners that a deusaon
nas not been taken?

SHRI SHAHNAWAZ KHAN: 7'
is no pressure {rom the sugar mill
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owners Anyhow, gven if there is any
pressure, Government would not suc-
cumh to it.

SHRI S. M. BANERJEE vrese.-Z

ME_ SPEAKER: He has said there

is no opressure. Shri Ram Gopal
Redis,
SHERI S M. BANERJEE: ‘What

about takeover? What abcut natio-
nalisation? Has a decision been
take» by Goviernment?

MZI. SPEAKER: Takeover of sick
suga:r mills has been described as
‘socialism bleing made a dusthin  of
capitalism’.

SERI S. M. BANERJEE: Shri
Reddy is a sugar mill magnate, Why
shouii he ask a question?

ME. SPEAKER: has said that
whenever necessary, thlgy will  be
be t:ken over.

SHRI S, M. BANERJEE: He has
not said so. You have said so.

Ween Shri N. N, Pandey raiced a
discussion here, we were assurgd that
Government was seriously thinking
over it. Has a decision been taken te
take over the sugar mills or is a deci-
the velicy of my party.

SEAI SHAHNAWAZ KHAN: I have
stated on a previcus occasion that my
party ts committed to the natioualisa-

tion of the sugar industry. That is
the policy of my party.
SERI S. M. BANERJEE: which is

his narty—Congress or INA?
ME SPEAKER: What is Govern-
ment’s policy?

SERI SHAHANAWAZ KHAN: It is
the peclicy of the Governmen! of
my rarty. What the c¢pveriune mo-
ment for that would be has yet
to be decided. The Sugar Inquiry

APRIL 5, 1976

Oral Answers 28

Commission also has made somc re-
commendations, Those are under the
consideration of Government,

SHRI M. RAM GOPAL REDDY:
Has any programme been drawn up
to modernise these old mills, and if
so how much nimey is needed and in
how many years they are foing to
modernise the whole industry?

SHRI SHAHNAWAZ KHAN: 1t
has been decided in principle that all
the sick mills would be modernised
and rehabilitated. A provision  has
been made for it in the current year’s
budget. We hope that thiy work on
modernisation will start very soon.

Nagarjuna Sagar Project
+

*393. SHRI S, A.
THAM:
SHRI Y. ESWARA REDDY:
Will the Minister of AGRICUL-
TURE AND IRRIGATION hz pleased
. state:

MURUGANAN-

(a) whether ‘Government have
sanctioned any special assistance for
the Nagarjuna Sagar Project during
the current year; and

(b) if so, details thereof and when’
this Project is expected to be com-
nleted?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). A special ad-
vance Plan assistance of Rs. 3.5 crores
has been sanctioneq by the Govern-
ment of India to the Goverument of
Andhrg Pradesh for Nagarjuna sagar
Project for the year 1975-78.

The project is likely tc be comple
bzd by the end of March, 1981,

SHRI S A MURUGANATIIAM:
I, order to complete the2 excavation
of channel to power ayvacut of 11.19
lakh acres and to realisa early irriga-
ticn benefits and food production, hew
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much money has been sanctioned for
Nagarjunasagar ag special assistanca
in, thi:s plan period? In the Fourth
Plan period the Government did not
sanction the full amount for the com-
pietion of the project, Will the gov-
ernment provide the fuii amount in
this plan period?

SHRI KEDAR NATH SINGIH: As
I hava already explained for 1975-76
a sum of Rs_ 3.5 crores had heen sanc-
tionec by the Centre as special ad-
vance plan assistance.

SHRI Y. EASWARA REDDY: 7This
piaject carnot be completen ty the
sanciion of 3 crores or four crores; I
am not sure whether at this rate it
will re completed by 1931 as is men-
tionegd here. It is a gigantic project
and sur country should reaily be
proug of such a marvellous engineer-
ing feat. It was originally estimated
to cost Rs. 90 crorlas at the then rate
of prices; but more thanp Rs, 200
crores had been already spent and
still Rs. 100 crores more woulg be
netadeq to complete it. Becavse  of
delay in completion of the project
waler at the dam is unutilised
and thus we are not able to get full
advaritage of Rs. 200 crores alrecady
invesied. We are thus incurring huge
losses by way of foreign exchange in
importing food grains. The state go-
goverament is unable to find funds for
this project. Is it not in the interest
of naticnal economy for the centre to
come forwarg and grant IL.iberal fin-
ancia: assistance so that this project
is compieted within two years?

SHRT KEDAR NATH SINGH : It is
becaus: of that, as I hava already sta-
ted, the centre had givan Rs, 3.5 crores
as special advance plan assistance to
the Nagarjunasagar proiect. A team
has already gone to the World Bank
in Washington for a discusmon; it is
still in Washington having discussions
We have to realise at the same fime
that it is a state subject ang the state
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has to finance the project from its.
own resources.

SHRI M. RAM GOPAL READDY :
The project has thig capacity to irrigate-
20 iakh acres whereas the utilisatitn
so far has been only 12.5 iakh. Our
Chief Minister Vengal Rao has been
suggesting to thie  Government of”
India to allot Rs, 20 crores every year;
for every Rs. 20 crores so alloted, two-
lakih acres more will come under as-
sured irrigation and to that extent.
more fodgrains will bz produced, I
weant to kacw whether the govern-
ment is in a position to allot Rs, 20
crores each so that this project may
be completed within a short period of
time.

MR. SPEAKER : The hon, Minister
has already saigd that a team is Iin
Washington for discussion abeuf assi-
stance

SHRI M, RAM GOPAU READDY :
No, Sir; let him say whether Rs, 20
crores would be given every year so
that every year 2 lakh acres be

rought under irrigation

MR, SPEAKER: They arg taking
action; you may await the return of
the team.

Beet Root Culiivation

*394, SHRI NITIRAT SINGH
CHAUDHARY: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether beet root sugar produc-
tion hag begun in the country and if
so, in which mills;

(b) regions most suiteq for beet.
root production;

(c¢) whether beet root increases the-
sugar factory working season and
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thereby suger production and if se,
by how much; ang

(d) steps Governmen: havy taken
or propose to take to increase beet
root cultivation in the country?

THE MINISTER OF STATE IN
"THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA.
SAHEB P, SHINDE): (a) to 1d) A
statement is placed on the table of
the Sabha,

Statement

(a) Boet sugar production has be-
gun in the Ganganagar Sugar Mills
Ltd, Sriganganagar (Rajosthan), Be-
sides some sugarbeet hus al<o been
processed along with sugarcane in the
Phaltan Suga- Works  Lamited,
Sakharwadi, District Satarg (Maha-
rashtra).

(b) Opn the basis of res utch trials
conducted, it was found thnt cuearbect
can be grown in most of the States,
particularly in  Pumab Hury ang,
Rajasthan, Tamilnadu, Uttir Pradesh
and Maharashtia

(e) The extent of increare jn the
working seasnn depends upon the
quantity of beet yroot. available In-
troduction of sugarbeet has heen ad-
vocated as a suplementa:y cource of
sagar production, to ¢xieng the wark-
my season of sugar factures by ubout
45 to 60 davs 1 April ang May when
the scason 1s not esaduene to good
recavery from sugarcane

{d)Y To inciease beet root cultiva-
tion in the country a Centrslly Spon-
sored Scheme on Suguibeet Dewvelop-
ment was sanctioned by the Govern-
ment of India for the States of Rajos-
than and Maharashtra dutmng IV
Plan, The schcme j¢ still continuing
mn these States Under the Scheme
growers arc given 100 per cent subsidy
tapering to 25 per cent at the end of
1978-79 on heet sreds and demonstra-
tiong are laid in tHa cultivators' flelds
for whith full subsidy is given by the
Governtient of India, =0 as to indue
them to go in for cultivation of sugar-
beet.
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SHRI NITIRAJ SINGE CHAU-
DHARY: It is siated in part () of the
statement, “On the baais of research
irials conducted, It was found that
sugarbeet can be grown in most of the
states, particularly in Punjab, Haryana,
Rajasthan, Tamilsadu, Uttay Pradesh
and Maharashtra.” Again in part (B
of the siatement, it is stated that a
scheme was sanctioned by the Govern.
ment of India for the states of Rajas-
than and Maharashtra during the
Forth Plan, In this confext, may 1
know why the Government have not
extended the scheme to other states
where sugarbeei can be grown and
whose areas had been found to be
betiep suited for sugar peet cultivation?

SHRI ANNASAHEB P. SHINDE: By
and large sugarbeat can be cultivateqd
in India in winter in most parts of the
country. The difficulty is when we
produce sugarbeet, sugar fa tories have
to add machinery like cffuser, eic.
which are cosily. Sc, there 13 no
facthity for crushing sugarbeel. And
naturally taking up the prugramme of
sugarbeet cultivation would not be very
feasibls We are having mitia] pro
gramme 1n cerfain areas where sugar
faciories are prepared to invest for
setting up diffuser, etc  But there 1=
no bar fur taking up thi, scheme, :f
1t succeeds, 10 other areas.

SHR1I NITIRAJT SINGH CH)AU.
DHURY, It has been s.ated by the
Hon'ble Muuster for  State.  Shn
Shahnawaz Khun. that the old sugar
mulls are to be reconditioned and ncw
machines to be put up When we krow
that heet gives better yielki., when bee*
molasses are being impatted fur  the
manufaciure of viiamin B, beet pulp 1
also very useful for cattle fecding, can
we evpert that sugar miils which avc
1o be reconditioned. shall be fitted with
beet-cum-cane diffusers?

MR. SPEAKER: In the modernisa-
tion prozramme, this aspect wiil be
taken into consideration,

SHRI SHAHNAWAZ XKHAN: When
conditiong warrant use of beet, we will
g0 in for it.
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SHRI ANNASAHEB P SHINDE
While we are not closing the issue the
economics of sugarbeet production has
complefely undergone a change in the
world market because sugar beet noes
not produce bagase which 18 used 10
sugar cane factories Now, because of
energy crisis and the fuel problem, ifs
cost of production has gone yp Sugar-
beet production is likely o be unecono-
mic as compared to sugar cane produc-
fion Therefore, this pattern should he
used mn this background

SHRI BISWANARAYAN SHASTRI
Is 1t a fact that citric ac:d can he ex-
tracted from sugarbeet in the process
of manufacture of sugar from sugar-
beet, which is now imported at an ex
orhilant price®” If s0, whether the
Government proposes to set up such a
machinery either in public sector or
in joiht sector for extracting citric acid
from sugarbeet”

SHRI ANNASAHEB P SHINDE 1t
is a suggestion

Occupation of B.HU Ballding by
RSS

%379 SHRI B R SHUKLA Will the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE he pleased
to gtate

(a) whether persons associated with
R 8 8 were i occupation of a part of
the buflding of Banaras Hindu Univer.
gity;

195 1S--2

CHAITRA 16, 1808 (SAKA)

Oral Answers 34

(b) whether that portion of the build.
g still remains 1n their possession,
and

(c) if so, reasons for the failure to
take possession of ihe same?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P YADAV) (a) According to the
information furmshed by the Govern-
ment of Uttar Pradesh and the Banaras
Hindy University, RS S was in posses-
sion of a buillding on the University
Campus Some htigation has becn
pending about rights over this buwld-
ing

(b) At present the bulding ig m
possession of Government of Utlar
Pradesh

(¢) Does not anse

SHRI BHOGENDRA JHA ‘The
V.nister has rephed only in regard to
the possession of the building by the
Government of UP The more perti-
nent question 1s regarding 1ts owner-
ship and title I want to know whether
the Government 15 going fo own the
bujlding or hand 1t over back to RSS*
That must be clarified

SHRI D P YADAV We will keep
this 1n mind

SHRI BHOGENDRA JHA I have
asked whether the buildmng will be
handed over back to RSS or not?
That must be clanfied

MR SPEAKER Hc ha- not yel made
U, s nand

SHRI D P YXDAV Su RSS s
an outlawed organisation 8o there N
will be no question of giving it hack
to them
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386, SHRI SAROJ MUKHERJEE:
SARDAR SWARAN SINGH
SOKH!:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state;

(a) whether production of foodgraing
during kharit season has exceeded the
pesk level reached m 1970;

tb) whether due to increase in wheat
production, some States have already
withdrawn control on movement and
rationing of foodgrains,

(¢) whether Government have any
plan to remove all kinds of restric.
tions and control on rice and wheat
market and introduce a total decontrol
on foodgrain trade, and

fd) if so, what steps are proposed
{o be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE): (a) On the bams of the
available reports the production of
lvodgrains during kharit 1975-76 1is
likely to exceed the previous record
ievel of 1970-71.

(b) For maximiging procurement of
wheat, each State is being continued as
a single Zone and movement of wheat
from one Zone to another is not per-
missible. However, the State Govern-
ments have been advised to consider
1emoval of restriction, if any, on
internal movement A decision has
been taken by the U.P. Government
{0 remove movement restrictions to the
border areas within the State and this
has been agreed to.

The statutory rationing system, what
.18 in force in the city of Calcutta and
Durgapur—Asansol group of industrial
towns in West Bengal in respect of
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rice and wheat and in Bomtay city in
Maharashtra in respect of rice, is
being continued. There i 4lso no
change in the system of distribution of
foodgrains through Fuiy Price Shops
which is in force in the various States,

(¢) No such proposals are under con~
sideration at present. ¢

(d) Does not arise.
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Development of certain areas as
granary

*300 SHRI SARJOO PANDEY wili
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

{a) whether Government propose to
develop certain areas wn the country as
granary and

(b) 1f 80 names of those areas”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P
SMINDE) (a) No, Sir

(b) Does not arise But Government
of India 1n cooperation with State
Governments would like {o make efforts
for increasing production of foodgrams
in all areas where potential exists m
the country

Fish famine

*3p1 SHR! RAJDEO SINGH Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

{a) whether the fising industry is
facing a fish famine—a biological and
periodical problem of the marine enter
priss, and
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(b} whether experiments in fisheriee
trade and catch on cooperative bas®
have been attempted”

THE MINISTER OF STATE IN THS
MINISTRY OF AGRICULTURE ANL
IRRIGATION (SHRI ANNASAHEB P
SHINDE) (a) Fluctuations in the
availabi 1ty of fish 1n coastal areas is
4 pertodical problem in marine fisheries

(b) State Governments are encourag
mg fishing processing  storage and

marketing through cooperat ve socie
ties

Nehru Canal Project

*392 SHRI BIRENDER SINGH RAO
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

{a) whether the Nehru Canal Pro-
Ject of Harvana State has since been
approved by Central Government

(b) assistance so far promised and
proposed to te given and earmarked
for the next financial vear for this pro-
ject, and

(¢y time by which this project 1s
likely to be completed”

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE ANP
IRRIGATION (SHRI KEDAR NATH
SINGH) (a) Yes Sir

(b) Special advance plan assistance
of Rs 5 crores has been given to the
Government of Harvana in 1975 76 for
Jawaharlal Nehru Lift Irmgation
Scheme No decision has 80 far been
taken for giving such assistance during
1976-77

(c) The scheme 1s expecled to be
substantially completed by the end of
the Fifth Plan

HUDCO Assistance to promote
Industrial Housing

395 SHRI N E HORO Will the
Minister of WORKS AND HOUSING
be pleased to state
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(a) whether Housing and Urban De-
velopment Corporation has decided to
provide credit to employers in indus.
trins for construction of stafl quarters;
and .

(b) if so, salient features of the
scheme?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (S8HRI K. RAGHU-
RAMAIAH): (a) Yes, Sir.

{b) The salent features of the
schemne are ns follows:.—

(i) Loan assistance to the extent of
70 per cent of the total project
cost (ncluding the cost of de-
veloped land) can be made
avatlable by HUDCO to the em-
ployers m public and private
sector for the construchon of
houses for their EWS/LIG em-
ployees on rental basis.

(if) The loan will have to be repaid
within a period of seven years
from the date of release of the
first instalment and will carry
an interest of 1i} per cent

(mwmnus b per ceni for timely
repayments).

(in) The house rent 1ecovery {rom
the allottees by the employers
will not exceed 15 per cent of
their emoluments

Autonomous body for agricultural
aviation

*396. SHRI PRABODH CHANDRA:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether a study by Air India
has suggested the setting up of an
autonomoug body for agricultural avia
tion in the country; and

(b) it so, reaction of Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
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IRRIGATION (SHBI ANNASAMEB p.
SHINDE): (a) Yes, Sir. P

(b) A similar suggestion was m
by the Public Accounts Commime.‘d:
comparative study of the operationsl
charges per acre of an gutomomous
public sector undertaking and a Govt,
unit was then made. It was found that
the operational charges would be
higher m the case of an autonomous
corporation, Since in the matter of
agro-aviation operational charges would
have to be as low as can he borne by
the farmer, it was decided to continue
the existing Government unit and ex-
pand it suitably,

Democration of fishiug zones

*398. SHRI SHANKERRAO
SAVANT:
SHRI VASANT SATHE:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to refer
to the reply given to Unstarred Ques.
tion No 791 on the 18th January, 1976
and state the progress mare in demar
catibn of fishing zones for the benefit
of ordinary fishing boats anfl fishing
boats equipped with apparatus for
deep-sea fishing?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P
SHINDE): The question of delimitation
of fishing zones among unmechanised,
small mechanised and large mechanised
craft was discussed at the 10th meet-
ing of the Central Board of Fishertes
held on the 22nd and 23rd March, 1976
It was decided {hat the question should
be examined further by a committee
to be constituted for the purpose.

Subsidiary company on oil paim
plantation in Kerala

*399. SHR! C. K. CHANDRAFPAN
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state

(a) whether Central Government
have taken the final decision regarding
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the formation of a separate body for
the oll palm plantation in Kerala State;

(b) whether this is to be a separate
subsidiary body under the Plantation
Corporation of Kerala 1M, with share
capital participation from the Govern-
ment of India, and

(c) if so, facts thereof”

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE): (a) Not yet.

{h) and (c). Yes, Sir. The project
for the development of oil palm is
proposed to be assigned to a subsidiary
Company under the Plantation Cor-
poration of Kerala Ltd., 1n which the
Government of India will be a Share
holder to the extent of 49 per cent of
its equity captal,

Godavarl water dispute

*400. SHRI K. PRADHAN]: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Godavar: Water Dispute
has been mutually settled by the con-
cerned States;

{b) whether Kholab Irrigation pro-
ject which was pending construction
because of the aforesaid dispute can
be taken up for construction during
the Fifih Five Year Plan; and

(c) if so, progress made so far in
this direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) According to the agree-
ment reached in December, 1975, the
States of Andhra Pradesh, Karnataka,
Meadhys Pradesh, Maharashtra and
Orissa have agreed to the sanction snd
clearance of projects for the utilization
of the bulk of the waters of the river
Godevari and its tributaries, The allo-
cation of the remaining waters has
bean left to be decided by the Godavarl
Water Digputes Tribunal

e

(b) and (c). The comments on the
irrigation portion of the Upper Kolab
Project of Orissa have been sent o
the State Government and their replies
are awaited, Inclusion of this project
in the development plan of the State
will depend upon the project being
found technically feasible and econo-
mically viable and the State Govern-
ment providing necessary funds for its
execution in their Annual Plans.

Specific draw for allofment of
Flats by D.D.A.

1936. SHRI P. M, MEHTA: Will the
Minister of WORKS AND HOUSING
be pleased to state:

{a) whether a draw was held by
D.D.A for alloiment of flats in Rajouri
Garden during the month of November
1975 for persons registered with D.D.A.
in Lower Income Group

(b) whether a ‘Specific dJraw for
allotment of number of Flats' is not
yet held, if so, reason: therefor, and

(¢) time by which ‘Specific draw for
allotment of number of Flats is not
pected to be held?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU
RAMAIAH) (a) Yes. The general
draw for 149 LIG flats constructed by
D.D.A n Rajour: Garden was held on
10th November, 1975.

(b) Yes. Since provision of electrl.
city, water supply and sewerage has
not yet been completed by different
authonties, specific draw of these flats
could not be held so far,

(c) It is expected that the flats would
be ready by Ist week of June and
specific draw will be held in the month
of May, 1976.

New strategy for food output in
Tamilnadu

1937. SHRIMATI  PARVATHI
KRISHNAN: Will the Minister of

.
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AGRICULTURE AND IRRIGATION be
ploased {o state:

() whether Government have de-
cided to adopt o new strategy to step
up food ouiput in Tamilnadu;

{b) it so, facts thereof;

(e) food production during the last
three years; and

(d) present target fixed for Tamil-
nadu?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) No, Sir,

(b) Does not arise.

(c) The food production during the
last three years was as under:—

1972-73 71.61 lakh tonnes.
1973.74 73.25 Takh tonnes.
1974-75 50.57 lakh tonnes,

(d) The target fixed for Tamilnadu
for 1975-76 and 1876-77 is B0.60 lakh
tonnes and 83.90 lakh tonnes respec-
tively,
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Barachauka Drainage Schome,
West Bengal

1939. SHRI SAMAR GUHA: Will the
Minister of AGRICULTURE AND
IRRIGATION be yleased fo state:

(a) whether Central Governmeni
have approved the Barachauka Drain-
age Scheme in Contai sub-divigion of
West Bengal;

{b) whether on advice from the Cen.
tral Government the State Government
included the Scheme in the State
budget for the years 1974--78; and

(c) it so, steps taken to execute the
scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE ANLC
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) The Barachauka drainage
scheme costing Rs. 32.41 lakhs sub
miited by the West Bengal Btate Gov:
ernment was scrutinized in Centra
Water Commission and has been ap
proved by the Planning Commisgion ir
February, 1089. The latest cost as indi
cated by the State Government
Rs. 938 lakhs.

{b) and (c), The State Governmen!
have reported that the work on the
scheme had been taken up in 1973-7¢

scheme has been Included fn the
Pla a tantative outlay o
8.8 lakhé has Deets proposed. The
expenditure during 197475 as Teported
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by the Btate Government is Rs. 4 lakhs
and the likely expenditure during
1978-76 is Re. 7 lakhs. An outlay of
Rs, 14 lakhs hag been proposed by the
State Government in their annual plan
propaosals for 1978.77.

New Hybrid Variety of Cotton

1840, SHRI RANABAHADUR SINGH-
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the Jawaharlal Uni-
versity College of Agriculture at Indore
has evolved a new hybrid variety of
Cotton named JKH-1 which can be
grown on rain-fed hill sides and yet
compete in its yield with the famous
Hybrid-4; and

(b) if so, sieps proposed to be taken
to popularise it in the extensive Adi-
vasi hilly regions of M.P ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) and (b), A new Cotton
Hybrid JKH-I suited for rain-fed areas
in the plaing has been evolved at Jawa-
harlal Nehru Krish: Vishwa Vidyalaya
This new hybrid is, however, not suit.
able for growing in hilly areas in that
States 1fs vield potential as compared
to Hybrid-4 is vet to be assessed in Co-
ordinated trials for a few seasons, For
ailly areas, the University is popularis-
wg budded coflon, which is more or
wss perenmal in habit Several combi.
aation of stocks and scions had been
wien and some of them have been
rountt to be useful. Techniques hke
1etoliation of crop at the end of the
wvason through flame or chemacls for
seeping down fhe build up of insect
oests have also been studied.
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Eradication of Iliteracy

1942 SHRI SHYAM SUNDER
MOHAPATRA  Will the W\lirister of
EDUCATION, SOCIAL WELFARE
AND CULTURL be pleaced {o state

{a) whether Government have ear
matked funds for eradicating of ilhite-
racy irom India, und

(b) 11 ~o, amount therenf?

THE DEPUTY MINISTER IN TH}
MINISTRY OF EDUCATION ANI
SOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI D
P YADAV), {(a) and ¢(b). The Gov
ernment have take: up severaj Literac
programmes, these include programme
of functional hteracy and non-forma
education. In the draft Fifih Plan, .
provision of about Rs. 42 crores ha
been made in the Central and Stat
Sectors for these programmes.



47 Written Anawery APRIL 8, 1976

In gaddition, facilities provided for
elementary education also contribute
substantially towards reducing the
level of {lliteracy among the younger
section of the population. The provi-
sional Fifth Plan outlay provides
Rs, 743 crores for the expansion of ele-
mentary education.
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Kala Kung Dam in the Himachal
Pradesh

1944. PROF. NARAIN CHAND PA-
RASHAR: Wil the Minister of AGRI-
CULTURE AND IRRIGATION be

pleased 1o state:

(a) whether any decision has been
iaken to construct Kala Kund Dam in
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Tehsil Nalagarh of Solan District in
Himacha) Pradesh; and

(b) if so, saltent features of the deci-
sion taken and estimateq capecity and
cost of the project?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). The Hirmachal
Pradesh State Government have alrea-
dy taken up re.construction survey of
this Project and it will take some time
to prepare even a Freliminary Report.

Major and Minor Nrrigation Projects
1945. SHRI 8. R. JAMANT: Will the

MINISTRY OF AGRICULTURE AND

IRRIGATION be pleased to state:

ta) major and runor irrigation pro-
jects which have been lingering even
llOW;

(b) major points of dillerence yet to
be resolved in each case, how it is pro-
posed o get over them and steps
taken 1n thyy direcion and

(c) what 15 the present thinking of
the Governmeni to assume Central
authority for deveiopment ang use of
all the river waters in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH) (a) and (b). Np minor irm-
galion projects aire lingering due to
inter-State ditferences The informa-
tion m respect of the major and
medium irrigation projects in major
1iver basing is given in the Statement
lasxd on the Tahle of the House.
{Placed in Library. See No. LT-10623/
76.}

(¢) This question is under examina-
tion,

House Bu iMding Advance to Ceniral
Government Employees on the basis of
Certificates Issued by Village
Panchayats

1947. SHRI VARKEY GPORGE: Will
the Minister of WORKS AND HOUS-
ING be pleased fo state
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(a) whether land sale deeds of resi-
dentia] land issued by village Pancha-
yats are treated valid for the purpose
of grant of house building advance to
Central Government employees;

(b) whethey Central Government
employees are eligible for house build-
ing advance for construction of houses
on such land after provision of water,
electricity, roads and draicage has
been made there by concerned Pan-
chayat Samities;

(¢) whether a certificate issued by
the Panchayat Samities is considered
adequate evidence in regard to provi-
sion of water eleciricity necessary for
grant of such loans; «nd

(d) whether  homeless  Scheduled
Caste employees are given any priority
over otherg in the matter of grant of
house building 'oans and if so, the
nature thereof?

THE MINISTER Of STATE IN THE
MINISTRY OF WORKS AN HOUS-
ING (SHRI H. K. L, BHAGAT): (a) A
sale deed, which is ctherwise legally in
order, whether issued by the Village
Panchayat or some other person or
body, is accepted as a proof of the
transfer title. However, this is not
enough. The land on which the build-
ing is to be constructed has to be free
from any encumberance. For this a
‘non-encumberance certificate’ from a
Government pleader or a Revenue Offi-
cer of the place where the property is
situated is also necessary and has to
be submitted by the applicant along
with hig application.

(b) and (c). Prior to February 1,
1972, the last instalment of advance
was required to be .isbursed only after
the Head of Department was satisfied
that the development of the area, in
which the house wag being built, was
complete in respect of amenities such
as water supply, street lighting, roads,
sewage and drainage, but from Feb-
ruary 1, 1972, this requirement has
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been modified to this extent that now
the Heads of Departments need not
salisfy themselves, absolutely about the
availability and provision of all the
amenities before sanctioning the last
instalment.

(d) No, Sir. Applications for grant
of house building advance for Central
Government servants are dealt with on
‘first come, first served’ basis. How-
ever, applications for purchasing plots
and ready-built flats/houses from
Government and semi-(Government
agencies, where payment is required to
be made by g specific date, are given
priority.

Firms Banneq for Business Dealings

1949, SHRI SHASH! BHUSHAN:

Will the Minister of SUPPLY AND
REHABILITATION be pleased to state:

(a) number of firms with which the
Government bannad husiness dealings
during last three years, year-wise.

(b) reasons for banning business
dealings with these firms; and

(c) action taken against these firms
besides banning business dealings?

THE MINISTER OF SUPPLY AND
REHABILITATION (SHRI RAM NI-
WAS MIRDHA): (a) zovernment have
banned business dealinigs with 9 firms
during the period from January, 1973
to March 1976. Year-wise kreak up is
given below:—

1973 1974 1975 1976
1 Nil 4 4

(b) For reasons such as production
of forged test certificate, deliberate
supply of substandarg stores, interpo--
lation in the tender, 1nterpolation in
the capacity report, obtaining of frau-
dulent payment and inducements to
corrupt Government servants.

(c) Where in terms of the particular
contract, recoveries are due from the
firms(s), appropriate action has also
been taken to enforce such recoveries..
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Subsidy for Fishing Veseel

1950. SHRI M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
{o state:

(a) whether (lovernment are pro-
viding subsidy to the cxtent of 27 per
cent on indigennusly manufactured
fishing vessels: ang

(b) it so, extant to which import of
fishing vessels has been  eliminated as
4 result thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SIIRI PRABHUDAS
PATEL): (a) and (b). Government
notified a scheme or 15th June, 1970 for
providing subsidy on indigenously
constructed steel vessels of 37 length
or above designed for deep sea fishing.
As per thg nolification quantum of
subsidy will be assessed at 27} per cent
of the c.if. cost of an equivalent im.
ported vessel. The subsidy admissible
in any case will he limited to the diffe-
rence between the cost of indigennus
vessel and the c.if. cost of an equiva-
lent imported vessel, The response
from the fishing indusiry to avail of
the assistance is limitled. Government
have recently sel up a working
group to recommend a revised for-
mula for granting subsidieg based
on cost-benefit ratio. The report of
the Group is awailed. While Govern-
meni expects that the need for the im-
port of fishing vessels will be substan.
tally eliminted as a resuls of the
scheme and other arrangements being
made o promote the industry. it is
expected that this will be about 10
vessels By 1976,

New Variety of Paddy

1952. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of AGRI-
CULTURE AND (RRIFCATION be
pleased to state;

(a) whether Agricultural University
at Pant Nagar has developed a new
variety of paddy called UPRI-71/72;
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{b) 12 so, its averaye yield per hes
tate; and

(c) whether the University hag dis-
tributed its seeds to furmers?

THE MINISTER OF STATE IN THR
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) Yes. A new varlety,
UPRI 71-12 hag veen developed at the
Govind Ballabh. Pant
Agriculture and Tachnology,
Nagar.

Pant

«b) This variety is reported to give
a yield of 55 quintals per hectare at
Pant Nagar. As this variety has not
been enteregd by the University for
testing under the All India Coordinated
Rice Improvement Project, information
on its performance and suitcbflity to
other areas is not gvailable,

(c) Seeds of this variety have been
distributed to a few farmers participat.
ing In the rice mini-kit programme of
the University,
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Fishing Trawlers

1954 SHRI VAYALAR RAVI will
the Minister of ACRICULTURE AND
IRRIGATION be pleased to state

(a) number of fishing trawlers allot-
ted and which are the firms who receiv-
eq it,

(b) whether allotment, «i¢c bemng
made 1n consultation with the Marine
Product Export Devel:pment Author-
1y, and

(c) whether many ot the people who
receiveq the trawlers are nut in the
fishing industrv and few of them trans-
ferred the allotments to cthers?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURF AND
IRRIGATION (SHRI PRABHUDAS
PATEL} (a) In respcnse to the
scheme notified by the Government in
June 1973 for the import of a hmted
numbey of trawlers, 83 spplirations 1n
aly for the import of 244 trawlers were
received. Allotmants were made to all
eligible parties who gave an under-
taking to fulfil the conditions of the
sdheme. However, several of the allot-
tees subvequently failed lo fulfil all
the conditions, although suffclent time
wag given to them in this regard.
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The final list of allolmentis to the
remaining parties is furnished below:

Name No, ofthe
trawlers

alloteed.

-

— ———

1. State Fisheries Develcpment

Corporation, West Bengal. 4
2. Tamil Nadu Fisheries
ratiocn. . 2
3. Kerala Figharics Ocrpcru-
tion. 2
4 Gzarnt Aggo-Marme Pro-
2
s Andhra Pradesh Fuherxes
CorpOation. . 2
6 Morine Fisheries (P) Ltd. 2
~. Phoemx Indtan Marme
(P) Lad. . 2
5. Aqua Food Products (P) 2
Lad .
o VaniMarines (P)Led. . 2
10 Sreenivasa Sea Food (P)
Led. . 2
11 Pron Magnate (P) Ltd. 2
1~ E ID. Parrylad. 2
12 Indian Tobaco Ltd. 2
14 BritamaBiscu t Co., Lid. 2

- e e — v —

th) The allotments were made based
on the recommendations of an Infer-
Ministerial Group cousisting of Muns.
try of Agniculture M ristry of Com-
merce Mmisiry of Defence Department
oi Detence Production), Mmstry of
Finance (Department of Economc
Affairs) and Mimistry of Shipping and
Transport. Marne Products Develop-
ment Authurity s an organisation
under the Ministry of Commerce,

{c) No, Sir Govermnent are nbdt
aware that any of the allottees have
transferred their allotments to others.
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Land Celling Law of Popdicherry

1955. SHRL S, RADHAKRISHNAN:
Will the Minister of AGRiCULTURE
AND IRRIGATION be pleased to state

(a) whether Goveinment have re-
ceived any representation fiom,Pondi-
cherry Government requesting to in-
clude the land ceiling laws of the State
in the Ninth Schedule to the Constitu-
tion; and

(b) 1if so, the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) (a) Yes, Sir.

() The lang ceihng law of Pond-
cherry ig being examned alongwith
simmlar other laws received from a
number of States with a view {o theiwr
inclugion in the Nintn Schedule to the
Constitution.

Linking of Education with Work
Experience and Prodactivity

1956. SHRI ARJUN SETHI- Will the
Mimister of EDUCATION, SOCIAL
WELFARE AND CULTURE ue pleaved
1o state

{a) whether the University Grants
Commission constituted an  Expert
Commuttee to examine the ucstion of
linking of education with wat’ experi~
ence and productivity mn crder to ac-
celerate the pace of development in
educationally backward regions for
under privileged sections of the society,
and

(b) if so, the prerise courses of studv
evolveg and how soon will the scheme
be introduced in the rural areas of the
country?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL, WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b), Accord-
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Ing to the informaiion furnished by the
University Grants Commission, it has
appointed an Expert Commijtee to
work out the details regurding linking
edGcation and work experience in the
educational programmes of Universilies
and Colleges. The report of the Com-
mittee ig being finalised,

Foodgrains to Karnataka

1957. SHRI K. LAKKAPPA, Will the
Minister of AGRICULTURE AND
IRRIGATION be nleased to state:

{a) quantity of foodgraing supplied
to Karnataka State during 1873-T4,
1875-76 and proposed to be supplied
duning 1976-77, and

(b) reasons for variation 5 v supply
to that State?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE) (a) and (b). The guanti-
tles of foodgraing supplied to the Gov-
ernment of Karnatakg durnng these
years are given beinw —

(In 1 A\ s

Year (IstApriltoerd of Merch
(Quantity

1973-74 . . . . 2 8.
197475 . B . . . 173
975-76 (upto February, 1456, 1 56

Allocation of foodgrains are made to
‘ach State on a monthly basis keeping
in view the overall avallability in the
Centra] pool, the relative needs of the
State, market avalabilities and other
relevant factors so as to meet the
reasonable requirements of itg public
distribution system. Foodgraing will
be allocated to Karnataka on this
basis during 1878-77 g5 well and as
such the quantum of foodgrains, witich
would be given, cennot be precisely
indicated at this stuge.
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Outlay for Major and Minor Irrigation
Schemes for 1975-76

1960. SHR1 JAGANNATH MISHRA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) plan outlay for major and runor
irrigation schemes, Steile-wise for the
year 1875-76; and

({b) amount spent under euch head
and area of land brought unde: irriga-
tion?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SHINGH): (a) A siatement indicating
the State-wise Plan outlays for irriga-
tion schemes in 1875-76 :s laid on the
Table of the House. (Placed in Libra-
ry. See No. LT-10624/76.]

(b) The anticipated expenditure on
Major angd medium and minor irriga-
tion schemes during 1075-76 and the

Written Antwers .2

additional irrigation potential likely to
be created are as under—

i

Anticipated  Additio-
irrig-

Expendititre nal
tion
tential -
Iy tobe
crested
orore MIII.J
Major i
W:ipr‘ and Med'um  500°32 1.08
Pubiic Sector 124°'74")
Institational . ;‘;;97: o

*Expenditure on minor schemes dics
not include private secter cutley: whieh.
not known.

Recommendations eof Agricultural
Prices Commission

1861. SHRIMATI ROZA  DESH-
PANDE: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleared to state:

(a) whether Agncultural Prices
Commission mn 1its latest report has
submitted certain recommendations
regarding paddy, jule, tobacco, pulses
and other agricultural products;

b)) o so,
and

(¢) how far tms would help the
growers, if implemented?

recommendation 1nade;

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) and (b). A statement
giving names of crops and the prices
recommended by the Agricultural
Prices Commission for 1078-76 crop
season ig attached,
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(¢) In msking their recommenda-
tions the Agricultural Prices Commis-
' sfon takes into account, among other
things, the available data on cost of
production of indinidual crops changes
in input prices, changes effected in the
administered prices for competing
¢rops, the production prospects and the
expected trend in niarket prices, These
prices are intended {o ensure reason-
able returng to !he growers.

, Statement
ynnod ty Nimzeof Price  Price recom-
Gn v mended by
tural
v Prices
Commission
for 1975-76
crop seascn
(Rs. per
quintal)
, Paddy . PrcourcmentPriccs 74 00
IOW&! . I 74 00
Bajars N 74 o0
Maiee . » 74 0O
Ragl » 74 oo
Wﬂl@ 3 10§ ©0
Barley @ Support Price 65 co
Gram @ ”» <0 00
Sugarcane Mimg; um Price
e gaya e by sugar
actories . - 9 00
Cotton Minimum support
price R . 210 00
Jue . » 135 00

@Relates to 1976-77 magketing scascn,

Squatters on Public Land in Delhi

1962. SHRI PANNA LAI. BARU-
PAL: Will the Ministe: of WORKS
AND HOUSING ne pleased to state:

(a) whether squatfers on public land
in Dethi like Jhuggi-Jhonpri dwellers
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are given 25 sq. yds. space m lieu of
thelr Jhuggis, when removed;

(b) whether legal house owners are
also being given 25 sq, yds. plot in Heu
of their houses after demolition in un-
authorised colonies; ang

(c) 1f so, reasons for this injustice
being done to legal owners hy putting
them on equal footing with the un-
authorised occupants of public land?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RAMA-
IAH) (a) Yes, Sir

(b No. Sir lowever, persons
who had purchased land before 2nd
May, 1961 are miven developed alter-
nate plots 1n the residential schemes
of DDA 1n leu of the land acquired
from them provided they are eligible.
In cases where unauthonised construc-
tions are of substantial nature, the
evicteeg are offereq flats on hire pur
chase terms,

(¢} Doeg not arise

Sheep development during Fifth
Phan

1964 SHRI SYED AHMED AGA:
Will the Mimster of AGRICULTURE
AND IRRIGATION be pleased to
state-

(a) amount Government are pro-
viding for breeding of sheep during
Fifth Plan; and

(b) amount that has been allotted
to Jammu and Kashmir and to other
States in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) A total of Rs. 580 lakhs
has been provided in the Centrally
Admimstered and Centrally Spon-
sored Schemes for sheep breeding
and development in the 5th Five Year
Plan period by the Government of
India,
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(b) A sum of Rs. 500 lakby hus been
allotted in the current Plan period
towards the Centrally Sponsored
large sheep breeding farms in' the
country in which Russian Merinos
Corriedales and cross-breeds of these
strains with local breeds will be rear-
ed. In the year 1874-75, a sum of
Rs, 70 lakhs was released towards the
5 large sheep breeding farms which
were existing in the country, Central
assistance for these large sheep breed-
ing farms is provided in the shape of
75 per cent grant and 25 per cent
loan. The assistance to the Govern-
ment of Jammu and Kashmir for
strengthening of the large sheep breed-
ing farm at Daksum which is main-
taining pure Russian Merino sheep
was to the extent of Rs. 20 lakhs.
This was 28 per cent of the total
amount as compared to 18 per cent
given to other States on an average.

In the year 1975-76 an amount of
Rs 110 lakhs was released towards
the establishment of 7 large sheep
breeding ferms in the country under
the Centrally Sponsored project. The
Government of Jammu and Kashmir
were given Rs. 39 lakhs which was
35 per cent of the total amount while
the other 6 States got 10.8B per cent on
an average, The remaining amount of
Rs. 320 lakhs will be released during
the remaining 8 years of the Sth Five
Year Plan period for large sheep
breeding farms in India. The alloca-
tions are worked out on an annual
basis,

New House Building programme for
Bhubaneshwar by HUDCO

1965. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) new house-building programmes
which has been sanctioned for Bhu-
baneshwar, the Orissa State capital,
by HUDCO;

APRIL 5, 1076
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{b) saliett features of such pro-
grammes; and

(¢) amount involved?

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K. RAGHU RA-
MATAH): (a) Houslng scheme of the
Orissa Housing Board in Sainik School
area, Bhubaneshwar.

(b) and {c). A loan of Rs. 50.5
lakhs was sunctioned by Housing and
Urban Development Corporation Lid,
on November 25, 1975, at the interest
rate of 7.5 per cent per annum for
the scheme, which is estimated to
cost Rs 5228 lakhs. The Scheme in-
volves construction of the following
dwelling unitg:—

Typ. ofdwellngunits * ' Numbircs
dwellhing units
Ecor¢ mically Witk Scct 1 e
L«w Inceme Greup . 181
Middle Inceme Greup . &
ToraL . 321
-
Benefits to Agricultural Landles.
Labour

1966 SHRI VASANT SATHE: Wil
the Mimster of AGRICULTURE ANT
IRRIGATION be pleased to state

(a) whether Government have tuh-
en a decision to extend similar faui-
hties us are being available undel
SFDA/MFAL, to the landless labout
who have been distributed excess land
ond the amounts provided, cte.;

(b) whether Government have jo-
mulated a gcheme of encouraginé
labour contract ccoperatives in 1he
execution of development works of
labour intensive nature, and genctdl
directive issued to States jn thi- re-
gard, for implementation of s ec!
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schemes to make rural labour parti-
cipate effectively in the development
programmes; and

(c) whether adequate steps have
beep taken tg strengthen implemen-
tation, monitoring and evaluation and
research cells at the Centra: level
with a view to ensuring proper and
effective implementation of the spe-
cial schemes and facts thereor?

THE MINISTER OF S1ATE IN
THE MINISTRY OF AGRICULTURE
DPAD, CAD etc. are impiemented
NAWAZ KHAN): (a) No, Sir, How-
ever, a separate scheme for providing
assistance ‘o the allottees of surplus
langd acquired by the implementation
of the land cciling laws has been pre-
pared for an  estimated cost of 25
crores of rupees proposad io ke speat,
during the Fitth Five  Year Piap pe-
ried. It 15 to be effeciive in areas not
covered by other Central sector
schemes lhke ihe  SFDA/MFAL,
DPAP and CAD. It proposes to
iake a grant of Ry 250 per se.son
per hectyre i, cach allottee of surplus
Jand for ihe purchase of inpu‘s re-
quired for rqltivation and to meer his
immediate cunvamption  needs. This
assistance 12 proposed to be giver for
the first ‘wo agricultural seassns,

A part of the allotted land will
require simple lund developmen: pro-
cesses like land  levelling  corlour
bunding, etc. before 1t can be brought
to cultivation For such purpwes,
assistance is proposed to be given ut
the rate of Ps 500 per hectare lo
those allottees whose land requires
development. 0 per cent of thy; will
be given to them by way of grant and
%he remaining 50 per cent ac loun

{b} There has been a continuous
expansion in the activities of labour
cooperatives in the wountry. The total
number of labour cooperatives n-
sreased from 6717 on 30 June. 1971
‘to 9147 on 20 June, 1975; during the
-same period, the membership of there
‘societies incressed from 4.76 lakhs to
599 lakhs and the value of works
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executed by +them, from Hs, 21.68
crores to over Rs. 33 crores. In the
context of the 20-Point Econcmic
Programme, the State Governments
have been advisad to make concerted
efforts to expand and strengthen this
programme of development of labour
cooperatives including forest contract
cooperatives and to provide adsquate
financial and technical to these co-
operatives and :ls0 to extend neces-
sary facilitizs on a preferentia]l basis
to enable them o hLavo adequate work
from work-awarding agencies, espe-
cially in labour intensive programe
mes

(c) The Special programmes for
rural developmen’ like SFDA/MFAL
DPAP, CAD etc. are implemented
by the Minwstry of Agriculture angd
Irrigation. Separate Cells have been
set upin the Ministry for effect:ve
imp'ementation, .ronitoring and con-
current evaiuatiop of these program-
mes The staff reguirements of these
Cells are revizwed from time ta time
and strengthencd  according o re-
quirements  of the programme. Sub-
ject-matter specialists have also been
appointed wherever necessary. The
overall review ang momitoring of the
programmes is done by the Central
Cooidination  Committee for Ttural
Development aad Employment set up
under the chairmanship of Member
(Agriculture), Planning Conunission,
Monitoring within “he Depnaitment of
Rural Develooment is being done by
ihe Credit Division and Director, Ad.
munistrative Intetligence. Freld prob-
lems are examimned by the concerned
implementing  cell in consuitation
with  the subject-matter specialists
and as such separate research vells
are not considered necessary.

Godavari Barrage Project
1968. SHRI Y ESWARA REDDY:
Wil the Munister of AGRICULTURE
AND IRRIGATION be pleased to
state:
(a) at what stage is the Godavari-
Barrage Project;



- been spent -
mdbud by IHA' and

_ (c) when this. project is Iikely to
bc compxezed’

THE DEPUTY MINISTER IN THE

MINIS‘I‘RY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) The progress of wuiks
on the four sections of the project
bhas been as underi—

D Dowlaiswaram

The earth werk on coffer dam is
in prograss, The trestle work
has storted.

- (i) Ralli

The work on this barrage is in
various stages of construc-
tion.

(iii) Maddur

The work on this barrage is yet
to start,

(iv) Vizzeswaram

Formation of coffer dam has lwen
completed.

(h) An smount of about R; 1058
crores is likely to be spent on the
project by the State Government upto
March, 1976. ‘International Devewp-
ment Agency asristance does not form
part of this expenditure, as fingnces
for irrigation projects are provided
by the State Governments.

(c) The project is likely to be com-
pleted by the end of the Fi{th Plan.

Milk Plant

1969. SHRI VASANT SATHE: Wili
the Minister of AGRICULTURE AND
IRRIGATION be pleased to s.ate:

(a) expenditure incurred year-wise
since 1873 on importing machineries,
equipment and  accessories required

5 (B) tow ‘midh sthoust se ot has

“including the _uautmm‘ " -duct :Iactaries;: :

for. Buid: mﬁk plan

(b) number of new uid rm!k pxunu' _
set up. under “Oneratfan Flmd Pro-
gramme H .

(c) numoer of milk powder nmnu..
facturing plants;

(d) number of ice-cresm, chocolate
and other mi‘k products plants; and

(e) average cost ‘of installation . of
each of these factories, with foreign
exchange comuvonent invo!wd"

THE DEPUTY MINISTEB IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) to (e). The requisite
information is being collecteq from
the State Governments and wiil be
placed on the Table of the Sabha ns
soon as it is 1eceived.

PR

Revamping of Cooperative Credit
Societies

1970. SHRI C. K. CHANDRAPPAN:
Will the Minmster of AGRICULTURE
AND IRRIGATION be pleased o
state:

(a) whether a <{wo-day regional
conference of f{sur  Southern States,
on Agricultural Programme for 1976-
77 decidedq lo give top priority to re=
vamping of cooperative credit suciec-.
tics to meet *ha needs of the weaker
sections of the sociely in the context
of liquidation of rura] indehledoess
under the 29-Point  Economic Pro-
gramme; and

(b) if so, facts <‘hereof”

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (&) and (it}. The
conference inter-glia reviewed the
progress and problems of conperstive
credit socicties with particuiar refer-
ence to their overdues position and
filling in the credit gap so as to meet
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the meeds of weaker seclicns and
particularly those of the bonded la-
bour who have been freed fruin bon.
dage.

Ban Sagar Dam

1971. SHRI ANAUAH’DUP
SINGH: Wil the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) steps cointermplated to resvlve
the inter-State dispute that is hulding
up the construction of the Ban Sagar
Dam in Madha Pradesh; and

(b) by when will this Adispute be
resolved?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTUREZE AND
IRRIGATION (SHRI KEDAR NAT1H
SINGH): (3) and (b). The Rcport on
Bansagar Project, modified in the
light of Sepieraber, 1973 agrcen:ent
amongst the concerned States, was
received from the Government of
Madhya Pradesh in September, 18714,
The Project Revort was examineda in
the Central Water Commission, Iie-
partment of  Agriculture and Min‘s-
try of Finance and comments sent
to the State Government.

Replies of thz2 State Governme.it to
some of these comments have been
received a few days back. Clearance
of the Project would be considered
after replies are received to all the
comments.

The Bansagar Control Board has
since heen constituteq for expeditious
construction of the Project.

e qai fama Yewag ® wed
fasm=

1972, Y WINTY WAL : 97 FiW
AT foard o&T a8 G507 B 54T FIT
fF .
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Sugarcane crushing capacity of Sugar
Mills

1873, SHR1I D. D, DESAIL: Wili the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:
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K8} whether there are several su-
gar mills in the country with surplus
crusbing capacity but enable to get
the necessary cane due to lack of
adequate cane cultivation in their
surrounding areas;

{b) it so0, particulars thereof;

{c) whether Government will pro.
vide any incentive to such mills to
sugarcane cultivation; and

(d) if not, what other steps will be
taken to make these mills econonii-
cally viahle?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN). (a) and (b). Yes,
8Sir. There are sugar mills with 2
surplug crushing cupacity, ang lack
of cane could be one of the reasons
coming in the way of fuller utilisa-
tion of capacity. The State Govern-
mentg are responsible for cane deve-
lopment and taking steps to ensure
adequate supphes of cane to the :u.
gar mills,

(¢} ang (d). To supplement the
elorts of the State Governments, the
Central Government are implement-
ing a scneme with an outlay of Rs.
1130 lakhs for the intenwuve devel p-
ment of cane around each sugesr fnc.
tory area in the country during the
Fifth Plan period. The programme
envisages—

(i) Production and distribution
of nutrientrich »eed cane for
commercial cultivation;

(ii) Demonstration of improved
practices on plant and ratoon
cane;

1iii) Adoption of timely plant pro-
tection measures;

(iv) Training of cane develop-
ment workers at state level;
and

(v) Construction of link roads
around sugar factory areas.

..
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“National Direciory for Women”

1974. SHRI SHYAM SUNDER MO-
HAPATRA: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a)' whether Government have
planmed for a “National Directory
for Women” in the International Wo-
men’s Year as has heen done in sume
foreign countries, if so, progress in
that regard; and

(b) whether Government patronis-
ed some women organisations cr pri-
vate projects in thig regard to boast
up activities of Indian women?

THE DEPUTY MINISTER IN "HE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) No, Sir

(b) Government have encouraged a
voluntary organisation in its propo-
sal to bring out a Directory of Indian
Women Today. A request from the
Chiet Editor of the project for finan-
cial as-sistance is under examination.

Speculation ang Forwarg Trading in
Agricultura] Commodities

1975. SHRI SHYAM SUNDER MO.
HAPATRA: Will the Minister of
ACGRICULTURE AND IRRIGATION
he pleased tu state:

(a) whether prices of agricultural
commodities are registering upward
trend in some States;

(b) if so, what are the items: and

(¢c) whether Government have de-
cided to stop speculation and forwarl
trading in agricultural items?

THE DEPI'TY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR! PRABHUDAS
PATEL): (a) and (b). Except for
some seasonal rise In prices of cctiin
(kapas/lint), raw  jute, groundnu!.
sesamum seed and potatoes at some
cenfres, prices of agricultural con-
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modities have not recorded any in-

cfease in the recent weeks.

(¢) Forward trading is banned iIn

most of the agricultural commodities.

we SR ¥ qny ww wowrg wndww
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Residential Plots Reserved for M.Ps
and Metropolitan Councillors in Delhi

1978 PROF. NARAIN CHAND
PARASHAR Wil} the Minister of
WORKS AND HOUSING tre leased
to state

(a) whether a certain percentage of
tesidential plnts is reserved for M.Ps.
and members of the Metropolitan
Council 1in Delly,

(b) if s0 names of members who
have been aliotted plots after
October 1974 and

(c) names of tho-e who are in the
wailing List at present and the Lkely
time by whith the precent waiting
list woulq be wiped out?

THE MINISTER OF WORKS AND
IIOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RAMA-
IAH) (a) Yes Sir Of the 5 per cent
of plots in low and mddle mcome
group categories reserveqd for allot-
ment by draw of lots. 2} per cent
are reserved for Members of Parlia-
ment ang the remaming 2} per
cent are reserved for Members of
the Metropohtan Counal, Councillors
of the Delhi Municipal Corporation
and non-official members of the Can-
tonment Board and the New Delhi
Murnicipal Commuittee,

(b) ang ( ¢) A statement showing
the names of the members who have
been allotted plots after October, 1974
and of those who are in the waiting
list is laid on the Table of the House.
[Placed in Library. See No. LT-I062%)
76].
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It is not possible to  specily any
date by which the waiting list will be
wiped out because ‘firstly It depeénds
on .the availalulity of plotg and
secondly new names are being added
to the list ag and when applications
are received from members.

Scheme for Financial Assistaace to
Colleges in Rural Areas

1979 PROF. NARAIN CHAND
PARASHAR: Wil the Miusfer of
EDUCATION., SOCIAL WELFARE
AND CULTURE be pleased to state

(a) whether the Umiversity Grants
Commission has any scheme under
which financia] assistance .s given to
collegeg (including hostels) located n
the rural areas:

{b) if <0, a bnef outline of the
scheme; and

(c) whether it is contemplated 1o
enhance the gquantum of asistanre
and libeiralive the <cheme for the
benefit of the mstitutions 1n the jural
sreas?

THE DEPUTY L NISTER IN THE
MINISTRY OF EDUCATION AWND
SOCIAL WELFARE AND IN ‘1E
DEPARTMENT OF CULTURE (SHR1L
D. P. YADAV) (a to ¢y The
Umversity Giants Cormisasn  pto-
vides as<suistance t¢ Arls Scuence and
Commerce Colleges affiitated to Uni-
versities, ang brought under Section
2(f) of the 1 G C. Act, for their teve.
lopment .ubject to  avalability of
funds. This 1s rrecpective of the
fact whether the colleges are located
in urban areas or rural °rca. Flow-
ever, the Commission’s asasiance to
colleges in backward area for exten-
sion of buildings (libraries, laborato.
,nes ang dasa;rooms) and, for cons-
" truction of men's hostels is 66.66 per
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cent and 75 per cent respectively. As
against that the assistance for buth
these purposes for other colleges is
30 per cent,

whephne s
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Agro-Service Cenires in MP.

1983. SHRI MARTAND SINGH-
Will the Minister of AGRICULTURE
AND IRRIGATION be plessed to
stote;

(¥) number of agro-service centres
funetioning at present in Madhya
Pradesh; and

CHAITRA 16, 1898 (SAKA)
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(b) Centre-wise bresk-up of the
fundg and resources thereof and also

the number of tractors m each cen-
ire?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) 282 Agro-Service Cen-
tre; have been set up in Madhya Pra-
desh State upto 31-3-19786.

(b) The requisite information is be-
ing collected and will be laid on the
Table of the Sabha.

Moderaisation of unloading of food-
grains at Ports

1984, SHRI N E. HORO: Will the
Mimster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) steps being taken te mechanise
and modernise the unloading of food-
grains at various ports to avoid de-
tention of ships and payment of heavy
demurrageg resulting in  consequent
rise 1n cost ol imported foodgrains;

(b) names of the ports at which
the foodgrains are being unloaded;
and

(¢) port-wise amount of demur-
rages paid during Jast year?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P SHINDE): (a) Foodgr.ins
are being discharged at 8 mechanised
berths in the Bombay port and ome
mechaniced berth in Calcutta Port.
Foodgraing are alco being discharged
mechanically by pneumatic machines
at Kandla and Madras ports A Com=
mittee of officers of the concerned
Mimstries has been appomnted by the
Government to examine and recom-
mend measures for Modernisation of
Crain Handling at Indian ports, to
improve the rate of discharge/clear~
ance of foodgrains at/from ports.

(b) Important foodgramns are being

discharged at Bombay, Calcutta, Mad-
ras, Kandla, Visakhapatnam, Cochin,
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Tuticorin, Mangalore, Marmugeo,

Rozi, Calicut, Vereval, Alleppey, Okha, ﬁﬁ:rrﬂm & = st 9% fieere
Navlakht and Nagapattinam, Some of wrar

these ports cannot be used during the
monsoon weather.

(c) A port-wise gtatement indicat-
ing the quantity of foodgrains handl-
ed Jast year (1973) together with the
despatch money earned|Demurrage in-
curred is laid on the Table of the
FHouse. [Placed 1 Lidrary. See No.
1.T-10626/76). The accounts with the
wessel owners have not yet been flo-

TwEnT § CufeT Teg grew”

1986. &t wrorlt wi§ : wy fivory
W e e sep S oy qr
' ¥ &% fw

(w) = i woere o faur

alised in all cases.

R vt e agw @ fag st

1985. st Wo qwo Awwr: W
wir site fawrt weft ag R A O
w6 fv

(w) 9 &1 v WA X
fed o ad fdtw Tge ™ 7 Tww
& Wz, V1A w7 IR T AT o
* o owr

() for f=i ® agr TR
%Y o€ % T w7 & W

(w) @ faat s N 9o TEgA
AW TR ST ?

gir wix fowd wemew ¥ o
wolt (st sy e wt) ;- (F) & (7).
FOPTX ¥ AT, 1975 ¥ A€
wfigdl £ Ny 3 N7 amds-
qar feere Aot €7 v S f
afe wwer: saRw qer § fom
W a1 duw: A G ¥ 02
N sfie s 9 snnfer &
arfis da'w, sl wife & Ay 3%
gt wy dwd gq o wifes g &
wren-fird ¢ ey ar g o for Rl
¥ fomgld ok ¥ fag wodlt aver W

WAt afgaedt ¥ fed qwens
¥ A Wi afew awd Hreewt”
w1 frmfor s<y o1 ¢ ; Wi

(w) afe g, A awwendt foraor
a?

forr it woTr wEET e
et wetin fewr 8 sorw (o wefer
mw) : (%) Wi («). sfow o
TR § G § 67 w0 0 v
HUSAT #) SFOAT T ¥ WITT GORT?
T QT F wATE 2 A" QqAT IE
wfgw smardt & wglr § swond
wfgrmd & faw ghedi & wadt &
fantn/feee & fag fadrm wgraar
& adr ¥ 1 1975~76 ¥ fem
gzet 7 duifmw qrd, g
TN FIW qF A § 957 ¥ wow
# sooteY afgei & fag ©F gres
FR ® e g T ¥ wsad
82,260 a4 7 =y sEAT W
LAl

waw fowr oftdloen & fed (e
P BSRRe e. ‘m

1987, oy wwely wef  wr wfe
wire forwrk ot a8 W o g W
fis woaw faowre qfegran & wwnie
WG9 W1y forlr & whraha & wr



wwr ot < & Wit g wEwAl W
o X ¥ fad fefie bl srqar
ot & wgraar ot ar W b7

ofe ofie fowf swr ¥ o
ot (sft e wt) . TowW F
waw wuiw g fopg of@ea &
9T 520 9T Tre A W FY s
¥ wrisfin qafamior aqr  fawra
§% ¥ 59 197, 1974 B UF wAT
9T =g FUT 12 femewy, 1974
T AV AT 1 3 AT O
¥ B w7 D fodi 6 Pemfan
srarfr g 1 JulE SR we
gw F far sy awr famiorsed &
e AT g awfy, v
W g dr foedi & qux wind IvEw
e
(%) wew-frewm waedt frafe wnt

WM 167,000 §%7 ¥ wgl
waTEfer st d E E, =
vy srfegt, ator faswm-aifed| aar
IqAr e Adwgi w1 famior

(w) e & ferrdt ot qwer s

A7 5 ¥ sawifa w0 s & fo
qaY 14 feanier & wev & feendt
® FFT JAAT |

(w) wge ot ayt gt ey e firiww
o

oA Gdi ¥ Syt v 9T fawy wRE
fer wr §, sTwr 850 feenite
waft Tl W @ ¥ Wed Wi
w160 fraaw Y ser Awt
O %Y waT 4,000 NfAT W Fasdor

(w) weltw we-qamT W finisw

o agt ¥ wefiw wamare ¥
frizer & falr svwol & v,

Written Answers CHATITRA 16, 1898 (SAKA) Written Answers 8 -

afet Ay AT b qw H P EPF W
wat Wt ot ) 3 ¥ foeR ®
fog famm-fasmior o

(%) wrt

(%) @ o fowre

s 50,000 3T Fafaa ofa
o we-fawre A M@t qar
w1 i w1 fawie, Feard, wra-Fwrar
q9qT wTw B ghaamii & ALY WE
aary ¥ fa7 ol &Y st w1 Frere-
ferg st aar wow feank @fafe
& ¥ A7 wfq # HF-309 FAT

() v

afeyaar fa i sawa 250 fFal-
e gy qewt %1 frator a1 gu )

(%) gw W

FaTFTe qrat ¥ fwir w1 afe-
TreAT §F H AT 1,00080T § W
Ht, Arfear qawar |

(w) fufeq fraiwaed dYC geeew

qfcitorn qws w1 Tt ®r fsriop
R BE IE Foaw Aqr TR g
fawaw .tz afaramT ¥ frrs-
g & fad argdi WX STRGT €Y
gaT |

(m) wdvw

15,000 &% T1g% O ¥ wde
i fewr & @1 & oot dad fere
w0 TR ¥ wre fir o o v §
qfcqioaT dw & fwardt F vowr fos-
™



a

“83 Written Answers

(=) wrews

(1) S fawes, wavna s o
wreq, wow, fwraae & fearg,
%l T fwry By Fio & fefiat,
iy ofcffy frr o o
WT-TanT & fadfaror & and & o wiix
AT T |

(2) fifre wonr & qfcwar &
far sragifor wsraw war )

(z) whmws

wate fa sifaeor ¥ w2 6 e
T {wera way Foenz w7t ¥ whafen
T |
(3) wream e e Tw-ven

af@raar fa & sy WEaT aeT
fawarewrd Wit qiarwar ¥ fqarg
& fay d9mq awr @A™ & ww,
wa-frre Wi ww ) wonfeay wifz
wRET w9A & Wre-Aig wqfer wm-
fadi qa Swwco & wlgaf, Wi
INH ¥ gE |

e § wy feard i w1 fretor

1988. st oot wrf ¢ gt
v W fawrf wal g sty 8 g
w37 fw:

(%) af 1973-74 W7 1975
& <Iow, TR #, wdar, femdy
ay faarf anel 1 famiv foqy
n;t: fead ara wx A% faaborndi §;
w

(W) wewr qrT wsifee ey
w3 wdi ¥ den firely § Wi wd
wiw & fa¥ fegar aivsg 9T fira

whe ofic fowE wowrew F Tve
wlt (ot wogrwtarat) (%) 197374

APRIL 3, 1976

Written Answers "B

¥ wf & dryam ¥ wade 37 918 Faurd
fentoraerd vz gawes o wnisw
¥ sada 169 frafoaerd g e w2
¥y 197475 ¥ wf & vy @
draar ¥ wiaitn 20 frivr-ed, qemwer
/% wrdww ¥ gy 28 fafwand
agqh s sedar & dodle 4
fratnwrd gt fed ¥ ¥

qaweqty ¥ AT ¥ sagy 60
fraforerd, gamey dfx e &
dana 81 fegior wvd wre sifared
AT & waww 38 Frtoaend
o ¥

(=) STRATY AW F[AAT AW
¥ dada fedft 7€ QoA w1 SR
T & 1l 1876-77 ¥ AW ® fwg
qETHE GF TR & waiE 44
faar frmto-ardl &1 wwam ¢ W1
zwk fAg 1. 02 FT1T 9% & ofeeny
Y =ERqr

Damage to Crops

1989, SHRI P. GANGADEB: Will
the Min~ter of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether any estimate has been
made jecently of the total losses of
foodgramy through the iavages of
pusts, discases and weeds i thie
country, and

th) if <o, estent of lcec and steps
taken to muninuse the losses?

THE DEPUTY MINISTER IN THE
WMINISTRY OP AGRICULTURE AND
IRRIGATION (SHR PRABHUDAS
PATEL); (a) and (b). No, Precse
estimates are available of the total
Yosses of foodgraing through the rava-
ges of pests, diseases and weeds in
the country. Various estimates of los-
ses have been made and these range
from 10-30 per cent depending upon
the pest, crop end geason. Increasing
attention is being paid to effective
plant protection coverage to crops and
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suttable orgenisations have dbeen built
~up at the central and State level Ade.
«uate steps have also been taken to
ensure timely supply of required pes-
ticides. Research institutions like In-
dian Council of Agricultural Research,
Agricultural Universities, State Gov-
ernment Research stations etc. have
also been evolving pest and disease
registant varieties of varioug crops.

New Variety of Maize

18680, SHRI P, GANGADEB:

SHRI RAGHUNANDAN LAL
BHATIA,

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether 3 new variety of maize
hag been developed by Punjab Agri-
cultural University;

(b} if so, whether the same has been
released for cultivation; and

{¢) whether its performance is sa-
tisfactory?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAHNA-
WAZ KHAN): (&) Yes, Sir, Under
the All-India Coordinated Maize Im-
provement Project, the Punjab Agri-
cuitural University has developed a
new naaize variely J 603.

(b) Yes, Sir. This new vartety of
muire has been releaced this year by
the Punjab State Variety Release
Committee for general cultivation in
Punjab under the pepular name Ageti
76. The Central Seed Sub-Committee
is yet to consider this variety for re-
lease in other States.

(¢) In the coordinated trials con-
ducted at a large number of locations
during 1973, 1874 and 1875, this varie-
ty gave congistently superior per-
formance throughout the country un-
der both irrigated and rainfed condi-
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tions, Its yield potential was about 26
to 50 per cent higher than local varie-

ties and almost equal to that of Vijay
and Ganga-5.

Manuscripts lying unprofected in
Public Librarfe; and Private Collee-
tions

1982, SHRI  BISWANARAYAN
SHASTRI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

{ey whether quite a big number of
manuscripts  in classical languages
have been lying unprotected in some
pukiic libraries and private collec-
uons;

(£) if so, whether his Ministry have
any comprehensive scheme for pre-
servation of those rare and valuable
manusiripts and the scheme for copy-
irg and micro-filming; and

(c) if not, how he propcses 10
preserve the country’s heritage?

THE DEPUIY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P YADAV): (a) to (c). Some
o1 the public bbraries and private
coliectiony possess a number of manu-
seripts n classical languages and the
Government is aware of the need of
preserving them. With this in view,
financial assistance for their preserva-
1on 1~ made available by the Govern-
ment in the form of grants for the
putchase of equipment including
equipment for copying and micro-
filming and for construction of build-
ings tn voluntary organisations work-
ing in the field of public hib;aries and
to private museums. The Rajs Ram-
mohan Roy Library Foundation, and
autonomous body, financed by the
Govt of India gives assistance towards
the binding and preservation of out-~
of-print and rare books and journals
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and of manuseripts o old and well-
established lbraries which have been
in existence for not less than 25

years.

The Government of India also gives
grants for compiling and publication
of catalogues of manuscripts, and for

editing and publishing of rare manu-
scripts in Sanskrit, Pali and Prakrit

to registered institutions or institu-
tions maintained by Government or
Semi.Governmeni bodies, and also
similar grants for old manuscripts in
the original languages to voluntary
organisations/educational  institutions
for the propagation and development
of Indian languages,

Land Erosion in Assam

1993. SHRI BISWANARAYAN SHA-
STRI: Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether Government of Assam
have submi:ted a plan with its esti~
mated cost for protection from erosion
of the Maijan area of Dibrugarh to his
Ministry; and

(b) 1f so, reaction of the Govern
ment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) and (b). A scheme prepar-
ed by the State Government of Assam
for the protection of Maijan area of
Dibrugarn after the floods of 1974,
was approved by the Planning Com-
mussion for implementation at a cost
of Rs. 58.5 lakhs. The major portion
of the scheme wnas .mplemented be-
fore the floods of 1875.

The State Government have pre-
pared a revised estimate for the
work costing Rs. 79.21 lakhs. This
estimate was received in the Central
Water Commission in October, 1875.
The Commission have examined this
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and sent thelr comments ta the Siate
Governmen{. The fAnal estimate pee«
pared in the lght of ihese comments
has not been recejved from the State
Government.

Subsequent to the completion of the
above works some bank erosion up-
stream of these areas have been ob.
served which are under observation.

Expenditure on Eduocation

1894. SHRI SAROJ MUKHERJEE:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

{a) whether the percentage of total
educational expenses in our country
allotted for primary education has been
drastically reduced from 56 per cent
to 144 per cent during the period
beginning from First Five Year Plan
to Fourth Five Year Plan: and

(b) whether Government propose to
implement the recommendations ot
Kothari Commuission to allot Rs 57.00
at least as per capita educational es
pences, 1f so, the facts thereot”

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHR!
D P YADAV) (a) According to
avalable information, the percentaze
of expend:ture on primary educatur
{o total expenditure on education was
JY per cen{ 1n beginning of the first
p an period and has risen to 47 per
cent by the end of fourth plan perind

(b) Education 1s a State subject ant
it 1s for each State Government fo
decide as to how much funds may be
allotted to education. Kothari Cem-
mission (Education Commission—1964-
86 recommendations have been placed
before the State Governments and the
need for increasing the allotment for
education has been repeatedly high-
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lighted in the discussions of  State
Education Ministers in the Central
Advisory Board of Education meet.
ings.

Sale of Rabl Crop

1895. SHR1 SAROJ MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether peasants are compelled
%o sell their rabi crops specially pulses
at very much unremunerative price 1n
almost all States; and

(b) whether there 1s any proposal to
save the culuivators of rabi crops from
the greedy big traders and stockists?

Tiik DEPUTY MINISTER IN THE
MiniSTRY OF AGRICULIURE AND
IRRIGATION SHRI PRABHUDAS
PAIEL). (a) and (b). In respect of
rabr ciops Gove.nment have already
1evaiewed the procurement price  of
wneat lor i¥76-77 season and  have
decided to maintain the procurement
price al Rs. 105/. per quintal for all
variet es for barley a support price
of Rs. 685 per guintal has been fixed.
For giam also which is the most im-
portant among rab: pulses, a support
price at Rs, 80/- per quintal has becn
fixed fo1 1976-77 season. Adequate ar-
rangements have already been madce
1o give support at the above mention-
ed onrices of wheat barlev and gram
whereve: necessary. Govt. of India
&re anxious to ensure that the interests
of the farmers are fu'ly protected and
in no case should any producer get
for foodgrains of fair average quality
less than the procurement vrices’
support prices fixed by the Govi of
India,

Government are also keeping a
close watch on the current trend in
prices of other crops.
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Pest Control Organisation

1996. SHRI SAROJ MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased ¢to
stute,

(a) whether at least 200 mushroom
companies with httle or no techmcal
knowiedge are operating ag pest.con-
trol organisations;

(b1 whether these companies are
being properly inspected and super-
vised by techmcally expert staff of
Government, and

(c) measures 0 preven! damage to
agricultural field 1nd flora caused by
Chemical pesticides?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
JRRIGATION (SHRI PRABHUDAS
PATEL) (a) and (h). No complete
record of pest control organisations
operating un the country 1s available.

The Dte. of Plant Protection, Qua.
1antine und Storage supervises the
fumigation work done vy three pest
tontiol operators on walnut exported
from our country. The Export Ins-
pection Council under the Min, of
Commerce has approved 14 pest cona
tro} companies under the DIxport
Quality Control and Inspection Act,
1 for the fumugation and  dogin-
festation of de-oiled rice bran meant
tor export and the work of these com-
panies is ingpected and supervised by
technical expert staff of the Govt.
The Govt have decided to bring the
pest control organisations under the
purview of the Inspecticides Act. For
this purnose, a proposal to introduce
sutable provissan in the Act reguir-
ing them to fake out licences is under
consideration,

(c) The approach now is towards
jntegrated pest control and manage-
ment under which chemical, biological
and manual methois are employed.
Pest surveillance and forecasting hag
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been taken upto enable the detection
of pest puild-up at the early stages
and taking up control measure in-
volving minimum quantities of chemi-
cals.

Erioe of Edible Qils and Vanaspati

1997. SHRI SAROJ MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state.

(8) whether Vanaspati production
increased by 37 per cent during the
first half of 1973-76;

¢b) whether after withdrawal of
price control on Vanaspati in  Janu-
ary, 1975, its price did not decline as
was expected, if su, reasons therefor;
and

(c) what are presenl prices of
edible oils—Vanaspati groundnut ol
and sunflower oil?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHR1 SHAH-
NAWAZ KHAN) (a) Production of
vanaspat: increased by #nout 43 ver
cent during the fir-t half of 1873-76
as compared to the corresponding
period of 1974.75

(b) After decontrol in January,
1973, the prices of vanaspati were ex-
pected to fluctuate with the we ghied
average of the orices of edble ols
permitted to be used 1n its manufac-
ture This expectation has generally
been fulfilled. Paurticularly alter the
arrival of the new groundnut crop 1n
October, 1975. there has been a dec-
line of about 41 per cent 'n vanaspati
prices as compared to what they were
in January, 1975.

{¢) Vanasonti and  proundnut  oi'
prices at Dalhi on March 31, 1978 a-~
indicated below:

Vanaspati (165 kg. tin) Rs, 98—
102.5¢ Groundnut oil (per
tonne). Rs. 4500,
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Lue to limited trade in supflower
oil, its price are not being quoted.

Foougraing to Madhya Pradesh

1998. SHRI R. S. PANDEY: Will
the Minister of AGRICULTURB
AND IRRIGATION be pleased to state
the guantum of fvodgrains supplied to
Madhya Pradesh during 1975-76 and
yuaniuin proposed to be supplied dur-
ing 1976-777

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): A quantity of
about 73 thousand tonnes of food
grains has been supplied to the Gov-
ernment of Madhya Pradesh upto  the
end of Fevruary 1976, dunng the year
1875-76.,

Allocationg of foodgrains are made
to euch State on a monthly basis
keeping 1n view the overall availabi-
ity in the Central pool, the . iative
needs of the State, market availabili-
ties and other relevant factors so as
tn meet the reascnatle regurements
of 1its  put lic  distribution system,
Food,:r s will e allocaterd to
Madhya Pradesh on this hasis ruring
1976-77 as weil and as s-«°n the quan-
tim of foo'griuns, which would bhe
given, cannot be preciselv indicated at
this stage
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16. wTeRT

17. Parerg Kot

18. 9¥AT

19. ¥FwAT

20. fagearx (fireeme)
21, WA ET T fare
22, feawt

23. ¥fewT AT

24. FTEIT ATHAT

25. GRAT RTH

26. AFAFIN

27 ATEATAT

28, WAL EF

29. AZAATN

30. WETAEY AET F Tk
31. warfd

.32 AMTAT

33. qFHATT
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35. wERar

36. 91}

37. graTAAT

38, AT WA oo
39. AATAT

40. TETHTE

41. famg

42, T T 0T oFTo
43. T wrLeATodo
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Import of Groundnut Hybrid Seed

2000. SHR1 D, D, DESAL: Wil
the Ninister of AGRICULTURE AND
IRRIGATION be pleased lo state:

(a) whether Government have
allowed private seed prucucers to
mmpot{ groundnut hybrid seeds from
woroad,

(by whether these imports have
beent subjected to  quarantine and
other regu'ations for bringing in of
seeds, and

(¢) 1t so, the types ot seeds impor-
ted and their expecled yleld in Indian
condit ons?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABIIUDAS
PATFL) (a) to (¢). A pnivate seed
producer trom Gujarat was allowed
to 1mport 3.5 tonnes ol seeds of
Shulamith variety of groundnut fiom
Israel The impori was subjected to
mspection and plant quarantine re-
gulations. Seven harvest trials of
this variely were conducted in Octo-
ber, 1975 on the farmers' fields by the
Indian Council of Agricultural Re-
search in cooperation with the De-
partment of Agricullure, Guisrat and
Gujarat Agriculture University and
it was found that the yield of this



o Written Answers

wariety varied from 4380 to 7108 kgs.
per hectire on net  weight Desis,

Reservation for 8.C. and S.T. for Re-
cruitinent o post of Lecturers in Uni.
versitios and Colleges

2001. SHRI RAJDEO SINGH:
SHRI N. E. HORO:
Will the Minister of EDUCATION,
BOCIAL WELFARE AND CULTURE
e pleased to state:

(a) whether the University Grants
~ommission has agreed in principle to
provide reservation for Scheduled
Castes and Scheduled Tribes for re-
crultment to the posts of lecturers in
Universities and Colleges;

(b) if so, what programme and time-
table University Grants Commission
intends and contemplate to enforce this
scheme of reservation, and

(¢) whether in case suitable candi-
dates are not available to the level of
reservation percentage the vacancies
will be earned over to next selection
or filled by non Scheduled Castes and
Scheduled Tribes candidates?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV) (a) to (¢): The Uni-
vergities make recruitment to the
teaching posts in accordance with the
procedure laid down in their respec-
tive Acts of incorporation/Statutes/
Ordinances. The University Grants
Commission Act does not empower
the Commission to issue any directive
to or lay guidelines for Universities
for making reservations in teaching
posts for Scheduled Caste/Scheduled
Tribes candidates. However, the Com.
misgion while considering the recom-
mendations of 3 Committee of Vice-
Chancellots of Central Universities on
the question of reservation of seats

105 L84

CHAITRA 18, 1808 (SAKA)

¥

Written Answers -

for Scheduled Caste/Bcbeduled Tribés
candidates, at ity meeting held on
July 14-15, 1975, expressed the view
that reservetions may be provided for
such candidates in recruitment to the
posts of lecturers in the Universities/
Colleges provided the candidates fulfil
the qualifications prescribed for the
post and are otherwise considered
suitable for appointment. It also de-
cided that the mechanics of such
treservations may be worked out by
the Universities, The Commission
further expressed the view that in
order that the teaching posts may
not remain vacant for long periods,
such reservations may not be operated
on a roster system nor should the
reserved posts be carried forward
from year to year.

So far as the Central Universities
are concerned, a meeting of the Com-
mittee of Vice-Chanceliors has bheen
fixed for April 24, 1976 to consider the
mechanics of reservation. With re-
gard to the State Universities, the Com-
mission has addressed a lefter each to
the Education Secretaries of State
Governments and the Vice-Chancellors
of States Universittes on August 29,
1975 comunicating its views in the
matter for their guidance.

All India Conference ot District Educa-
tion Officers Held in New
Delhi

2002 SHRI RAJDEO SINGH-

SHRI C K. CHANDAPPAN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to stale:

(a) whether the All India Confe-
rence of District Education Officers de-
liverated for three days in New Delht;

(b) whether the District Education
Officers emphasised the need for laying
greater stress on the teaching of
gcience and mathematic so that Stu-
dents developed a rational outlook
consistant with the scientific age they
live in;

(c) whether they stressed that the
cramping effect of external examina-
tions should be removed and the goals
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(d) it 80, in what way Uhion Govern-
ment are contemplating to make these
suggestions effective?

THE DEPUTY MINISTER IN THE
MIRISTRY OF EDUCATION AND
SOCIAL WELPARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P, YADAV): (a) to (¢): Yes, Sir.

(d). The recommendations of the
Conference are being finalised in the
light of the comments and suggestions
made by the participants.

The recommendations fall into four
groups, namely, (i) Curriculum for the
10-year school, (ii) introduction of
vocationalisation at the+2 gtage, (ii1)
non-formal education, and (iv) streng-
thening of educational administration
at the District level

These recommendations will be for-
warded to the State Governments for
implementation,

8.C. and 8. T. Candidates in

F.CL
2004 SHRI SHYAM SUNDER
MOHAPATRA Will the Minister of

AGRICULTURE AND IRRIGATION
be pleased to state

(a) whether priority 1s being given
to Scheduled Castes and Scheduled
Tribes candidates 1n matters of recruit-
ment by the Food Corporation of India,
and

(b) if so, how many Scheduled
Castes and Scheduled Tnbes officers
are there drawing salary above
Rs 500 per month and what is their
percentage in clerical cadre and also in
Grade IV posts?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE): (e) Yes, Sir.

(b): 167 officers belonging to Bche-
duled Castes and Scheduled Tribes

New Chomigal for Sugsivane Poyie.

2005. SHRI N. E. HORO: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased {o state:

(2) whether the Sugarcans Research
Station Jullundur has evoived a new
chemical—Cuarbo Furam (Furadan)-—
to fight the ‘top borer’ past rampant
throughout north India which stunts
the growth of gsugarcane in its early
stages; and

(b) it so, facts thereof®

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHR!I SHAHNAWAZ
KHAN) (a) and (b). The Sugarcane
Research Station, Jullundur, has test-
ed the efficiency of the pesticide Car-
bofuram (furadan) and found that it
can control top borer pest of Sugar-
cane This chemical was not evolved
by this Station out ag an imported
chemical from the United States

Sugarcane crop 18 attacked by seve-
ral pests at different stages of its
growth The borers cause serious loss-
es to the crop Top borer is distributed
all over the country bBut it is more
gerious 1n North India. The total life
cycle from egg to adult stage of ths
pest takes about seven weeks and
there are generally four generations
during the crop season. Out of these
four generations, the ¥hird generation
which appears in the middie of July
is the most destructive, Based upon
experiments  conducfed at  the
Sugarcane Research Station, Jullundur,
it has been found out that the attack of
this generation cgn be controlled by
soil application of Carbofuram. Ths
insecticide is applisd in the last week
of June or first week of July near the
base of shoots. For unfform distribu-
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after application of the insecticide, the
feld s irrigated, On the basig of three
years data, the Punjsb Agricultural
University, Ludhiang has recommantied
@ does of 12 kg. per acve (commercial
product). However, data from studies
condusted during 1975 indicated that
the dose can be reduced to 6 kg per
acre. Timely application is very im.
portant for the complete control of

pest. The effectiveness of this insecti-
cide in other endemic areas in the
country is being tested,

Carbofuram (Furadan) 1s a broad
spectrum systemic insecticide and bas
found to be effective against shootfly
in Jawar, Stemborer, gallfly and many
other important pests of paddy. It is
availabla as 50 per cent soluble powder
and as 3 per cent granules. It has got
& very high inhalation toxicity and is,
therefore, very hazardous, The Pesticide
Registration Committee of the Depart-
ment of Agriculture hag approved its
granular formation in  encapsulated
form for safety reasons In view of
its high inhalation toxicity, the follow-
ing precautions should be taken.

1. Hand gloves and goggles should
. be used.

2. There should be no wound on
the hands of the person apply-
ing the insecticide.

3. Hands should be carefully
washed with soap after apph-
cation.

4. Smoking and taking food should
be avoided when applying the
insecticide,

New Technique on Mushroom

2006. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whettier Chandrashekher Avad
Unjversity of &griculture and Techno-
logy at Kanpur hes developed a fech.
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aique to produce mushrooms cheap
and within common man's reath; and

(b) if s0, whether the University

have passed on the know-how and seed
material (o farmers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) Yes, Sir. The University
has developed a simple technique for

the production of trapical mushrooms
under natural conditions.

(b) Owing to limitation of resources,
the University has so far been able to
communicate this know.how and the
seed material only to a Lmited number
of people, including women, in and
around Kanpur only. Information on
the technique has also been supplied to
a large number of persons in different
parts of the country on receipt of en.

quiries from them, Further extension
work 18 1n progress,

Repairs in Jagannath Purli Temple

2008. SHRI ARJUN SETHI: Will the
Minister of EDUCATION., SOCIAL

WELFARE AND CULTURE be pleased
to state:

(a) whether the proposed repair
works n the Jagannath Puri temple
(Onssa) has been completed; and

(b) if so, particulars of repair works
carried out and total amount spent till
fodate?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-.
PARTMENT OF CULTURE (SHRI
D. P, YADAV): (a): Repars to the
Jagannatha temple and Lakshmi tem-

ple 1n the same compound are in
Pprogress.
(b) An amount of Rs 46,345 has

been gpent till the end of March, 1976
on the following items of repairs:

(i) Removing lime plaster from the
lower portion of the outer walls of the
shrine of the Jaggannatha temple to
expose the original stone carvings;
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(1) Repairing and vesotting the ex-
posed damaged stones;

(iil) Pointing the open joints in the
masonry to prevent seepage of water
into the walls, and

(iv) Btopping the leakage m the roof
of the main shrine and repairing the
dammged portion of the shikhara.

In the case of the Lakshmi temple in
addition to the items mentioned above,
chemical treatment of the carved
stones, with colour.wash, has also been
taken up.

Separate Archaeological Circle for
Orissa

2009 SHRI ARJUN SETHI Will the
Mimster of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

whether Government intend to san-
ction a separate Archaeological Circle
for Onssa, 1n view of load of work and
better maintenance of historical monu-
ments of the state?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI
D. P YADAV) The Archaeology Re.
view Committee (1965) had recom.
mended a re<hisiribution of the Circles
taking into account a more efficient
looking after of the monuments and
administrative convenience Govern-
ment has accepted the recommendations
of the Committee In pursuance of
these recommendations, the archaeolo-
gical monuments of Orissa, being of
national importance, are looked after
by the Eastern Circle

Price of Rice in Open Market

201¢ SHRI K LAKKAPPA Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased fo state

{a) whether despite good paddy
chrop, prices of rice in the open market
have not fallen, and

1) 2o, rewons ferellar?

MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR! ANNABAHES P,
SHINDE)' (n) and (b) From the re.
ports on prices availshle with Clovern-
ment of India from various States, it
is seen that the wholesale prices of
rice have shown a fall during the cur-
rent markefing season. The current
prices are lower than those ruling
during the corresponding period of the
iast marketing season in most parts of
the country,

Sugar Quota to UP,

2011 SHRI K LAKKAPPA Will the
Mimster of AGRICULTURE AND
IRRIGATION be pleased To state

(a) whether UP Government have
urged the Centre to allot full quota of
sugar to the State to enable it to
meet the pubhc demand, and

(b) if so0, decision of the Government
thereon”?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN) (a) Yes, Sir

(b) The allotment of levy sugar to
the various States 15 decided taking
into account a number of factors in-
cluding the over all levy sugar release
for the country, per capite availabulity
of sugar in every State, the general
pattern of consumption of sugar etc
The position is reviewed continually
by the Government
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80il Erosion

2016. SHRIMATI PARVATHI KRM
SHNAN: Will the Mimister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) number of Stateg
huge losses in foodgrains
due to erosion of sol;

which face
cultivation

{b) steps Government have taken in
this regard; and

(¢) how Iar these steps have
checked the goil erosion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND

Writthh, Ksnvery 3

IRIGATION  (BHNS SHARMAWAL
m-mmm
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4n.o0e forxn o i,
State of the country. extent and
State-wise distribution of such adeas
can be ssiimuted only sitgr the
country ig covered by Boll 8y
which work is already in progress;

{b) and (c). The pro of soil
degradation 13 being ethd in the
country through the programme of
soll and water conservation, It means

Y

3;

51

and water conservation was initiated
right from the beginning of First Five
Year Plan pericd. By the end of
1975.76; 21.80 million hectares are
likely to be treated with a {fotal ex-
pendifure of Rs. 42203 crores. Plan-
wise details of physical achievements
and expenditure are given below:

fArea 1n million he and Rupees in crores)

Pericd Area  Fapendi-
treated tire
15t Plan . . o 30 160
2nd Plan . . 128 20 368
3rd Plan . . 449 77 42
1966-69. . . 4°59 86 79
4th Plan. . . 8 19 162 46
1974-75 « . . I"12 39 27
1975-76 (Tentative) 193 34 13
ToraL * “ 21 90 422 03

During the Fifth Five Year Plan
period e, 1974.75 to 1078-79, soil and
waler conservation programmes have
been further infensified. During the
enfire plan period, an area of about 5
milifon hectares is likely to be covered
with a total outlay of Rs. 278.28 croves.
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A i ot AGRL
: the Minl
TURE AND IBRIGATION be
pléased 1o state:
(a) whether twentycme out of
twenty.gix suger facidries of North
Bithar are 2t present running in loss;

(b) whether any of these sugar fac-
torles remained closed during  this
setson; and

(¢) if g0, what iromediate steps, Gov-
ernment propose to take to save sugar
industry in Bihar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): (a) {o (c). The latest Balance
Sheets of many of the factories in
North Bihar have not yet been recejved
to ascertain the present position about
losses. It is, however, generally known
that mainly because of inadequate at-
tention pald to cane development over
the years and also the aging plant and
mschinery, the working of majority of
the sugar factories in North Bihar is
uneconomical. During the current
geason, two factories have not crushed
at all. The State Government are fully
seized of the matter, and are examin.
ing how best to improve the position.
The Governmeni of India are also
considering what facilities should be
given for rehabilitation and modermsa.
tion of old sugar umts in the country

Setection of Ethletes for Olympic
Games

2018. SARDAR SWARAN SINGH
SOKHI: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to siate:

(a) criteria for selection of athletes
for Olympic Games;

(b) whether these are strictly observ-
ved; and

(¢) whether sports falents from the
rural preas are selected?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE

3 {4

DEPARTMENT OF CULTUHE' (SHRI
ARVIND NETAM): (a) to (c). Athletes
for Olympic Games are selscted and
sponsored by the Indian Olynipic Asso.
ciation, an autonomous organisation,
According to information received from
it, the Association has decided to spon.
sor for the forthcoming Montreal
Olympic Games, ag a rule, only those
athletes, who according to their present
performance, would have attained at
least the sixth position at the Munich
Olympic Games, 1872. The Indian
Olympic Association has already in-
formed all the National Federations and
Associations o strictly observe the
selection criteria evolved by it.

Selection of athletes for Olympic
Games 1s on the basis of performance
standards without reference to the
rural or urban background of the
athlete concerned The selectiong for
the Montreal Olympic Games, 1976, are
yet to be finalised

Financial Assistance for Sanskrit and
Pati

2019 PROF. NARAIR CHAND PARA.
SHAR Wil the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL-
TURE be pleased to state;

(a) whether there is any Ceniral
Scheme under which the nstitutions
engaged 1n the promotion of Sanskrit

and Pali are given financial assis-
tance; and

(b) if so, brief outlines of the scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P YADAV): (a) and (b). The
Government are implementing a num-
ber of schemes for the promotion uf
Sanskrit including Pali. The following

are some of the important steps taken
in this direction:—

() A Rashtriya Sanskrit Sansthan
fully financed by the Ministry
has been established which
rung Vidyapeethas. Classes up.
to the postgraduate Jevel are
held and research undertaken
in these Vidyapeethas.
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4D, Grantg in aid are paid t0 volup-
tary otpanisations, Gurilculas

(1ii) Scholarships are available o0
studenta for studies in tradi.

tisnal Pathashslas and in uni-
warsities for doing research,
Financial sssistance is available for
~publication of Sanskrit books and for
improving the content and quality of
Sanskrit journalg and to publish out of
print Sanskrit texts. Grants are also
given for the preparation of catalogues
of manuscripts and publication of rare
manuscripts in Sanskrit.

12 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND AUDITED ACCOUNTS
or J.CAR. ror 1972.73

THE MINISTER OF STATE IN THE
MINISTRY OP AGRICULTURE AND
JRRIGATION (SHRI SHAHNAWAZ
KHAN): 1 beg 1o lay on the Table—

(1) A copy of the Annual Report
(Hindi and English versions) of the

Indian Council] of Agricultural Re-

search, New Delhi, for the year 1872-

73, togeiher with the Audited

Accounts.

() A statement (Hindi and
English versions) showing reasons for
delay in laying the above Keport.
[Placed in Library. See No. LT-
10813776}

STATEMENT Te. ADDITIONAL FACILITIES TO

BE ALLOWED TO NON-RESIDENT INDIANS

FOR ESTABLISHING INDUSTRIAL PROJECTS
™ INDIA

THE MINISTER OP STATE IN THE
MINISTRY OFPF INDUSTRY AND
CIVIL. SUPPLIES (SHR1 B. P.
MAURYA): 1 beg to lay on the Table
a statement regarding additional facili-
ties to be allowed to non-resident
Indiang for establishing industrial
projects in India. [Placed in Library.
See No. LT-10614/76.]

NOTIFICATION UNDER CUSTOMS ACT AND
CENTRAL ExCise RuLes

THE MINISTER OF STATE |IN.
CHARGE OF THE DEPARTMENT OF

APRIL S, 1976, Pupers.lald,

(1) A copy of DNotification No.
G{S.RS 27 (Hind{ and Englidh ver.
siong) published ih Garette of In
dated the 1st April, {87e, mgér i:
tion 138 of the Customs Acut, 1982 tn-

gether with an toty memo-
randum. [Placeq in Library, See
No. LT10615/76.]

() A copy of Notification No.
GSR, 255 (E) (Hindi and English
versions) published in Gazette of
India dated the 26th March, 1976,
issued under the Centra} Excise
Rules, 1944 together with an expla-
ngtory memorandum., {Med in
Library. See No. LT-106 8/78.]

NOTIFICATION UNDER ESSENTIAL
Coaroprrres AcCT

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): I beg to lay on the Table «
copy of Notification No, G.S.R. 126(E)
(Hind: and English versions) published
n Gazeile of India dated the 16th
March, 1976, under sub.section (6) of
section 3 of the Essential Commod:-
ties Act, 1955, [Placed in Labrary.
See. No. LT-10617/76.]

AKNUAL REPORT OF MARINE PRODULTS
EXPORT DEVELOPMENT AUTHORITY,
CocCHIN

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH): 1
beg to lay on the Table a copy of the
Annual Report (Hindli and Enghsh
versions) of the Marine Products Ex-
port Development Authority, Cochin,
for the year 1973.74, under sub.seclion
(3) of section 22 of the Marine Pro-
ducts Export Development Authority
Act,1972. [Placed in Library. See No.
LT-10818/%6.]

DispLacED PERSONS
AND REHABILITATION)
Ruiss

THB DEPUTY MINISTER IN THE
MINISTRY OF SUFPLY AND RE-

(COMPENSATION
AMENDMENT
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HABILITATION (BHR1 G. VENKAT.
SWAMY): I beg 1o lay on ths Table a
copy of the Displaced Persons {Com-
pensation and Rehabilitation) Amend-
ment Rules, 1876 (Hind{ and English
versions) published in Netification No.
G.8R. 394 in Gazette of India dated
the 18th March 1976, under sub.section
(3) of section 40 of the Displaced Per-
sons (Compensatjon and Rebabilitation)
Act, 1974, [Placed in Library. See
No. LT-10818/76.]

12.62 hrs.
MESSAGES FROM RAJYA SABHA
SECRETARY-GENERAL: Sir, I

have to report the following messages
received from ghe Secretary-General of
Rajya Sabha:—

(i) “In accordance with the provi-
siong of rule 127 of the Rules
of Procedure and Conduct of
Business in the Rajya Babha, [
am directed to inform the Lok
Sabha that the Rajya Sabha,
at its sitting held on 1st April,
1976, agreed without any
amendment to the Beedl
Workers Welfare Fund Bill,
1976, which was passed by the
Lok Sabha at its sitting held
on the 26th March, 1876.”

(il) “In accordance with the provi-
sions of rule 127 of the Rules
of Procedure and Conduct of
Businesg in the Rajya Ssbha
1 am direcled to inform the
Lok Sabha that the Rajya
Sabha, at its sitting held cn
the 1st April, 1976, agreed
without any amendment to the
Betwa River Board Bill, 1976,
which was passed by the Lok
Sabha at its stiing held on
the 30th March, 1976."

(i) “In accordance with the provi-
sions of rule 127 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, 1
am directed to Inform the
Lok Sabha that the Rafya
Sabha at its sitting held on

(iv

(v

Mesages CHAJITRA 16, 1808 (SAKA)

)

"

jrom RS 114
the 81st March, 1976, agreed
without any amendment to the
Iron Ore Mines and Manganecse
Ore Mines Labour Weifare
Fund Bul, 1976, which was
passed by the Lok Sabba at
its sitting beld on the 26th
March, 1976.”

“In accordance with the provi-
sions of Ssub-rule (6) of rule
186 of the Rules of Procedure
and Conduet of Business in the
Rajya Sabha, I am directed to
return herewith the Iron CUre
Mines and Manganese Ore
Minesg Labour Welfare Cess
Bill, 1976, which was passed by
the Lok Sabha at its sitting
held on the 26th March, 1976,
and transmitted to the Rajya
Sabha for its recommendat.ons
and to state that this House
has no recommedations to
make to the Lok Sabha in re-
gard to the sad Bill”

“In accordance with the provi-
sions of sub-rule (8) of rule 186
of the Rules of Procedure and
Conduct of Business in the
Rajya Sabha, I am directed to
return  herewith the Beedr
Workers Welfare Cess Bill,
1976, which was passed by the
Lok Sabha at its sitting held
on the 26th March, 1976, and
transmitted to the Rajya Sabha
for its recommendationg and to
state that this House hag no
recommendatjons to make to
the Lok Sabha in regard to the
said Bill.”

“In accordance with the provi-
sions of rule 111 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabka,
1 am directed to enclose &
copy of the Workmen’s Com-
pensation (Amendment) Bill,
1976, which has been passed
by the Rajya Sabha at its
sitting held on the lat April,
1976.”
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WORKMENS COMPENSATION
(AMENDMENT) BRLL
As PABSED BY RKyya SABmA

SECRETARY GENERAL: Sir, I lay
.on the Table of thé Houde'the Work.
men's Compensation (Ametidment) Bill,
1976, as passed by Rajya Sabha.

S t———

DEMANDS FOR GRANTS,
Contd,

Ministry of Shipping and Transport
Contd,

1876-77—

MR. SPEAKER: 1he House will now
take up further discussion and voting
on the Demands for Grants under the
~control of the Ministry of Shipping ang
Transport. The time already taken
is 1 hour 55 minutes. The balance
time left is 2 hours. I shall call the
minister at 1.30 to reply.

SHRI BISWANARAYAN SHASTRI
(Lakhimpur): Sir, the report of the
Ministry of Shipping and Transport is
very interesting. At the beginning it
sayg that it is the life blood of the
nation’s commerce and industry. It is
true thai if the inland water transpori
system is properly developed, it will
be the life blood of the nation, but as
it stands. it does not promise such a
bright future. Therefore, I urge upon
the ministry to take proper steps for
the development of the inland water
fransport system through the State
Boards and the Central Board in this
regard,

Coming to my own State, there are
large quantitieg ¢f goods carried now-
adays by road transport, which accord.
ing to reliable estimates, costs four
times as much as water transport and
three times as much as railway trans-
port. Therefore, I would suggest that
proper guidance, technical knowhow
anqg financlal assistance should be pro-
videdg for development of water trans-
port system in that part of the country.
The Central Inland Water Board had
done something, but after the creation
of Bangladesh and the subsequent
happenings there the inland ‘water
fransport system which used to carry

Dibrugarh, Gauhati and other parts of
Assam to Calcutta. Then it was taken
over by the railways and now it has
been taken over by road transport.
And the result is that there are a num-
ber of accidents, pilferages and thefts.
On the other hand, the industries have
to bear the high cost of transport.
Therefore. 1 urge upon the Ministry
to take up the question of carrying
those goods from Assam to Calcutta
by the river transport system, through
Bangladesh,

Coming to the gnestion of the nation.
al highway, 1 would sy that the prin-
ciple laid down by the Ministry, ac-
cording to the reply given to my ques-
tion the other day. Is that it should
connect two States, or a foreign coun-
try, or that it should have strategic
importance, etc. Against this back-
ground, I woulg like to say that the
road running through the northern
gide of Brahmaputra, from Amingoan
to Jonai in Assam is now called the
north trunk road, has strategic im-
portance. I understand that some fin-
ancial assistance is given to the Gov-
ernment of Assam for repairing, wide-
ning and strengthening this road; but
it has not yet been declared as a
National Highway. This is, strategi-
cally, a very important road, as it is
known to everyhody that the railway
line running paralle] to this road was
constructed and inaugurated at the
time of the Chinese invasion of the
country. The last point of this road
is Jonal which lies in a transferred
area. Perhaps it is knuwn to the
Ministry that it was previously In
Arunachal Pradesh which was known
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aslior a8 NEFA, That ares was undep
the direet responsibility of the Gover-
nor of Assam, in those days. No civil
administration wag there, After In.
depandence, that areg wag transferred
to Asam. This ig atdl known as the
transfexred area, where there wag no
land revenue till the other day, Reve-
nue was coliected on “per head” bass.
This ia an srea inhabited entirely by
tribal people.  Therefore, this road,
more particularly from Silapathar to
Jonai—about 70 Xms., long or more—is
strategically important. The earth
work hiag been done of thig portion of
thte road but there are a few big rivers.
Bridges have not yet been constructed.
They have to be constructed very ur-
gently, for want of bridges people are
unable to travel by this road even to-
day, to the headguarters, to other
towns or anywhere else They have to
go by bullvck-carts or other means of
transport. No vehicle can be plied
there, bridges have not been construct-
ed. Thig 1s the point which links the
northern part of Assam, with the sou-
thern part of Assam, i e, Sonarighat on
the banks of Brahmaputra By this
ghat, the Brahmaputra 13 crossed by
ferry. People, not only from Assam
but from the three divisions of Aruna-
chal Pradesh have to cross the river
Brahmaputra here A big part of
Arunachal Pradesh ig lying on the
North of the Brahmaputra. If you
look at the map of this 1egion, you
will find that Arunachal Pranesh is on
two sides, of Assam on the east and on
the north of Assam If tpeople of
Arunachal Pradesh, from the northern
have to go to the eastern side,
they have Yo cross the Brahma-
putra This ghat is very mmportant

from the point of view of communica-
tion. Apart from this quite a number
of people from the entire mnorthern
part of Assam have to go to Dibrugarh
side, bv crossing the :nver here  Dibru-
garh University is located on the sou-
thern side of the river Students,
teachers and other penvle have to cross
ihe river by ferry at this point and
the roag from Sllapathar to Sonari-
ghat is, in a sense, under the national
highway scheme But it is not yet de-
clared as a national highway I would

urge upon the Mmister to look into the
problemg  sympathetically, from the
sirategic point of view, from the point
of view of the backwardness of the
areg and from the point of view that
the region 15 inhabiteg by tribat people
to the extent of 90 per cent.

I have seen in the report the alioca.
tion of funds from the Central Road
Fund for Assam and exper.diture made
In respect of tne year 1975 and that
the approved amount was Rs 612 lakhs,
the allotment was Rs. 403 Jakbs and
actual expenditure Rs 357 lakhs, which
means only about halt the approved
amount wag expended I do not know
the reason why the other halt of the
amount was not expended. Perhaps
there 1~ some technicsl or other diffi-
cullies I would uige upon the Minis-
ter to take special care so that what-

ever amount 15 approved or allotted
1S speni there

During the last two years, namely,
1974-75 and 1975-76 the amount allotteg
for new roads i1s Rs 75 lakhs and for
widening ang strengtheming of roads
In Rs 109 lakhs only This 1s too
meagre an amount I would urge
upon the Minister to take special care
of this region I particularly request
him to visit that area so that he could
have a personal knowledge of that
area and feel convinced that this area
needs specia]l treatment If he takes
the view that 1 is on par with the cther
parts of the countiry, i1t will Le just a
misunderstanding of the problem.
Therefore I hope that the M.uster will
pay a visit to that aiea and acquire
first-hand knowledge of the problem
and do the needful for {he i1mprovement
of this area.

SHRIMAT] PARVATHI KRISHNAN
(Coimbatore) Mr Sieaker in the
short time that 1 have I would like to
refer to one or iwp major points of
policy.

Tirstly, I would ke to refer to the
position of the Caleutta port. This is
a verv serious position It s true that
now sufficient water 1s fowing from
Farraka into the Hooghly. and certain
improvement has taken place. But
Calcutta and Haldia go together, and
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{Shriznatl Parvatl Xrishnan]

unlesg the Ministry pays far more
atiention 10 this particular proposition,
we are still going to have gseat 4iffi-
culties there. The Mimster, Shri Tri-
vedi, himgelt in a recent preis confer-
ence in Calcutta was not very hopeful
of Calcutta port coming out of the red
Therefore, I think we ghould take very
serious note af that position and we
should see what sboyld be done to
make avallable a larger volume of
cargo in Calcutta and also ensure that
there is quicker clearance of cargo
Because, the development of Calcutta
port has been affected by the absence
of bulk cargoes such ag ore and oil
That is why Haldia port was conceived
of to handle bulk cargo.

Now there 15 the disturbing news of
the possibility of the admumstration of
Calcutta ang Haldia portg being bifur-
cated Anyone even with a lumted
knowledge of ports throughout the
world, and particularly rodern port
technology, would admit and agree that
estuarial ports should have only a sub.
sidfary port That 1 how Haldia was
conceived of as a subsidiary port to
Calcutta port to deal with bulk hand-
ling cargo

Nowhere in the world do we see two
major ports on one river. That is why
the West Bengal Government, the com-
mercial interests in West Bengal, lab-
our all with one voite are unanimously
demanding that there shoild be no
bifurcation and that there should be
one common administration for Cal-
cutta ang Haldia ports Therefore, I
hope that the Government would take
very perious note of it and mot go
sgainst the genera] knowledge, against
the specialiseq knowledge, against the
will of the people and the Government
of West Bengal, and try to have a dual
administration  Thereby, they will
only be creating more and more
bureaucrats, more and more officers,
in the higher categories and that is
not what we want What we want 18
that Haldia should be Jeveloped as &
subsidiary o Calcutta port, and these
two together should bring about a
cbanumtbepmo!lhlpplminmt
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berth was originally
declded upon in 1973 and the
IOC tound that it would be
and more feasible and that we
save Rs. 14 crores of foreign exch
it this was set up. But now we learn
that, in spite of the Prime Minister's
assurances, in spite of what the Chief
Minister of Xerala, Mr, Achuta
Menon, has said, there iz a danger of
its being ab®8oned,

Wherever transport problems or
ports are concerned, we are told that
there 13 hmitation of resources You
should surely have 4 long-term per-
spective What 15 the point of taking
of Iimitation of resources and abandon-
ing an extremely important project
such ag the tanker berth in Cochin
harbour” After ten years you will be
saying that this all-weather port can-
not be used because the tanker project
was sbandoned It is extremely im-
portant that the navigation channels
in this all weather port, which have
become clogged due to silting and
which therefore, prevent buly cleared
entering the port, ghould be cleared
up, and the tanker berth should be
undertaken with a sense of urgency

!
it

For such an important vroject, the
money has just got to be found There
is no question of the money not being
available This i1s really extremely
important, and I hope that the Ministry
will see to it that the money is found
for such important projects By sa)-
ing that the money is not available
you want to escape your vesponsibility
and after a few years you will come
ang say that nothing more can be done
Instead of nurturing the avallable
resources, developing théin and build-
ing on them, you neglect them in this
way. No wonder Insularism and snti-
nations] Yorces arise end start saying
that only fhia section or thwt section
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or this part or that part of the country
is glven somio attetition. Please have
an over-all approach and see to it that
this tanker Derth in Cochln is of im-
portance to the country as w whole,
It Chiet Minister Achuta Menon rais-
8 it i3 not because hs is the Chief
Minister of Kerala nlone, bt because
he has a national commitment, and
that is why the Prime Minister has
ulso given an assurance, It is a na-
tional commitment and such national
;fmmitggnt« cannot just be abandon-

on the gimple plea of mbsence of
Snances,

As far as Paradeep 15 concerned,
you have been talking for a long time
about a fisherieg harbour, What has
happened to it? Again and again we
find various projects 1mentioned but
one by one they are abandoned. We
do not see any reference to this fisher-
jes harbour in the Budget papers or
the performance budget. What is the
good of having Parmadeep come up and
its doing well and then abandoning
one aspect of it, ie, the fisheries
harbour?

Turning to workers’ participation in
management, Mr Trnvedi, the hon
Mimister, was present when we had a
meeting of representatives of the Fede-
ralions and the Port Trust Chairmen,
and we were told that task forces
wuuld be set up to see how the 20-point
programme {is to be implemented.
Have you had any recent assessment
as to whether they are fun:tiomng at
all ang 1f 80 how they are functioning”
Because there have been ome or two
unpleasant incidents <uch as the one
in Vizag—he knows it, I do not know
what he has done abuut it ~where a
representative of the Vizag Port Work-
ers' Union of the AITUC walked out
because the Chairmun threw a file at
him. Is this the way wcrkers' partici-
pation 1z to be guaranteed? You should
teke the workers into confidence and
overcome the existing difficulties You
must understang that tbe port worker
in this country is a mature person who
knowy about his industry, how the port
18 funetioning Why do you continue
in vour bureaucratic approach? Why

122

» do you not have a new managerial ap-
proach, clean up your management in
all ports, and see that the workers are
brought into them and associateq with
policy-making®

With regard to road transport there
are two aspects to the road and road
transport industry. One is ihat the
roads are in a very bad state, main-

« tenance is very bad, bridges are not
maintained properly with the result
that chaseis, tyres and spare parts all
being constantly required, the manu-
facturers are having m merry time. It
is the monopolists today who are ope-

‘rating your roads because your roads
are badly neglected particularly the
Highways

Secondly, wherever you go abroad,
where they have big national and State
Highways coming into being, you will
find that feeder rvud,; are ulsu there
for the backwarg regions, for the small
villages and so on Where 1s that con
cept? Many of the willages are totally
cut off from your main arterial roads
and what are you going to do about
that® Then you talk about funds You
say that panchayat does not have
tunds local bodies do not have funds,
so ang 8o does not have fu.d Al go
back to resources But if vou have
a proper plan, the fund would be there.
If you stop siphoning of your fund
into the pocket of contractors, you
would have funds, your contractors are
swallowing up your funds Your main-
tenance 1s quite defictent I do not
want to go into all that I have not
seen much of anything bemng done
about the corruption that is there, as
far as contractors are concerned, wnth
your road maintenance Funds are
there but they are gomg into the
wrong pockets That is what is hap-
pening They are not going into the
building of roads they are rot going
into providing transport service I~
the people

For instance if you see in Delhi
about the Transport Corporation, you
will find that your mamtenance there
is very bad Even when you find that
you have got under-staffing in your
maintenance sheds, apart from any-
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ant with Delhi Transport Corporstion
is that you must remember that today
if you neglect those veltities, You are
also contributing to an .environmental
pollution, Therefore, it is a question
of whole circle, not ouly that huses
break down, passengers are affected,
workers are also heing demornliged,
times ag much as water transport and
because their suggestions are not being
taken. Therefore, it is extremely im-
portant that you look to thir whale
question of the maintenance of the
vehicles that are on the Delhi roads.
Why is there delay in “implamenting
the decision of workers in maintenance
depots? Why should there be two pay
scales for drivers? Why should there
be a delay in appointing the Chairman
and leaving the Chairman's post lying
vacant?
AY

Ag far as Inlang Water Transport is
concerned, it is also important in this
whole gamut of transport that we have
in our country,

We want to know sbout the techno-
economic survey of the Ganga from
Allahabad to Calcutta Port. What 1s
happening to 1t? Every time, we are
told that it is going to come, report is
there, ‘may bde, it will be over by 1976,
Boods are there and nothing could be
done. 8o, we want a sense of urgency
also, because we had an Inland Water
Transport Committee to go irto this
whole question of Inland Water Trans-
port. It ig possible in our country to
build up a network of Inland Water
Transport and yet we find that this is
very much neglected.

Every time, cne talks about the
ships and the shipping company, of
Transport Ministry, one sueeks of
freight, of cargo, of rouds, but most of
us forget Inland Water Transport. It
is extremely important that this Minis-
try with the most dynamic Minister
there, or three dynamic Ministers all
sitting together, should work as a
team to see that some coordination is
brought between your railway, your
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Franrt, "Where by oy ooty
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Why is it that is no cnazdinationt

agriculture is to develop, if we are to
achieve not only 20.point programme
but al] those targets o) indusirial pro-
duction that we have, If we are fo
achieve our foreign trade target and
increase our earning of foreign exchan.
ge, you are not going to get anywhere
it this infrastructure is not strengthe-
ned.

Therefore, 1 would request the Minis-
try to be far more dynamic than they
are already and to come forward with a
picture of a really coordinated policy
which can be fully discussed and then
the funds will be automatically com-
ing.
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*SHRI M, S. SIVASWAMY (Tiru-
chendur): Hon. Mr Speaker, Su, I rise
to expresg my views on the Demands
for Grants of the Mimist™y of Transport
and Sh:pping for the year i976-77.

Sir, the Tuticorin Port Project was
sanctioned in 1969 The work on this
project was started as early as 1964.
Even after 13 years the Tuticorin Port
Project has not yet been completed.
In the Annual Report of the Ministry
for the year 1975-76, it has been stated
that thig project would be completed
by the end of 1976-77. In the very
same Report I find the following in-
formation: tilif 1974-75 a sum of Rs.
22.01 crores has heen spent on this
project; in 197576 a sum of Rs, 613
crores has been expended; in this
year's budget for thig project & sum of
Rs. 7.15 crores has been alloceted. In
total a sum of Rs. 35.29 crores has
been allocated for the Tuticorin Port
Project. Bir, it is essential to mention
here that the estimated cost of this
project is of the order of Rs. 46 crores.
when there is no provusion in this
Year's t for the :emalning sum
of Rs. 10.71 crores, it is inexplicable to

me how this project 1s going to be
completed by the end of 1876-77. 1
request the hon Minister of Transport
and Shipping to clarify this point in
his reply to the debate.

Whatever may be the situation, I
wish to emphasise that this project
should be completed by the end of
1976-77 as 13 bemng claimed by the
Minisiry in the Annual Report.

Sir, the major item of export from
the Tuticorin port is salt Iast year,
1,53,236 tonnes of salt was exported
from Tuticormn to Calcutta This year
the export of saly from Tuticorin is
going tp be substantially more, os
contracts have been concluded with
the Far Bast countries like Singapore,
Indones;a ete. for the export of salt.
In fact the exvori of salt t; these
countrieg has alvead, started. Ap-
proximately 3 lakh tonne; of selt 1s
going to be exported to these coun-
tries I refer to this item specifically
because of the reason that the export
of salt from luticorin may receive a
frightening set-back shortly I am
afraid that the ex:sting salt industry
may even be completelv destroyed.
Land acquisition proceedings have
been started in Tuticorn for the set-
ting up of cthrr industmes, Though
nearly 1000 acres have been acquired
for establishing en industrial com-
plex, no industry has s0 far come
about in this area. If more area i8
acquired for industries, naturally the
salt-producing areas will be affected.
10,000 workefs engaged in salt indus-
try will become unemployed. 4000
acres of salt producing areas may bhe
acquired for industries to come in
future. The axport of salt to the tune
of 5 lakh tonnes will decline sharply
Consequently the handling capacity
in the Tuticorin port may
unutilised. I would like to mention
here that un existing industry should
not be a crushed for the sake of sume
industries to come about n future.
I appeal to the hon. Minister of ship-

"Ihe original speech was delivered in Tamil
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ping ang Transpory to realiss this
grave denger to the major item of
export from Tuticorin and he should
recommend 1o tha hen, Minister of
Industries that the lang acquisitioa
processes must be ended jn Tuticorin
and that the existing galt industry
should not be annihilated for ithe sake
of some industriae to come about
in tuture. There i; great potentiality
for increasing the salt export even to
10 lakh tonnes annually,. We have al-
ready spent 75 per cent of the esti-
mated cost of the Tuticorin Port
Project. The hon, Minister should
assure this House that the Tuticorin
port project aould be completed by
the end of this year and the remain-
ing 25 per cent of the estimated cost
would also be allucateq this year to
achieve this objective,

Sir, there are two ports in Tuti-
corin—a minor port and a major nocrt.
There are spinning mills in  Tuti-
corin. You will be astonished to
know that the textilz products pro-
duceq in Tuticorin are heing export-
ed through Cochin Port and Madras
Port, while under the Freight Incen-
tive scheme the goods produced 200
miles away from Tuticorin are being
exporteq :hrough the Tuticorin pert.
before the introduction of Freight
Incentive scheme, the textile goods
from Coimbatore,  Udumalapetiai,
Karur and so ocn wera being exported
from Tuticorin. The Fraght Incen-
tive scheme ha; become a Jamper in
the case 22 goods produced in Tuti-
corin, When the hon. Minister Shri
Trivedi wag in Tuticorin, I apprised
him of this situation and he stated
that he would Yook in’o this. I
believe that he will have no hesita-
tion in scrapping this Freight Incen-
tive scheme., I pleag with hint thet
thig schemg shoulg be dohe, awwy

In the Consultative Committee of
thi; Ministry, my colleague the hun.
Member, Shri Ranganath Shenoy has
been repeatedly emphasising the need

for starting passenger-cum-cargo
servicy along our cosgt-line. Puring
the past six years I have also re-
peatedly referred fo this in tnfs
House. But np efort has been made
to start such passenger-cum-cargo
gervice from Bombay, Mangalore,
Goa, Cochin and so om. If such
passenger-cum-cargo  services are
started, the congestion in the train
traffic would get eased. Otherwise,
now people from Tuticorin have 10
go first to Madras ang then fo
Mangalore by train a distance of 800
miles. This distance will be consi~
derably reduced i? passenger-cum-
cargo service is started from Tuticorin
to Mangalore.

In yesterday’s peper I came across
the newg item that the Cnast Guards
scheme would be started soon. in
this connection, I would like to bring
to your kind attention that Tuticorin
ig just 60 mil2g from S Lanka and
in the Eastern Coast Tuticorin occu-
pies a vulnerable point from the
defence point of wview. From the
point of view of nationals security
and also from a parspective Defence
Plan of the country us a whole, Tuti-
corin should ke made into a naval
base. This ig very essential if the
threat from south js to be contained.
Similarly, the coastal road from
Kanyakumari to Kasi viz Madras
should be declared a national high
way., From the nation’s securily
point of view also thig comstal road
should be declared a natlonal high
way. No consideration of resources
should come in the wey of declaring
such roads as national high way
when the nation’s gsecurity demads
it

With these few words I conclude
my speech,

SHRI B. V. NAIK: (Kanhara): Mr.
Speaker, Sir, I welcome the Demands
for Grants presenteq by the Miniater
Since the time iz very limited, I sholl
try 10 confine myself to the ecsentis!
points,
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At the time of the discussion on
the Rexolutlon, ft had been my en~
desvour to goint out certain dis-
parities in regard to the various types
of roads. At that time, I was advised
by the Chair that these matters may
be brought up at the time when the
Demands for Grants come up.

Some of the figures given in the
report wre fairly staggering and I
really compliment the Minister, more
particularly the Tanrsport Research
Division, which has done a yoeman
service in presenting the data.

The total amount of national mgh-
wayg are 27,000 kilometers, of which
the surfaced unes are nearly 95 per
cent, or one could say that nearly the
entire national highways; are sur-
faced. In regard to all the roads put
together n this country, whxh
amount to 12 million kilometers.
Out of this about 60 per cent 1s sur-
faced because ouv of 1.2 mmlhon,
nearly 6,860,000 are surfaced 3But
when it comes to the unforfunate
districts like ours or the Nortn-
Eastern portion of the country like
NEFA, Arunachal Pradesh....(Inter-
ruptions) not the whole of UP but
the Terai region—here js a com-
munity of interests—we find that out
of a total of 1,135,000 km of various
roads which cover about 25 per cert
of the area of this country, hardly
4000 km, that i3 lesg than 4 per cent
ot the total road mileage is surfaccd
1 think there should be some sense
of proportion nven in discrimination.
If you kindly see these roads, they
are not roads. What do you find?
In order to ™alg the roads, they just
chop off the trees and Temove the
stumps and ssme times even ihe
stumpy are not removed. They ere
supposed to be roads. Anti-socral
elements, those peovle who do the
poaching, those people who indulge-
in the ®ost destructive activity, tre
most under-privileged sections of our
soclety—I1 think my friend, Mr. Basu-
matar! wilj hear me put—the trihals,
the repressed people and the Girljans
—these are the peoplz who stay in

the forests. To-day their standard
of lving is perhaps 02e of the jowest
in the world and I am sorry that the
Ministry of Roads has turnd a blind
eye to the entire developmen; of
these roads, particulerly, for the
children of the forests. Nehru's most
beloved children arg the most neg-
lected under the Ministey of Road
Transport. I hope the hon. Mirister
and his Ministry will taks a fresh
look and in the course of the Fifth
Five Year Plan have 3 minimum ter-
get of having 2t least one-third of
these roads surfaced. We aro not
asking for metalling, we are not atke
ing for cement or tay roads. Only
then cwvilisation oap enter into the
dark recesses of our forests.

The second question which, I taink,
should immediately arrest the atten~
tion of the Minister of Shipping and
Transport is ih® high motor vehicles
tax some Stateg are charging, | find
in the state of Karnataka, 1f I have to
have a truck, I have. to pay a fantas-
tic amount for g S5-tonne capacty
truck of Rs 3600 per annum as
motor vehicles tax It works out to
Rs 300 per month. But if T were
fortunate ennugn to by frem my
friend Mr. Dasaratha Deb's area of
Tripura, I would pav for the same
truck an annual motor vehicles tax
of Rs 200 only. Thz difference is
1:18. We cafl this a unified country.
In the case of a ten-tonner Tata
Mercedes Benz truck in the hon.
Minister’s State whose truck-owners
are the most dominent people in the
whole of the country in the matier
of plying of trucks they pay Rs. §%4
or, say. Rs. 500 as motor vehicle tax
to the respectzq Giani Zail Singh's
Government whereas in oup state we
pay six times more Naturally 68
per cent of the trucks that ply in my
district—thig is a principal ore-carry-
ing road—are from our friends from
Punjab But we bave no harg feel-
ings about it. Let there be a
rational tax structure for the count~
try es a whole. It i3 true thet there
are State subjects and there sve
Central subjects but you could link
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up your fiscal or monetary aid which
you are giving to the States un the
besis of evaluation of roag tax or
motor vehicle structure so that you
can give even mnded trestment all
over the country,

1 am saying everything on the
bagis of my ypersnnal experience
because the means of communication
in the constituency Wwhere I have to
work are absolutely bad. I have,
many a time to travel by trucks.
We have no aeroplanes, no rail links
and shipping routes are cut. The
most favourable 1oute is %o go by
truck. v

Unfortunately, none of our com-
rade friends is heve, In the United
States, with capitalisc heaven, the
mosgt organised trade union is Team-
sters Union crganised by Jimmy
Hoffa who had neen killed. But in
our country, I have never seen that
our truck operators have been able
to organise themselves to any sort of
meaningful trade union to improve
their conditions of service, Some of
them particularly these who trans-
port timber work 22 hours a day.
How can you ensure road Safety
when a person who is dozing is on
the steering wheel? That is why we
have a very high rale of incidence of
accidents. We heard yesterday that
in Assam 50 persons were drowned.
The accident took place because the
trolly got discomnected which was
being given by a tractor. We have
heard of an accident in Karnataka
where the passengers fell info a
ravine. They are fifty in number,
The accident took place in Hoshiar-
pur too. All this is because of the bad
working conditions of the operators.
I am glad thet the hon. Minister is
bringing in a legislation to improve
the dependabldty on these and to see
that they are not in any state of in-
toxication, But the more imporiant
thing is the question of organising
them, I the political parties do not
corne forward, I think it is high tme

that the Governmant siaps in  and
shaves a nucleus of these tyade unions
of these truck workers, dvivers, ete.
and rationallse theiy working condi-

I come from & coastal area. I
thought I would give my major time
on ports and shipping, but 1 have
already wasted my time on roads,
The only thing that I would like to
submit in regurd to poris is that ss
far g8 shipping is concerned, we are
going to subsidizse for achieving a
target of 8.6 million GRT, Rs. 8.62
crores from the louns of Rs, 70 croves
that you are giving. The Finance
Minister has brought a new principle,
1 would submit it for consideration,
He has said instead of financing fer-
tilizers, instead of fnancing the FCI
trade in regard to the grain, nation-
alised banking structure is being
brought to bear this fiscal burden.
Why do you not explore that and
pull out of budget of Rs. To crores
which you are going 4o give in the
form of loan at a concession rates,
subsidising them ¢ Rs. 8.62 crores
per annum so that major chunk of
budget—Rs. 400 and odd crores—which
is taken away principally by the
shipping magnates of this country,
and see that “he bturden of financing
mercantile naval build up is borme
by the Indian banking system? Now
we have hesn told in this report
which hag been circulated to ug that
the profitability of this port is under
consideration. In this report it 1
stated:

‘The Scheme could not be sanc-
tioned in the 4th Plan period. The
project report for Rs. 597 crores
envisages instaliation of fast ore
handling facilities. This has been
cleared from the fechnical angle
and is being floalised in consulta-
tion with the Planning Commission.
A profitabllity study of the project
is being made’

1 do not know whether you sre mas-
ters in fhe art of putting the cart



537 DiO.718-T1--Min. of CHAITRA 16, 1898 (SAKA) Shipping & Transport 133

tefore the horse! Why was this taken
ap at al} six years back? Only now
you are saying this that you will see
whether this is going to be profitable or
not. Rs. 5} crores have been ear-
mnarked for ‘this project. Simply
because we cannot shout hoarse or
we do not have the political muscle,
we should not be discriminated
against. You should be even-handed
in your treatment of all areas. This
is my reques:. I hepe it will be taken
up in this Plan iiselt

SHRI SURENDRA MOHANTY
(Kendrapara): At the outset 1 invite
the attention of the House to the
-#ate of health of our major ports. It
you look at the report itself you will
wnee out of eight major ports 6 major
ports are in deep red. These are times
of emergency; nothing happens with-
out the touch of the niagic wand of
the Prime Munistar Now the Prime
Minister suddenly became alive to
the situation that the major poris
were in red, Under her aegis there
was the conference of beads of major
ports which was presided over by the
hon, Minister of Shipping and Trans-
port. A task force was appointed ‘o
go into the affairs of major ports.
1 do not know and the House does
not know what the result of the
exercise of that tack force has been.
What we find is, the productivity of
major ports 1s not only static, but
it is dwindling. 1 can give the figure
from this report itself. The gross
tonnage handled has been dwindling.
Calcutta including Haldia handled
8.85 million tomnes in 1973-74 byt
in 1974-75 this became 8.78 million
tonnes. Bombay handleq 19.17 mil-
lion tonnes in 1973.74 dut in 1974
75 this came down to 1910 million
tonpes, Regarding V:zag, it handled
7.37 million tonnes in 1973-74 where-
as in 197475 this was reduced to
6.32 million tonnes. Regerding Kandla
and ‘Mormugao I need not give the
detafled Agures. The time at my dis-
posal s short, What we know ls
there i3 something basically wrong

sbowt our major ports. Unless Gove
ernment wakes up to the necessity of
revitalising the administration of
these major ports these will be lia-
bilities rather than assels to the
national economy.

12.59 hrs,
[MR. DepuTy-SPEAKER in the Chair}

I wish {o offer a few remarks with
regard to Paradeep port which hap-
pens to be 1n my constituency.
Paradeep is a Ssga in self-reliance
of the State Goverrment, The Gov-
ernment of Orissa out of its own
meagre resources had constructed
thuis major ang deepest all-weather
port and this was gifted away by the
State to the nation.

But after it came under the con-
trol of thec Government of India,
not only s development is lagging
behind but ir is aiso undergoing a
slow degeneration.

It 1s a pmty after assuming the
administration of this port by the
Cenire, it has not only declinegq to
reimburse Rs. 16 crores which the
State Government had spent but a
step-motherly treatment is also
meted out to Paradeep port. It has
one iron ore handling berth. For the
improvement of this berth, it 1s of
course gratifying to rote that Gov-
ernment is considering the applica-
tion of the Port Trust authority for a
further loan of Rs. 5.30 crores. This
should be expedited. Also a second
cargo berti has been constructed.
But, 1t has no wure-housing facility.
There has been a demand for this.
We do not find any mention about the
third cargs ®erth which the Port
Trust has been demanding.

‘Though the port railway has been
completed, the port railways are run
by the borrowed employees from the
Indian Railways. The staff—the em.
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ployees—have no living sccommoda-
tion. It the hon. Minister cares to
visit Paradeep, he will find a shanly
town without busic amenities. I
would like to know from the hon,
Minister why Paradeep port is not
being_developed and why it conti-
nues to be a shunty tows which does
not atiract either visitors or customs.

Therefore, it iz high time tha.
when the State Government have
made this cver as a gift ang especial-
ly for its development as a major
port, the Government, should reci-
procate it in the spirit that it deser-
ves and should not allow it ¢o decay
and decline.

SHRI VAYALAR RAVI (Chirayin-
kil): Mr. Deouty-Speaker, Sir, the
other day I wag hearing the hon.
Minister Shri Trivedi when he was
explaining the reasons for not mov-
ing the super-tanker berth project at
Cochin

It is unfortunate that the decision
had been taken by the Transpo*t
Ministry, in spite of the epposition, by
a senior Dilicer of that Minisiry but,
due to the musfortune of ihe Kera-
lites, that gentleman hius been shift-
ed %0 the Plarnring Commission where
that crucial decision has been shifted,
It has been <hurticcocked from one
ministry to the cther. Sir, the hon.
Minister has misled this House when
he said that mid sea lighterin~ of ships
is going on in some countries and the
Bombay High Crude can be used in the
Cochin Refineries. The mid-sea light-
ering is not a permanent feature in
any country. Somebody might have
used it temporarily. Taking the crude
to the sea.shore or to the refineries,
as I understand it, 1s a temporary
seature. The e¢sme thing is being
done by other countries anywhere
in the globe tempomurily. That is
not a permanent feature He is, at
the same time, convenienily forget-
ting this fact that it is not being sug-
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geated by the Cochin vefineries, Al
it is & fact that climmtic conditions
of Cochin are sueh that we axe en-
joying two monscon sessens and the
seqa is rough for slmost elght rildnths
in a year. There he was ¢hinking of
big vessél coming and transferring
to the amall ships and taking it to
the reflnery. It was not & all sug-
gested by the Cochin refinery.

Secondly, he said that Bombay
High crude could be used at the
Cochin refinery. Can Dr. Dhillon say
that the Cochin refinery suggested
this> 1 say No. I can challenge
him, I want to know from the hon,
Minister whether this matter was
referred to the Petroleum Ministry by
his Ministry. As I know your Bom-
bay High crude cannot be used in the
Cochin refinery. It needs crores of
rupeeg to be invested at Cochin refi-
nery for the change of design. I
know it because 1 had been the Presi-
dent of the Union there.

THE MINISTER OF SHIPPING
AND TRANSPORT (DR. G, § DHIL-
LON)- What will you use then?

SHR{ VAYALAR RAVI. Now they
are using Abu Dhabi and Irag crude
The variety and the content of the
crude will change from country
country, It seems the officers cooked
up the story and misled the Muste:
I want to know the answer to thi
categorical question whether hic
Ministry referred to the Cochin
refinery or the Petroleumn Mmmstit
for their opinion on the question
super-tanker berth  utility, The
Cochin refinery never guggested these
two proposals—Bombey High crude
and the mid-sea INghtering.

The other thing ig about the Ship-
ping Development Fund. So far they
have disburseq about Rs. 420 crores
even though they sanctioned Rs. 729
crores. Mr, Stephen narrated the
story of the Shipping Board, 1 fully
sympathise with Mr. Raghunandan-
Lai Bhatis, the present Chairman for
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his pitiable eondition. In this connee=
tion I want tp meéntion sbout trawler
allotment, One trawler coets Rs. 20
lakhs, In the allotment of the funds
they did not consult the Marine Deve-
lopment Authority which is the sole
authority to control the marine pro-
ducts. They are not consulted in the
disbursement of the Fund and the
allotment of trawlers. The other
thing 1 would like to refer to iz the
Inland Water Development Board, As
far as I am aware this Board has met
only once during the last three years.

The Shipping Corporation of India
generally give their agency to a per-
son provided he has not any oOther
agency of a private company. In
Cochin the same gentleman is having
both Shipping Corporation’s agency
as well ag a private company’s agency
with the result that Shipping Cora
poration is not getting proper busi-
ness. In Mangalore they have given
an agency o someone else who does
not have any other agency and, as
such, they are getting very good busi-
ness there.

Lastly, I want to make an appeal
regarding the national highway in
Cochin, To give encouragement to
Kerala 1 am pleading for the early
completion of Cochia bypass, Further
I would plead that the bridge on the
National highway 17-keeping apert
the controversy—be sanctioned and
taken up ag early as possibla,

MR. DEPUTY-SPEAKER: You
have patkeq =0 much dynamite in five
minutes.

SHRI B. R. SHUKLA (Bahraich):
Mr. Deputy Spesker, Sir, I am -
strained to submit that the North.
Eastern part of the country in general
and Uttey Pradesh in particular have
been callously neglected in  every
respect and the Transport IMinietcy
bes also its major share m this
neglect. As early ag 1970 a Central
team appointed by the Covernment

of Indla surveyed the industrisl
potentialities of the district Babraich
and Gonda and in its report it submit-
ted that an all-weather road bridge
over the river Ghagra at Ghagra Ghat
in the district 0% Bahraich is absoluie-
ly necessary ior the removal of ‘the
transport bottlenecx in the eastern
distmiets of UP, Kanvur wand
Lucknow. I have alsc been emphasis-
ing time and again (he necessity of
constructing such a bridge. The UP
Government has also in 1ts recome
mendation requested for inclusion in
the Fifth Plan the construction of
this bridge. In 1973, when UP was
under President’z rule, the late Shri
M. B. Rana, who wag Minister of State
in the Ministry of Shippng and
Transport hal also recommended the
construction of a road f~om Nepalgenj
Road to Ahmedabad ag a natjonal
highway. He had also recommended
the construction of & bmdge at the
aforesaid place But neither the con-
struction of tha bridge over river
Ghagra at Ghagraghat por the con-
struction of the national highway con-
necting Nepalganj roag witn Ahmeda-
‘bad has been includad ia th2 tudget
scheme. So I want to emphasise that at
Jeast the construction of *he bridge
should be takepn up on a priority basis
because it is very necessary for oll-
roung mmprovement of the rackward
districts of Bahraich, Gonda and Basti
and other pliwces. Secondly, I want to
dray the attention of the Munister to
thic that the National Highwav which
connects J & K. with Assam passes
through the districts of Bahraich,
Gonda and other eastern districts
That road is not properly maintained,
That road 15 not preperly maintained.
The result is that after a few years.
a huge amount will be in a non-work-
able condition and it would be rem-
dered useless Nothing is done for
repair work and the vehicles that
pass over it get damaged. Therefore,
my submission is that attention
should be given to this road for pro-
per maintenace.

1 4o not wish to wasle the cime
either of the Minister or of the House.,



143 DG 1-Ti—Min. of . APRIL §, 1978  Shipping & Trameport 144

MB, DEPUTY.SPEBAKER: You are
not wasting the tme of the House.

SHR! B, R. SHUKLA:..by taking
up other matters although they are
very important, but for me §t is suffi-
cient if I pinpolat only these two
points which have always escaped the
attention of the Minister,

SHRI M. RAM GOPAL REDDY
(Nizamabad) : There are many private
godowns In ports which were used for
hoarding and jllegal activities.

Previously 1 had mentioned about
this, Has the Minister collected any
data about how many godowns are
there in port areas? I want that all
these godowns be taken over by Gov-
ernment and used for keeping the
goods thet will be exported to other
countries,

Our ships are not sufficient to ex-
port our own goods. Severnl times we
have to hire ships of other countries
paying dear money in foreign ex-
change. 1 want to know by what time
we will be self-sufficient in the trans.
port of our own goods to other coun.
tries and import goods needed by us
from other countries. This is a must
when we are self-sufficient in so many
respects In this respect also, we have
{0 be self-sufficient

As regards lorry transport, most of
the accidents occur during the early
hours of the morming. I want to
know whether the Mmnister is going to
place a ban on t{he movement of vehi.
cleg after 1 O'clock in the night so that
we may avoid all these accidents. One
accident meens not only so many lives
lost, but vehicles also lost. For replac-
ing these vehicles, we have to spend a
huge amount of money. That will be
a national waste, Hence I request the
Minister to consider these three points.

SHRI DHAMANKAR (Bhiwandi):
Sir, 1 rise to support the demands of
the Shipping and Transport Minisiry.
While doing 80, I want o suggest that

not be revised and adequate wrrange.
menta would be made to meet the needs
of the people of that area. Since there
are only two vessels, 1 request the hon.
Minister to see that small draft are
provided there with small capacity so
that they could go to small ports also,
Travelling facilities must be made
available to small ports also,

Regarding Agardand and other fish-
ing ports, nothing has been done. It
was stated that technieally it was not
feagible. Satpati and Agardand and
such ports should be revived. At Sat-
pati there is already a cooperative
society. They should build small
boats This point has to be examined
and considered; there should be fisher.
men cooperatives also.

The other point is regarding the na-
tional highways. The expenditure that
the Maharashtra government are incur<
ring on them is on the increase while
the central government is reducing the
amounts The Bombay-Poona highway
n Borghat, that area has to be realign-
ed again; there are several actidents
The road goes up to Bangalore and
there is heavy traffic on this road.
There are small sharp curves and so
some changes have to be made and
more money should be sanctioned for
fhe development of the Bombay-Poona-
Bangalore highway as also the Bombay-
Nasik-Agra highway. All those areas
deserve more consideration because of
heavy trafic. I should request the
hon. Minister 1o see that more funds
are alloited this year, if necessarv.
They needed Rw, 10.78 crores last year
and the centrsl government sanctioned
hardly Rs, 7 crores. Naturally when
the amount is reduced, it stops the
work of developthent of highways, and



ihe iransport tacilities are correspond-
ingly wot increased. He should look
into all those things and do the need-
2ul for transport in Maharashtra.

SBHRI D. K. PANDA (Bhanjanagar):
I want to highlight only two points.
One is about Gopalpur port The work
is progressing slowly and unless it is
completed this year, 1t will give a great
set back to the factory. Therefore,
work on it should be exped:ted, Second-
1y, I refer to the fishing harbour at
Paradin. On 27-10-1975 the Chiet
Minister has writfen a lefter to the
central government that simply because
of the escalation of the cost of mater-
ials the work should not be stopped.
Early clearance is needed. There 18 a
demand for Rs, 44.34 crorves for de-
veloping the 23 roads and 9 bridges.
They are of interstate economic import-
ance They have already highlighted
the importance; 1t 18 for greater na.
tional economic development, From
that angle it should be given more
attention. With regard to the fishing
harbour at Paradip port, 1 am saymng
this. The Narula committee gave the
expert opwnion, that has not yet been
conveyed to the Orissa government.
They sre proceeding with their work.
So, 1t should be {aken up with them
immediately. At Paradip more than
2000 workers’ hutments were demolish-
ed without providing any alternative
accommodation, therefore their prob-
Jem should be looked into immediately.
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THE MINISTER OF SHIPPING AND
TRANSPORT (DR. G. 8, DHILLON):
Mr. Deputy-Speaker, Sir, I am very
thankful to the Members for this very
lively debate on this Ministry’s Demand
and affer having been ignored for the
jast three years, this has now been
taken for discussion. It gives me an
opportunity io listen to the views of
the NMembers and the guidance for our
future working. Before I touch upon
the points mentioned 1n the debate, 1
would like to mention here thai while
this Mmistry is under discussion, there
is a coincidence that today we are
celebrating the 13th National Maritime
Day of the ‘Merchant-Navy Flag Day’
throughout fhe country. It was on this
day. 57 years ago, in the year 1919,
that the Indian Merchant Ship know as
wse, Loyalty” sailed from Bombay for
the United Kingdom, Indian shipping
has made a tremendous progress after
the attainment of Independence. It is
a matter of pride that Indian vessels
only manned by Indian officers and
crew are now sailing the seven seas
On this happy occasion, may I venture
to say that we all convey our very
warm greetings to the Merchant Ship-
ping personnel? Whether on the high
sessoronmm,lwishthexnnn
in the coming years. So many points
have been raised about questions of
policy, sllocations, planning, National
TNighways, road transport, development
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of our shipping iinstry, ete, In the
sbort time at my disposal, T will try
touch on as many poinis as possible.
The hon. members have referred to so
many roads and bridges. About some
I bave information, About others I
will try together the information later
on;xforward it to the members con-
ce)

Some figures were mentioned, I do
not know from where hon. members got
the Information. I have to correct
some of the figures mentioned. In 1947,
we had a total road length of 3.30 lakh
KM. Now we have a total road lengih
of 12.23 lakh KM. out of which 5.22 lakh
KM. are surfaced roads. Thus, the
increase has been more than 200 per
cent in read mileage, We may not have
reached the level of road development
comparable to countries like USA,
Germany and Japan, but our own
achievement 18 guile considerable.

In the Fifth Plan, the States had sent
proposals about 43.000 KM. the total
estimated expenditure on which would
be Rs. 856 crores and another Rs. 400
crores for widening or double lane. But
due to the financial econstraint, this
estimate of mileage was cut to 10,000
KM, Later on 1t was slashed to 6,000
KM. and that too split up into three
categories A, B and C—A to be taken
up first, B to be taken up next and C
to be taken up if money is left. Even
the money needed for widening the
roads was very much reduced, That 1«
the financial background, The Planning
Commission, as 1 have twice before
informed the House, had conveyed to
us that there will be no new addi-
tion to national highways system and
they will be held in abeyance unless
the financial position improves, but we
could provide for the missing links if
they are not very long, we could pro-
vide for maintenance and some bridges
and other expenditure. This not only
covers our National Highways but
other allied subjects like strategic
porder roads and others.

In the last 29 years, we were hardly
able to get Rs. 870 crores for the
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development of the National Highways.
4,000 KM. road length has been con-
structed 22,000 KM. of low grade sec-
tion have been improved and we have
done widening of 14,000 KM. of Na-
tional Highways to double lane car-
riageways. We are concentrating on the
completion of the various on-going
works which are coming from the last
plan to derive the full benefit of the
investment which we have already
made in them. During 1976-77, it is
planned to construct 200 kms. of miss-
ing link by-passes and diversions; and
widening of 1200 kms, of double-lane
carriage ways. That is what we have
been able so far to achieve. Mrs.
Parvati Krishnan had raised the ques-
tion of village links to the headquarters
and some other Members also did it.
Some of them seem to be under the
impression that we have completely
neglected it. May I again invite their
attention to the fact that we have
Rs. 500 crores at our disposal in the
Plan under minimum needs Programme
for this purpose. That amount is pure-
ly for these link roads—to {nhese nztion-
al highways and other important near-
about approaches. It will be spent on
connecting villages with a population
of 1500 or thereabouts. And in the
case of tribal and hilly areas, we would
take only the cluster of villages into
account. Of course they have a small
population which is scattered; but they
can be taken as a cluster and taken up
as one unit for the purpose of this
Fund. This House had also discussed
the Resolution about the retention of
Central Road Fund; that Fund was
raised purely from petrol and spirit
tax; and that was a non-lapsing fund.
There was a bulky Resolution about it;
but the amount was too small and
some of the hon. Members were carried
away by the bulk of the Resolution;
and the Minister Mr. Raghu Ramaiah
had allotted four hours to it. In that
debate, very little was said about that
Resolution; and the debate was mainly
a part of the general discussions, I
will be referring this time to many of
the points which were then left over.
I did not ignore those points which
were not relevant at that time. But I
think they are very much relevant
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here. That is the reason why I had:
made a mention about the length of
the roads and funds; and village road
funds that will be made available, Mr.
Daga was very vehement in his.
criticism of what we do with the-
amount of Rs. 2.5 crores meant for the
administration here. I think that when
he had read out the report in this
House, he had read it as a whole. He
did not care to go into the various
parts into which the report was sub-
divided. We have Rs. 2.5 crores for
the Ministry as a whole and not for the
roads alone. Only Rs. 93 lakhs, which:
constitutes 0.77 per cent of the outlay
of Rs. 122 crores, was meant for the-
administration of the Roads Wing. It
is the smallest per centage I think, not
only for the country, but for the entire

world. But unfortunately this was:
ignored.

SHRI M. RAM GOPAL REDDY:
Have you asked for more?

DR, G. S. DHILLON: No; we are
worried only about keeping what we
have, because the Planning,Commission.
has already done a lot.

Now the position is that the funec-
tions of Central Roads Wing are pro-
vided by the Constitution. It is not a
question of some administrative ar-
rangement; it is a function entrusted:
to us by the Constitution. The na-
tional Highways roads that they have,
as a proportion to the total is six per
cent of the surface road length, and

they handle 30 per cent of the road.
traffic.

The other part of the picture is that:
we give a greater part of our alloca-
tions to the States. We have only"
supervisory staff. Only recently it was
decided to expand. Previously, it was’
a very small force and could not over-
see the total work of road construe--
tion. So, the road -construction,
whether it i5 national highways, State
‘highways or any other road, was:
entrusted to the State for execution.
The hon. Member, Shri D. N. Tiwari
pointed out a number of times that
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-whils we give this monsy to them,
there iz none to see whether the
material is of the right type, whether
the engineers have the right qualifica-
tions and supervislon is proper. To
~cope with them, we have made some
stafl available at 9 places in the coun-
iry. some Superintending Engineer,
*Chief Engineer and 30 on, a very small
staff, but enough at least to keep them-
selves informed, and keep us informed
as to what is the true state of affairs.

‘When the States perform those fune.
tions on our behalf, they charge us
agency expeunses. It used to be about
74 per cent, Now they have gone up
t0 9 per cent. We are impressing upon
the State Governmenis the need for
creating separate organisations in their
PWD, because in many cases the States
have the same orgamsation, whether
the work relates to the district, State
or national highways. The result 1s
that the engineers and staff, who care
more for the State Government and
who care more for the orders of their
Minister, and Chief Minister, very
often were not as keen about our
highways. So, we approached them
and some of them have already agreed
to set up such wings. 1 very much
hope that we will be able to persuade
the other State Governments also to
have them in their Stafes.

The hon. Member, Shri B V Naik,
gmd that in s State e had to pay
much more as charges for inter-State
movement of trucks than his neighb.
ours in other States. While in the
neighbouring States they had to pay
only Rs. 200, they had to pay Rs 3,000
to Rs. 4,000. That 1s the reason why
we had to consider very seriously re-
moving these constraints. They are
conetraints of not only ‘beiroi and
check posts but some other payments
also. These truck drivers, besides pay-
ing to their own Government, had to
pay every State through which their
trucks ply, and this accumulated to
“Rs, 6,000 or even Rs. 10,000 for n::mn
permits, Now will have pay

500 t‘b::’ State and Rs, 700

exirs per annum, which will by paid
at one place, which is later on divided
among the States through which bhe
passes. This is split up into three puris
intra-State, zonal where four States
Join together and then inter.State. An
inter-State permit will entitle him to
§o anywhere he likes. S0, this will be
done now at one and the same place,

SHRI B. V. NAIK: Will they be on
the basms of the southern, western
zones etc, which have been constitu.
tionally provided, or will they be on
the basis of convenience, because we
would like fo have a zonal arrange-
ment with Maharashtra with which we
have a lot of trade and commerce, but
constitutionally we fall in the southern
zone along with Andhra Pradesh,
Kerala and Taml Nadu?

DR. G. S DHILLON: The main ob-
ject behind this is to remove obstruc-
tions and constraints. Everywhere the
trucks were being stopped. Now you
can go to any place, from your home
town to my home town, and you will
not be bothered.

Of course, I had already made it
very clear earlier that the distribution
of these inter-State permits wall be on
a very scientific basis, It will be based
on the truck population of each State

Now we are seriously taking up the
removal of other constraints also for
the sake of quick mobility of transport.
There are, for instance. these octroi
checkposts at a number of places as
also inspections by agriculture, food,
police and transport officials. It takes
a Jot of time to go from one place to
another. Sc, I moved this matfer of
removing the octrois in the Chel
Minister's conference. I had discus-
sions with some of them individually.
Some of them were obstinate, but
others were very reasonable, We have
now set up a working group of five
Chief Ministers of the States which
will examine this question and by the
time your next session starts, I hope
1 will be in a position to tell you how
far we have succeedsd, I very much
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hope that we will be able to come to
some decision,

The only question there is of the
revenue recelved from octrol. You, Mr,
Deputy-Speaker, have been going to
80 many countries, as glso myself, and
Mr. Indrajit Gupta will be going soon,

SHRI INDRAJIT GUPTA (Alipore:
You have never allowed me to go ex-
cept once,

MR. DEPUTY-SPEAKER: He said
You will be going,

DR. G. 8. DHILLON" I tried to take
you twice, but your party came in the
way. 1 love your company, but your
party did not allow it.

So. there 1s no octrof or anything of
that kind 1n the rest of the world now.
It is out-dated, it was discontinued a
hundred or two hundred years ago.
But we bave been continuing it. So,
we are proposing its abolition and the
States are also applying their mind to
it, to impose a single tax at the place
or ongin of the goods, so that they
can collect the money from the source
rather than obstructing the mobility of
trangport on the way

There are check-posts at vanous
places and the police, food, excise
and other people stop the trucks at
one place after ur the~ 1 hive seen
brand newv L-ucks Dbeing sloupeq by
transport officers. So, we are thinking
that there should be one multi-purpose
checking unit performing all these
functions without harassing the trans-
port workers, so that they may not
only gain time, but also add to the
economy of the country.

1 brought a resolution ihe other day
In this House. 1 introduced asome
amendments to it in the other House,
50 that, as I promised in thus House,
we will make just a beginning in bulld.
ing gome resting places for the dri-
vers, conductors ang cleaners so that,
atter their stated hours of work, they
can reach a plare and take rest there

instead of lying on a cot on the road-
side.

Then there ig a question of road:
facilities for the passengers.

SHRI INDRAJIT GUPTA : Who will
maintain those facilities?

DR. G. S. DHILLON: It is just &
begining, Mr. Indrazit Gupta. Alter
all, we must make some beginning.

SHRI INDRAJIT GUPTA : I am ask-
ing who will bear this expenditure?

DR. G. S, DHILLON : That is why I
made a beginning in the resclution in
the other House That 1s why I made
an amendment in the other House. I
tolg them about titus thing. About road
safety, 1t was mentioned by my friead
Mr. Naik that the other day, a truck
fell and 50 Lves were lost. In Punjab
more lives were lost, 50 more hives
were lost in Himachal Fradesh. Thig is
not a happy picture. I was going to
be lost myself in one accident last
month., This 1s a very serious thing.
We are trying to analyse the causes of
these accident. The main cause is that
the roads are too narrow and the tra-
fic has grown very much in size,
whether it is in urban areas or High-
ways or State roads.

As far as drivers are concerned,
there must be some fixeq hours ot
working for them. Some drivers start
m the morning, some drivers rest in
the mud might and so on Naturally,
they will be feelng sleepy. The other
main cause of these accidents is that
they are drunk, Nowhere in the world
you will see a drives drunk Here, it
they see a person drunk they take it
as an accepted fashion. Here, unless
a driver drinks, there is a tendency
among them to feel that he cannot be-
come very vigorous and strong There

re many tea shops which serve 2
;aruculaz type of tea mixed withe
opium and other drugs.

SHRy INDRAJIT ‘GU'PTA: Reckless.
DR. G. S§. DHILLON. Of course, he-
becomes reckless also, There are many
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shops where fhe liquor available is
different for different drivers. Suppose,
-2 driver has to drive for 20 miles, for
him, the liquor is different, suppose
a driver has to drive for 40 mtles, for
him the liquor is different and so on.
‘We have to check all this. This will
not be allowed, I had 3 series of shocks
in my State. They serve very interest-
ing tea. Nct only tea to others but
that is called Moonch Marar Tea; in
English, it is called ‘moustache twist-
ing’. Sometimes, we fee] temptled also.
‘The moment you take it, you will rea-
1ly fee} like twisting your moustache.

(Interruptions)

This 15 a very popular chain of
shops, But 1 do not ming it the citi-
zens enjoy 1it. But once it 18 gven to

a dniver, he twists some other people
also.

Then we are gomng fo have an
amendment 1n this Bl very shortly;
it 18 coming before us in which this
question of hguor w I be mentioned
It wil]l be stopped and at the same
time, we bhave been seriously think-
ing as to how to test them, either urine
test or blood test, or breathlyzer

As far ag helmet for the scooterists
13 concerned. day before yesterday, an
interesting question was vut to me
The question was that 1f a lady is
sitling at the back. will she be com-
pelled to wear 1t? 1 do not know. But
let her husband first wear ii. That is
a problem really, but we have just
started seripusly touching this ques-
tion of accidents. There are many
other things. But I was advised, Mr.
Deputy-Speaker, that we should have
some belt system around us. But after
we are able to have this Bill amended.
we will try to have a belt zystem st a
later stage, It is very difficult to have
a belt system. It is all right all the
iime, but i1 a small car it gives you 3
good shaking and vou always remain
alert In B
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Than, a question wag ralsed about
booking agencies. It was said that
some people, for goods trafe, etc, act
as agents for both sides, as stevedores
do in shipping. This is also being look-
ed into. Jt will not fake a long time
:tforewetnkeuonomowumw
ers.

The hon. Member, Shri Shrikishan
Meodi, suggested that we must do some-
thing about the bullock-carts ang that,
for the protection of the roads, we must
see that some bullock.carts are intro-
duced with speed catching deviceg lke
ordinary charkha or ambar charkha.
He said that there 18 some mechanical
device by which it doeg much more
work than what it ovdinarily does
it iz driven by two bullocks. He sug-
gesteg that it should be given some
new innovation. That is a very good
idea We are already looking into it.

About the Delhi Transport Corpora-
tion, I have already a number of times
given information about it to the House
and also to the Consultative Commit-
tee. 1 am not verv happy about it. I
never knew that I would be inberit-
ing the DTC amongst my other por-
tfolios. Upto 1950, it weg with the De-
pariment : upto 1953, it was managed
by the Delhi Road Transport Authority
and later on, from 1938 to 1971. it was
with the Delhi Municipa? Corporation
and then the Delly Transport Corpora-
tion came into beimg It hrought along
with it a verv hig deficit running into
crores of rupees.

Before 1 came, another system had
already oecn introduced the flat rate
system, of 30 paise upto 18 Km and 60
Paise bevengd that. Whd I went
through a fi'e. T sav a very rosy picture
about it Now this has been in opern-
tion hardly fn- six months I am very
closely watchong its performance n
is far bel>w not orly the full ex.
pectations but even the haly the
expections, We will see its per
formance after it  completes SiX
months and alfta- one year Then,
1 wil} be in a position ta come before
the House with an Danest opinion
about itg performance and what to do.
There is something in it which needs
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A very dratiake treutment, Recently,
we have given Rs, 24 crores for capilal
requirement and Rs. 18 crores for ways
and meang advances, It will have to
be given turther udvances alsq.

Since we took over, we have added
1300 new buses and scrapped 700 old
buses. We are left with a remainder of
800 new buses. I have yet to see,
whether old or new buses, which
buses are without any dent or any
bumper or numbey plates, ete. That is
because we are stil! short of buscs
there is more traffic and over crowd-
ing. But we canaot do it overnight.
Already we are operating cn 250 routes
and, for each route, ten to twelve
minutes ig at present the frequency.
Now, it is a diffcult situation. Of
course, the break-down has come down:
in April 1975 it was 9.69 per cent and
now 8.90 per cent,.

SHRIMATI PARVATH1 KRISH-
NAN: You were toking about the fleet
of buseg that you have, but what about
increasing your work-shop strength so
that your ma:nfesance improves and
the number of buses on the roads
maore?

DR. G. S. DHILLON: 1 wag just
coming to that, thal is part of it I
have a few points noted down already.

About the depots, we have renovated
gome of them, repaired some of them
and fixed up about 100 buses for each.
Thig has brought about a very good
change, The break-down has come
down from 9.69 per cent in April last
year to 890 per cent in March this
year. 1 think that is good progress
but, still, we will have to see that it
doeg not go up much again.

however, is not
very satisfactory. As agrinst an ave-
roge dally earning of Ra. 4.5 lakhs in
June 1975, we have gone up only to
Rs. 6 lakhs. I think it should be much
that, if we are to cover even
our expenditure., I had, ns asked for
by some members, fized up a special
meeting of the Consultative Commit-
tee to discuss DTC but was very much
to find that oanly three Mem-
s attendeq it In gpite of the fact that

i

i

all of them had asked for the meeting
angd 1 had fixed up the date in consul~
tatton with them. The opinion expres-
sed at that time was that we should
appoint some expert Committee to g0
into al] these problems, and I have al-
ready done that,

Now about shipping my colleague
Shri Trivedi mentioned gbout this
vesterday—and I will be adding a few
points which arose today. About the
Calcutta port, I may assure you, if you
have faith in me, that we will never
let it go down in its prectige and the
great reputatii 1t enjoyed in the past,
The problem is ibout silting. In the
three Plans, a sum of aboat Rs. 50
crores was already fpent and we are
looking into it to the minute details.
1 will also fix up some date and per-
ally go and look intc each end every
detail.

SHRIMATI PARVATH] KRISH-
NAN: The point I made was specifical-
ly on the question of the administra-
tion of Calcutta and Haldia

DR G. S. DHILLON- I first wanted
to satisfy you about Calcutta separate-
Iv. As I said, its performance has
improved very much. The {raffic
handled at the Calcutts port hid reach-
ed 1ts lowest in 1971 and now, at 60
lakh tons, it is a substantial improve-
ment. 1 wonder from where my friend
Shri Mohanty got the information....

14 hrs.

SHRI SURENDRA MOHANTY
(Kendrapura): I got it from your An-
nual Report.

DR. G. S. DHILLON: It is estimated
that. during 1975-78, this port would be
handling nearly 78 lakh tonnes. I am
giving the latest information, aceord-
ing to the calculations we have. The
income in 1971 wa;s only Rs. 26 crores
and now it is Rs. 54 crores .. .. ..

SHRI SURENDRA MOHANTY: The
hon. Minister says that. in 1975-76,
would handle 78 lakh tonnes. But in
1974-75 or 1973.74, it had handled 08
lakh tonnes. How then iz that an im.
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provement? It iy there in the Annual
Report, Appendix f1I,

DR,G.B.MiILLON:ByLbatthm
we mey be able to come up to that.
About this, you gave a very dismal
picture. 1 only wanteg to temove that.
We have impruved a lot since then.
About income also this i the pomtion.

About mangement of Maldia and
Calcutta, I may tell you that we are
Beriously concerned with this. There
is mo basig for any such news that we
have already decided about it. We wiil
take all the factors into consideration
before coming to = decision, end what.
ever we do will be in the best interests
of both Calcutta and Ilaldia. But it
has not yet been finally decided: it 1s
sull under consideration. The Chief
Minister also spoke to me abuut it, and
I have given him the same reply, 'Let
us think over it', hecause I do recogni-
se that it is a subsidiary port of Cal-
cutta ; it is meant mainly to serve the
surplus tonnage,

Many things have been said about
Visakhapatnam ang Tuticorin, Mr Si-
vaswamy mentioned about sult I my-
self visited Tuticorin last month, and I
went through all the wrocesses, It is
going to be complateq very soon; two
berths are already there: we are go-
ing to have another cne. Some dis-
cussiong are going on about ol and
new Port, vessels and all that. We have
been thinking over that also Mr. Tri-
vedi has made some statement earlier
also : in reply to some guestion he has
mentioned that the position is still at

SHR]I C. K. CHANDRAPPAN (Telli-
cherry) : What about Cochin super-
tanker?

DR. i. 8. DHILLON : The position
ig at the same -oint which the Prime
Minister mentioned in her speech in
Cochidn. (Interruption), Mr, Ravi, thers
i3 & litite impatience on your part.
Such questions cannot be sclved by
{mpatience. During our thresday stay
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In Cochin, this supertanker questiok
wag almost & nightmare for us; every-
body, whomsoever we talked to, was
asking me and Mr. Irivedi sbout sup-
erlanker, Therefore, we wanted to be
very definite before glving the reply.
The position is that it stands at the
same point which was mentioned by
the Prime Minister in her sueech. He
was saying, ‘When Dr, Dhillen is there,
how can this be done?. If I were {0
give you as an individual, I wil} com-
mit myself just now.. .. .... .. ..

SHR] VAYALAR RAVL: I referred
to the points mentioned by the hon.
Minister, Shri Trivedi, He has given
two reasong whicn, I have said are
wrong.

DR. G. S, DHILLON: Both of us
have spoken the game thing. We know
the background. We know also your
question, because there is no change in
the question, and there is no change
in the reply.

SHR; VAYALAR RaVL. You heard
my speach, Sir,

MR. DEPUTY-SPEAKER. 1 did
hear , there was a lot of dynamite in
five minutes If the Minister does not
defuse it, what can I do*

DR G. 8. DHILLON: Thank you
very much. It required a special tact
on your part and you have succeeded
1n that in taming um.

Shri Ismai] raised the que:;ion n.:eol\;t
he al poineer class ve! 8
; ha?:c;utt noted that point. About
the containers and all that, we have
already started thinking on those lines
and we have already started building
up the containerised ships. We are
negotiating with GUDR an@ will have
that capacity.

The same hon. Member said that
the Shipyard at Visakepatnam Wi
not enough orders. 1 assure him tha
we have enough orders, and they are
enough upto 197870, mmmﬁ
nveottumammanmﬂﬂ!‘re
more and we aTe negotieting for mo



W DG.MYIMin. of CHAITRA 19, 1098 (SAKA) Shipping & Transport 162

W¢ dave enough nuumsber of orders.
We gre trying to improye our capacity
40 hsve more orders, 'so that at one end
the same time, we can degl with the
bullding up of more ships at  a time
instead of one at a time,

I was a little sucprised at the cri-
ticldm of my dear friend, Sbrl Stephen,
Throughout my time when I happenied
to be the Chalrman of P U.C. and even
when Members uf the oppositian were
chafrman of the parMamenfary ccm-
mittees, they would settle everything
amongst themselves, talk to the Minis-
ter or Ministry econcerned and every-
thing ¢ame up in the Action Taken
Report Here, the Aclion Taken Report
came through the epeech of the Chair-
man which is very rare I thought, I
will receive some help from him, ins-
tead I am put on the defence. I have
to see, how 1o meet his points and for
that I kept on studying. He said. that
the implementation of the recommen-
dations hag nof tsken place and they
were neglected. 1 have seen all those
points. I have seen that their reco-
mmendation about roastal shipping was
looked into and implemented, Also
the recommendation regarding a ser-
vice to Fiji, and Ph:illipines was imple-
mented. The recommendation regar-
ding India-Lalin America route has
almost been accepted. Other things
ke new trade routes and restrusturing
of shipping cevelopment fund and
commitiees ete. were locked into and
are being implentented. Those 1eccm-
mendations which have nrot been
fmplemenied, it would kave been
much better for the h)n Member to
have met me separately, so that I could
have seen that they are implemented.
We have utmost respeet for vur parlia-
mentary committees and also depart-
mental committees. What for are they
there it we are not going to look to
their recommendations? But anyway,
it has been raised here and Mr. Deputy-
Speaker, Sir, I would be very happy¢
it through you, I could esk the former
Chalmnan to meet me in thig connec-
ton. ¥ will place before him the Im-
plementation lil, becuuse there is no
Action Tuken Report system bere and
in regard to the pnints which have
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not been implemented, I would be very
happy to report Lack to this House on
those points. There are many other
points but the time is very limited.

The main point is sbout the inland
water transport...

SHRI VAYALAR RAVI: That Board
never met.

DR. G.S. DHILLLON* You are very
much mistaken. The Board met thrice
on 16th February 1973, 19th Novem-
ber and 31st March Ifow can you say
that it did not meet even once?

SHR] VAYALAR RAVI: Then, they
have not informed the members.

DR. G. S. DHILLON. You must
have been busy sumewhere amongst
your friends. I xnew yuu have many
other engagements also. About cargo
on Patna-Ghazipur routepreviously,
we used to carry oniy boutders and
cement. But after the c¢nnstruction
that 1s not needed Even the coal i8
not needed after the construction is
over. Due to .nter State movement of
wheat, that source is also gone. This
is a very bad riale of affairs We
very much welcome water transport
because it is very cheap. I have work-
ed out the figures With one horse-
power on road we move 150 kg, on
the railways, 500 ke ard by water
400 kg But "ve need a lot o <pend on
different things Jetties, the terminal
points dredgers to deeven it, ete, It
is a very expensive affar. If it is
cheaper on one side, it is expensive on
{he other The moment we have fun-
ds with us, this shall te the first thing
we <hall attend tn. Fven now we are
paymng a ot of attention ta it

Mr Ravi mentioned about four brid-
ges which have aot heen taken up. ¢
can only say that by 1978 by the erd
of the financial vea~ or by the middle
of the vear they will all be comoleted.

Shri Ramavatar Shastri raised the
question of inland water transport,
Specifications and other incasures are
going on.
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About the North Trunk rosd In
Assam, though it is not a National
Highway, the Boarder Roads Organt~
zallon hag taken it up and almost
completed it.

With regard to the Buxar bridge,
we did face certain difficulues in the
matter of sinking of the wells but we
have now overcome them ang it is
about to be completed.

There are so many Lridges and roads
that there iz no time but 1 assure the
hot Members that | have noted them
all and I will be conveying the infor-
mation to everyone of them about the
progress and 1 will alss ne very happy
to meet them personally,

Sir, 1 have taken a httle more time
than alloted to me and I hope the hon
House will pass the Demands. (Inter.
ruptions).

SHRI D. K. PANDA: My point is:
only Rs, 15 lakhs has been sanctioned
for the current year If the work
goes on with this spced, then it will
give a rude get-back to the Rare Earth
Factory. What 1t the answer?

SHRIMATI PARVATHI KRISH-
NAN. I would like the A:n'ster to
clanify two things that | ha.c already
raised. Cne 18 about the working of
the Task Force and aboat the apex
body for the Port and Dock workeis,
he said not:ng about it betause with-
out the task forcz how will you im-
prove the mttter? Secondly, therc is
a great shortage of marine personnel
in this country  What js Leing done
fir re-structuring and what are the
marine engincering and what are the
modern technological impro\ements
that are being adopted?
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MR. DEPUTY.SPEAKER: You
put the questions. The Mimster i
replying. In the mudst of his repl
you get up and put other questions
Whatever the replies are, they are be
fore the House. It cannot be settla
in this way.

If you are not interested in th
rest of the answers, 1 will put the cu
motions to the vote of the House

If you want thy Minlster to de:
with the points, he wili deal with ther

DR. G, 8 DHILLON: Task force |
there. The work is reviewed, W
cannot say about the apex bod
After the review wig Will see whe
we stand,
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MR  DEPUTY-SPEAKER: There
are a number of cut motions that wera
moved by the hon membeis TUnless
any member wants any particular
cut motion to be put separately, I
will not all of them togetner

All the cut motiong were put  and
negatived

MR DEPUTY-SPEAKER The
question 1s

“That the respective sams not
exceeding the amounts on Revenue
Account and Capital Aczount shown
in the fourth column of the Order
Paper be granted to the President
to complete the sums necessary to
dgfray the charges that will come
i course of payment duiing the
year ending the 31st day of March,
1977, 1n respect of the heads of
demands, entereg in the second
column thiereof agamnit Demands
Nos 79 {o 82 relating to the Mims-
try of Shipping and Transpott”

The motion was adopt(d

{D> nands for Graties, 1976-77 in respect of the Miwistry of Shippstig a%d Trc# pert elul were

voted by Lok Sabha are show below, ~I.d )

N?. Name of Demand
s}
Demand

Amcunt (f
D:mand for Grant
cn account veted by

Amcunt cf
Dumend fo1 Grent
verd by the

the Howeon 23-3-1976  Huuse

Revenu~
Rs.

79. M ajstey of Shipping and Transpert  40,99,cc0

80. Roeds? I

13,44,42,000 13,80.14,000 67,22,12,000

Capreal Revnu- Capitsl
‘;19. Rs. Rs.
2,04 93 ¢cO .
69,00,68,c00

81, Ports, Lighthcusesard Shpprg.  4,153.0C0 34,52,07,00 20,75.67,cc0 172 €€ 3€ cco

82. Rwd and Inland Watet Traneport

17,91,000  2,90,90,6C0

89,53.cco IC,14,83,CC0
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3422 hrs,

DEMANDS* FOR GRANTS, 1976-77—
Contd,

MmiasRy or Darnee

MR. DEPUTY.SPEAKER: ‘The
House will now take up discussion and
voting on Demandg Nos. 20 to 25 re-
lating to the Ministry of Defence for
which 6 hours have been allotted,

Hon, Members present 1n the House
who desire to move their Cut Motions
may send slips to the Table within 15
minutey indicating the serial numbers
of the Cut Motions they would Iike
to move.

APRIL 8, 10
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“That the respective sumy not ex.
ceaﬂmc the amounts on Revenue
Account and Capital Acwunt showy
in the fourth column of the Urder
Paper be granted to the President
to complete the suma necessary to
defray the charges that will come in
course of payment during the year
ending the 31st day of March, 1977,
in respect of the heads of demands
enfared in the second-eolwmnn there-
of against Demands Nos, 20 to 25
relating to the Ministry of Defence.”

D2mards for Grames, 1976-77 i respect of Miwistry of Defence.

No. Name ¢f Demand
of

Amount of Demand
for Grant om

Amount of Demand for
Gram submittef of the

D:mand account voted by the  vote of the Hcuse,
House on 23-3-1976
Revenu: Capital  Revenue Capital
Rs. Rs. Rs.
20. Mmistry of Dafence 27,796,000 4.77,61,000 1,38,97,0c0  23,B8,c8,cco
21, D:fence Services—Army 274,95,96.000 1374,79,78,000 ..
32. D:fence Servic:—Navy 28,03,71,000 140,18,§3,000
33. D:fance Services—Air Force 85,28,41,000 426,42,04,000
24. D:fenc: Sarvic:s—~Pensions 19,09,27,000 95,46.87,000
23. Cad taldllay n D:fnceSevicss 43,27%4%,700 216,02,17,0¢0

*Moveqd with the recommendation of the President.

SHR! DASARATHA DEB (Tripura
Fast): Mr. Deputy-Speaker, Sir, the
total estimated budget fo: the year
1976-77 for Defence is to the tune of
Rs 2703 89 crores gross ang Rs. 2544
crores net. Compared to Revised
Estimates of 1975-76 tho gross esti-
maleg for the year 1876-77 reflects a
gross inedeas: of Rs, 100,15 crores.
In this connection, I wish to submit
that our national policy should be to
reduce the expenditure for keeping
regular army. The size of regular
army should be gradually reduced.

Instead of this, maximum numbar o’
youth, men and women, should be
mven military training so that they
may be able to face the situation
when the country is attackeg by ex-
ternal forces, We should not depend
upon our regular army alone, We have
to remember how the people's force
bxyrame the best defence forcey in
Vietnam, The entire people got train-
ing and they fought bravely and vigo-
rously against Imperjalist Amcrican
Army who wer' equipped with
modern weéapons of warfare. But i |
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this eousitry we are pursuing the atti-
‘tude of Britieh impetialists iy thet we
atls still depending upo our repular
‘atmy, We shouly give training to
vur boys ang girls so that they win
betame sthonger and stoonger and we
willibe able to fight back the enemies
of the country, 'That ig the polioy
'which we ghouly adopt, but this is
lawking now. The entire people
should be given military training so
that they can Aght against any forelgn
aggreseion that may come about. You
can reduce the military expenditure
and utilise it for developmental pur-
poses. You should not follow the
policy of imperinlists who did not
have any confidence in their own peo-
ple. They only depended on their
regular army. We should not deve-
lop that line of thinking in Indis.

Mere increase of defence military
budget is no guarantc: for our coun-
try's security We cannot build up a
girong defence force by that We
must also be aware of the fact that
we must develop friendship with our
neighbouring countries lika Bangla-
desh, Pakistan, Nepal, Sri Lanka and
also with gulf countries etc, Their
people are not our enemies. There
are forces eitheqr in Pakistan or in
Bangladesh who might be inside or
outside the Government of those coun-
tries who are ocut to create certain
misunderstanding between our eoun-
tries ang thereby they are acting as
imperialist agents who have created
this deterioration in our relations
These imperialist Americans will take
advantage to create some tension
amongst us. In that way they will
be a gainer; they will be gelling arms
to Pakistan and to us and to every-
body and, at the same tims, political-
ly, they will be a gainer because they
will have the opportunity to act as a
raedistor between us.

But, we must not allow these forces
to act ke that. That is why [ say
we have to develop our friendship
with all our neighbours As com-
pared to us, particularly, Pakistan,

Iqo

Bangladesh, Syi Lanka and N are
not big countries. So, we shzgl’; not
give any understanding tp these
Peighbours that Indle is strong pn-
Ough to capture them; we should not
give that understanding at all. We
:hould only give the understanding
ha't we have no design at all to take
their land, but we want to live in
Peace. Our policy should b to live
in peace. We should be more can-
tious when we deal with our neigh-
bours, particularly, with these who
are smaller in size compareg to us.

1 want to tell you that the country’s
dafence depends mot only on a‘rr{ns
and the people but also on certam
other things. Defence things must
be kept secret. But, we fing that
n India the radar system was set up
in the border area with the help of
foreign expert particularly the Ameri-
can personnel, That means our de-
fence strategy is already exposed to the
enemies angd that cannot be said to be
safe for the security of India. It is
dangerous to our defenco. So, we
should be very careful about that.

In relation to defence, I want to
staie here another thing. The Gov-
ernment jtself in ona of its reports,
says that the Indian Ocean is fast

developing into an arca of tension on
account of the naval presence of Big
Powers and their decisive powers to
establish base facilities. It is true.
It has been discussed in this House
many times and we have been point-
ing out that because of the presence
of the naval base in the Diego Garcia.
Upto now we foung that Government
of India do not seem to have realissd
the magnitude of this danger; the¥
are not very serious about this. .

The 167th Report of thé PAC. re-
veals so many things about the acti-
vities of the American Military Inteili~
gence carried on n India in the dis-
guise of research works sich as the
geneti¢ control of mosguitoes  unit
project, tha migratory animal patho-
logical survey—of the Uniteg States
Institute of Pathology. That report



m D.G. T8

18Shri Dasaratha Deb}

©f the PAC hag revealeg these things
and 1 do not want to dea! with them
as the same have bwen dealt with
suffiviently in that report itself. Even
after that, what procaution ig the
Covuinment 3¢ India taking? We do
not know that. If Governpent of
India js allowing multi-national cor-
poration to develop here, then how
will they be able to fight against the
American imperialism? We cannot
understand this. If we a:e {) depend
upon America for so many things,
then you cannot develop an indepen-
dent defence force; you cannot fight
directly against thu Americans. That
is why we have made some Iormal
protests but we could not make a
protest seriously against the Amerjcan
naval establishment in Diego Garcia.
We should change this policy and we
must come out very categorically
against imperialists’ design in Asia
because the presence of American
naval bage in Diego Garcia poses a
real threat to India, Asia and to the
gulf countrics. We have to mobilise
the entire peace forces against the
American design. That is the thing
which we have to develop.

As regards military we should make
our Army very close friends of our
people but sometimes we find Army
is used to suppress even the strikes.
It should not be done If Army is
used to suppress the strike, two dan-
gerous trends may develop—one,
Army personnel may develop anti-
people character; secondly, if you
are going to use the Army constantly
in polilical field then a {endency may
develop 1n the hugh-rankiny oflicers to
get political share. Army is not meant
for that. It is meant to fighting against
the aggressor and bprotecting the
country.

Now, Sir, I take up the next point.
Eighteen trade unionists of Ambar-
nath have beum detained under MISA.
There may be many more in other
factorics glso, Now, what waus their
fault? They, on behalf nf their union,
had sibmitted a memorandum lo the
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put under MISA. They should he relea-
sed immedistely.

There are certain defects in the
working of the defence preduction alsn,
They have established Dewign snd

Cell. This Cell was created for indi.
genisation of stores/components/mate-
rials/amendment/vemoval ¢f defecty in
design and drawings in respect of erd-
nance/ammunition stores, In the first
stage it was zanclioned for a period of
two years from Sepiember, 1973 to
September, 1975 but jt started func.
tioning only with effect from 0.10-1974.
Now, its sanction has been further ex.
tended by two years, that is, upto Sep-
tember, 1977. This has resulted in a
huge loss to the Government. Due to
bad planning of the Cell a huge loss is
being incurred by fhe nation. Non-
functioning of the Cell for two years
and eight months has resulted into un-
necessary wastage of the lubour of the
skilled workers. It should have been
avoided. In future Covernment must
see that whatever plan they take up,
there is effective implementation of the
same.

Further, I want to draw the atlen-
tion of the Defence Ministiy to certain
problems of the employces working
under the Defence Ministry.

Firstly, it was agreed by the Govern-
ment that with effect from 1-2.68 they
would encourage the educated defence
employees to achieve engineering gra-
duation (AMIE) by paying specjal in-
cremenis on completion. Now thig has
been discontinued with the recommen-
dation of the Third Pay Commission on
the excuse of it budgetary effect. 7 u-
tomatic channelisation to class one offi
cor category from lower categories
should be opened up for the eng.-
neering graduates with immediate eff-
ert This process will help poor but
talented people who would utherwise
never get a chance to qualify then-
selves as engineers ; afier 1oining ser-
vice, they can get ‘raining and hecome
engineers, They can thereby bencii’
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Withdrawal of this system meaps that
euly tich people who can afford to go
to an engineering college can hecome
engineers and poor people will never
et apy chance. Thereby you are depri-
ving poor people of talent of this np-
portunity which they should get. So
the earlier gystem should be restored.

Secondly, the Third Pay Commission
has totally faileg to fix up the scale
of Supervisor A and its equivalent in
defence sectors affecting gome other
NGO categories. At one stage, I was
told Government had said that they
would consider the mafter though the
Third Pay Commission did not sug-
gest any pay scale for them ; they said
they would consider their case and fix
up some scale, But up till now, it has
not been done. 1 request the Minister
that this should be done without fur-
ther delay.

Thirdly, the Government policy of
authorising some doctors for certi-
fying fitness/unfitness deprives a large
number of employees of the facilily
ot leave on medical grounds because of
‘the unavailability of such doctors in all
places of the country, especially in the
villages, disfrict towns etc., where no
such authorised doctors are readily
available, They have to suffer for this.
That is why I suggest that registered
doctors' certificates should be con.
sidered valid for ihis purpose.

Another thing is the dispatity in
leave between industrial and non-in-
dusirial employees, Now non.industrial
employees are enjoying more number
of leave days on various accounts in
comparison with the indusirial empioy-
ees. This sort of disparity should be
removed by mcreasing the nuinter of
leave days to the industria]l employees
and not by reducing the number of
leave days of the non-industrial em-
ployees.

Then as per the pronouncement of
the Supreme Court in lhe case of the
BOAC employees, the formula of taking
104 as the divisor instead of 200 as
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is existing for the calculation of gver-
time wage should be implemented with.
out any further delay.

Then promotion of low paid employ-
ees like labourers, sweepers, darwans,
counters, telephone operators etc.
lhould be ensured after five yearg of
Service on a seniority basis. At pre-
sent, there is no such system of pro.
motion for these unfortunate workers.

Another point is concerning va=
cancies caused due to death or retire-
ment, I was told a large number of
posts have been lying vacant because of
death or retirement of employees.
These should be filled up. Moreover,
about 6,000 employees have been re-
trenched on certain grounds, All these
posts are lying vacant. The result is
that the workload on lesser number
of workers has increased. Govern-
ment want to increase production,
That means you have to overwork
these people, So Government must
fill up all these vacancies which have
been there for years together.

Then the canteen employees in the
defence sector should be treated as
Government employees. At present,
they are treated as casual labour or
employees of either contractors or
some co-operative societies managed
by the employees, They are also
getting very poor pay. Nobody gets
more than Rs. 150 a month. The mi=
nimum is Rs. 50 or Rs. 60. They pre~
pare food for the defence employees,
Without their work, defence produc-
tion cannot be carried out, That is
why all these employees, the canteen
boys should be treated as Guverna
ment employees and whatever benefit
15 given to the Government emplgoyeces
must be extended to them also. Re-
garding housing and medical faci-
lities, they should also be extended
io the defence employees as it was
being extended to other Government
employees.

SHRI BHOGENDRA JHA (Jale
nagar): I beg {o move:
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“I'hat the dmmd under the’ head
‘Ministry of Defenee’ be reduced
.- by Re::100.7 o

Mtnﬁﬁvﬁammon meuu
io:thanﬁemmdtheinwm {5 1.

‘Thnt tha damund “under &he h-at!
'Minim'y of Defence’ hc ted\md
by B‘- m” e

[Need to import anti.communal.
democratic,_and socialistic training to
the jawans and officers (8)].

. *That the demand under the. head
'Miniatry of pe!ence e reduced
" by Rs. 100"

{Need to train and alert the jawans
and -officers againat the tendencies and
attempts of the foreign imperialists,
who -are active in bringing instabllity
in the ~independence, integrity and
democratic set up of the country ().

SHRI S. ‘M. BANERJEE (Kanpur):
1 beg to move:

“That tbe demand under the head
‘Ministry ‘of Defence’ be reduced
by Rs. 100"

[Non-finalisation of pay scales of
supervisors and allied categories
working in various ddenca installa-
tions (9)1.

«'rw the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100

~ [Non-functioning of classification
tribunal uppomtod for eivm:u em-

~oiNeed 1o incren n.‘mmﬁh'
um viofficery - “promoted " oM

: "‘l'hut'thd'ﬂemtnduhdurthe 1.4:‘,
- “Ministry - of pexeme be mima ‘
by Rs. 100

[Removnl ot Mmﬁm betm
‘the industrial and non-industrial ems
‘ployees in. defénce ‘establighments th
?;:);mttur of their lirviee md%tmm

“That the demnnd tmder thn lwai

‘Ministry of Defence' be reduced

by Rs. 100.”

[Funct:omn: of Bahha Utpadan
Board (18)]. S

“That the demand under the hepd
‘Ministry of Defence' be reduced
by Rs. 100.”

[Need to have close coordination
between Ordnance factories. Inspecto-
rate and Research and Development
Organisations (20)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Need to implement workers’ par-
ticipation scheme in defence esta-
blishments at various levels (21)].

‘*That the demand under the head
‘Ministry of Defence’ be reduc«l
by Rs. 100"

{Scheme of militarisation in MES.
(22)}.

“That the demand undey the head
‘Ministry of Ddenee ‘be - nduced
by Rs. 100"

[Needtouwhmnﬁmcrm
in case of certain employees in -Ovd-
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fnoticd' fdbtories i Trichy and Ambar-
nath (28)].

' Bl RAMAVATAR SHASTRI
(Phtnn): 1 beg to thove:

“That the demand under the bead
Ministry of Defence’ be reduced
fo Re, 1”

{Fallure in conceding the demands
of the workers and employees of the
MES (13)].

“That the demand under the head
‘Ministry of Defence’ be reduced
to He. 1.”

[Faflure in checking malpractices
in appointments of defence person-
nel (14)].

“That the demand under the head
‘Ministry of Defence’ be reduced
$0 Re, 1.7

[Failure in checking the bureau-
cratic behaviour of the officers to the
jawans (13)1.

“Thai the demand under the head
‘Ministry of Defence’ be reduced
to Re. 1.7

[Failure in making the country
self-sufficient in the matter of De-
fence (16)].

“That the demand under the head
‘Ministry of Defence’ be reduced
to Re, 1.7

[Pailure in increaging the term of
Cantonment Boardg from three years
to five years (17)).

“That the demand under the head
‘Minfstry of Defence’ be reduced
by Rs, 100"

[Fullure to §mprove the behaviour
towardg the Jawans (24)].

“That the demand under the head
‘Minisiry of Defence’ be reduced
by Ba, 100

[Failure to provide cOramop mess-
ing arrangements for the officers and
jawans (25)).

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs, 100.”

[Need to inculcate anti-imperialist
and anti-fascist Jfeelings in military
officers and Jawans (26)1.

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs, 100.”

[Failure to do away with the poli-
cy of discrimination against the
Jawans (27)].

“That the demand under the head
‘Minstry of Defence’ be reduced
by Rs, 100.”

[Malpractices in Danapur Canton-
ment Board for recruitment in Army
(28)1.

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100.”

[Need to improve the roads under
Danapur Cantonment Board (29)].

“That the demand undey the head

‘Ministry of Defence' be reduced
by Rs. 100.”
[Mosquito-menace in the areas

under Danapur Cantonment Board

(30}.

“That the demand undey the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Insanitary conditions in the mo-
hallas of Danapur Cantonment Board
(31)].

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Need to repair the road by the
gide of the hospital in Danapur Cane
tonment (32*).
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“That th:‘ demand under the hesd  (39)).
‘Ministry of Defence’ be reduced
by Re. 1007 “Thet the demanid under the head

[Need to permanently gettle Hari-
Jang living on the land delonging to
the glaughter house in Danapur Can-
tonment (33))

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to accept demands of Class
IV employees of Danapur Cantonment
Board (34)].

“That the demand undey the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to remove shortage of drink-
ing water 1n Danapur Cantonment
(35)]

“That the demand under the head
‘Mimistry of Defence’ be reduced
by Bs 100

[Need to elect Chairman of the
Cantonment Boards instead of nomi-
nating them (36)1.

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs 100"

[Need to regularise the houses of
citizens 1n Cantonment Roards and
to declare them the owners thereof
(3M))

“That the demand under the head
‘Mimmsiry of Defence’ be reduced
by Rs 100~

[Need to continue the facity of
passage to the people of Diaia »ia
Danapur Cantonment (38))

“That the demand unde; the head
‘Mimistry of Defence’ be reduced
by Rs 100"

{Need to lay special emphasis on
pripagation of the ideas of socialism,
gecularism and democracy amongst

[Need to alert and warn the mili-
tary officers and jawang against the
conspiracy of the imperislists to
undermine the independence of the
country (40)],

MR DEPUTY.SPEAKER: The cut
motiony are also before the House

SHRI BRIJ RAJ SINGH—Kotah
(Jhalawar): Mr. Deputy-Speaker, we
are happy to debate this important
subject once more. As you know,
the defence debate should necessari-
ly concern all of us and it should be
based on a national consensus; it is
not a one.party business or a one-man
show, 1t concerng the entire nation
its security and hberty, for, without
a strong country, everything else has
no meaning Therefore, all wvald
viewpoints expressed must be taken
into account in evolving such a poli-
cy

We have been warned about vari-
ous threats as postulated in this re-
port of the Defence Minwstry and my
only cniticism, if at all I should say
1¢ that a time has come when this
nation expects that those threats and
our counter postures to meet thos
threaty, must be speit out more co-
gently By this I mean that one why
studies this report, unless one has
access—to various other documents
available 1n  gbundance elsewhert
one cannot arrive at a position a4 fo
what exactly we are trymng to do i
order to meet the so.called thre:
which 1 certainly assert there i [
think a time has come when the cou -
try should be taken into confidencc
when the members of Parliawrent
should be taken into confidence as 10
what exactly we mean and what e~
actly we are going to do and a shg!t-
ly ‘better understanding should b8
reflected by the defence ministry 10°
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wards this point, 1 certainly do not
wish that classified items are to be
made available, They are certahgly
the prerogative of the adminisiration
to keep; but they should give us at
least ip general terms what we are
expected to know,

Nearly 55 per cent of the last
year's defence budget was spent on
the rise in the costs of peiroleum ar-
ticles, oil, fuels, lubricants and the
sise in payscales, pensions, and
allowafices etc, It hardly left for the
entire defence budget a talance of
forty per vent, waich goes to .make
the real hard punch. And so xt. re-
mains this year also, This powfm
has to be rectified in the coming
months and that is a cause for con-
cern. I have the greatest regard !qr
the hon. Defence Minister, Bansi Laljpy
and 1 know that he is 4 man of action
and that he will take thig point into
sccount, so that our Defences do not
lack ilie purch that we want to have.

The threa.; as speit out in .the
report of the ministry are mainly
from <he north and west and as far
as they go, they are 1ight. As far 23
the threat from the west is concern-
eq, it is moi2 positive. 1 do not fore-
sce anything to come out of shat cold
state in the north. But if you look
at the west, the defence budget of
Pakistan hag increased by 25 per ceut
in the last year; from (971 they have
increased their budget 50 per cent;
they have raised three new infuntry
divisions and one atmoured division,
Not only that; they say: Pakistan wi'l
seitle outstanding  differences with
India from a position of sirength. We
on the other hand Lave the same
commitments as we had, pre-1971,
That shouid be an indictica to Zhose
who understand this matler that our
tommitmenls remain the same, our
ratio of forces on the Weslern secior
necessarily has nn. improved as one
would like them o do. Together with
this, the leadershiv of Pakistan s
known for diverting the altention of
their people from the various troubles
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that they have inmde their counuy,
dhd creating tensions along the West-
ern border wnich concerns us. We
have had the std experience of hav-
ing three major wars in the last
twenty years. The increase in the
Air Force of Pakistaa has also o he
noted. You must also see that they
will have a long pipeline stretched—
I do not wen! to pame any country,
but—from the Gulf Areas to the
Maghreb, ani they are adept at get-
ting these arms at the socolled “po-
cost basis.” Pukistan is also going m
for a large defence ordinance produce
tion programme, necessari'y io make
facilities of overhaul, rej air, supply
of small arms and weapons o the Oil.
rich countries of the Guif, and aiso
in the bargain, making, a sizeable base

for develoging their own self-reli-
ance and self-su:ficiency.

It is no ¢o3d just pooh-poching the
idea that they do not have an indus-
trial base and therefore, it does not
constitute any threat to us. I beg to
remind the House that initially and
basically they and we are from the
same race, from the same stock, pos-
sessing the same skill anq the same
resourcefulness.  So, one should not
under-estimate the capacity that they
have for doing all this, I wish to say
in all humulity tha: special attesition
must be pail tewards this, They bave
made a big centr» at Wah with as
many as 9 or 1 u1dnance unsts recent-
ly established chere. They are now
getting in the pipeline perhaps some
more missiles ang more arti-tank weaw
pons and uircralt which give them a
qualitative cdge ovr us.

Now, the other factor that needs to
be taken inty account is China’s own
way of thinking; compelled by its
own national security angles, it has
left its old insular position and hag
now gone int> a I3t of technical and
technologizal cooper.tions with  the
Western ccuatries including in things
like Rolls ftovce acro-engines, and
such other things fromm severa} parts,
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So,, there shouid be np doubt ihat
when prodyction starts fiowing out
of ¢hlna m this new generation of
armaments, it will cerlsinly flow into
the pipeline to Pakistan,

So, I pose this question to our
mandaring of the Scuth Block, not
of this Defence Ministty, hut of the
other Ministry related, namely  the
External Affairs Mimstry, that some-
thihg has to be done to solve either
of these two probiems either from
the West or from the North,

I say that concern has been voiced
in the report on the threat from the
sea, that 15, the Indian Oceamn. It s
so obvious %hat old colonial count.
rieg and those who have a little hang
over of that outloox have not forgot-
ten the showing of the flag through
the old gun-boat diplomacy or now
in modern parlance calied “Yorce dip-
{omacy’, Especially, the super-powers
who tend to interact into local dis-
putey and get opportunities for inter-
vention in such matters.

‘No presence of any external pow-
ers' is what we stand for, and this
is what our aim should be. But toge-
ther with this, we should not neglect
the littoral States of the Indian Ocean.
Four ol these littoral States have got
a very modern well-developed sub-
marine arm. Seven of them have got
the latest guided missilea, end one of
them has made a very big base right
next to the neighbour in the West
which looks meaningfully into  the
Indian Ocean—the base at Chabghar.
T am saying this because, we should
not be caught up in the Diego Gar-
cia syndrome but we should view
the whole sftuation with more prac-
sicality. The only way to solve this
problem in times to come is to build
4p our own naval power. In respect
of that I feel in the last few years,

about Rs, 168 ‘crures, the' rétiy of the
budget oi the Navy 8 stily within 10
per cent of the sulite defencé Hudget.
Modern countries having @ navy worth
the name are spending st least one-
third of thejr defence budget on the
navy. Whatever constraints bold
us from doing 8o s best for the mi-
nister to look into. But my plea would
be that the navy deserves much
greater attentica than ¥ bas so far
recejved. 1 must complinent the navy
for its fine turn out for I had the pri-
vilege of viewing the Naval Heview
recently held in Rombay and ¥ eer-
tainly was a stirring slght to see the
navy and al] its ships displaying very
good morale.

The task of the navy is not omly to
defend the country’s long coastline, s
trade ang sea.lanes, but also to patrol
and keep good surveillence on poten-
tial threats. The navy, as I men-
tioned in my speech last year, is the
only three —~dimensional service
amongst the three services., It has to
operate on the surface, below the
surface and in the air. Looking te
this need, our lag is so apparent in
some of the spheres lke that of the
carrier, “Vikrant” which still does not
have the *‘teeth” it ghould have if it
is to be an effective force in the sea
The planes it has are pretty old, :f
not fit for scrap They do not have
the missiles nf longer range, One thing
in which we were lacking was the
long range maritime reconnaissance
anti-submarine air arm, about whicn
there wag a lot of controversy. This
was happily set'led last year and <o
we shouid soon bo  operating these
planes which wilj till 5 long-standing
gap in the navy, But there are in-
crensing viaks as we go ahead with
our Rs. 1000 crore investment in the
Bombay High vegion for off-shore il
development. No proper integrated
defence syviem for this vital installa-
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tion of which the future of this coun-
&% more or less depends is there ::
the teoment, As far ax I know, 1 d

not hesr of any such defence. By this
I msam not anly the normal patrolling
With sea crafy that the navy does but
proper missile defence. 1 mean some~
{hihg more sophisticated, because Pa-
kistan has also got these new wea-
pina, specially the Atlantiqu maritime
yeconnaissance plane, which can carry
Bxocet MM 38 or 40 airborne missile
which has a range of 35 miles or 35
¥KM. Against this or any other such
thteat, you must have a migsﬂ.e or shfps
capable of bearing such mxsm.les which
cun  intercept them. It is n.o.nae
TieAnder class ships tke Udaigiri or
Wilgiri, with missiles  which have
hard'y a range or 5000 M. If some-
body corses from 10 miles away and
delivers a misste ot vou, you are more
or less in a soup, This is what what
1 mean by suving that our sea-bome
threat has to be very seriously view-
ed and special action has <o be taken
to defend our vital installations in
the Bombay HMigh 1egion. Although
our frigate progrimme has gone on
very well, the need has arisen to see
that their anti-craft defence is
strengthenad up and they may be pro-
vided with gas turbine engines ins-
tead of the presest ones  And of
there is any programme to produce
more effective snips of tho antisub-
marine warfave types, we should se-
rious’y go in for it. Our submarine
arm also needs a more effective in-
crease,

Coming to the Awr Force which s
rated as the 5th or fith largest in the
world, it has had a very high re-
cord; and under the new Air Chief
of staff, I nm sure it wii]l coniinue to
keep this record up  But there are
two maip deficiencies which have been
felt for long ang debated in  this
House also. One is the deficiency in
the strike arm, We do not have a
proper plane to do this job, Whatever
Wwe have, are pretty old. The ‘Can-
Berras® are of 1952 vintage; and the
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SU-7 Sukhols have cot proved as
good as they should have Of course,
there is a hig difference in the opera-
tional philosophy of these Sukhols,
The Russians who made them, have a
preponderance of aircrafts. ‘They
might send 40, where 4 are needed for
the job. That way it carrfes out all
the work; hut th: survivability rate
of the aircraft is not so good; and
the whole Air Force knows about it.
We need newer aircraf to replace
both these air-crafy which will be
fast, safe and which have ali the
avionies of the latest type and a good
radius action over 300 plus miles. Mc~
dern targets are very difficul{ to bit, a.
they have new defeusive weapond
known as precision guided missles.
They give very little time for an air.
craft to come in, find the target re-
lease its weapon and get out, If the
Job 13 not done on the firsy occasion,
it will be in trouble I wish that this
lag 1n our strike arm 1s remedied as
g0on as possible, The other deficiency
which the Air Force has, is in the
transport arm. Here again, our old
war horses which cirry all the mate.
tial and the troops from one plate to
the other, and ir times of need, right
up to the forward bases, are the
Cl19s and fhe Dakotas, which are of
the Second Woild War vintage; they
are pretty obsolete; .nd I do not think
that they can do the job economically
which they arc mean: to do. We are
carrying on, because we have no other
choice The only aircrafy left to the
Air Force 1s the AN-12. Either you
increase the AN-12s ¢r get some other
aircraft, more molern with V.T.0.Le.
or STOL. characlensiies to do  this
job Together with 1ms, the augmen.
tation of the helicopter force is also
necessary The modern  world is
using helicopiers 12 anti-tank roles, mn
ground support roles and in the nore
mal rescue and relizf jobs for which
we use them a'ready. We have t5 vze
such air mobile formations based on
helicopters which is very important,
as demonstrated in the 1971-war,
when our troops were ferried i
the battle of Tangli Helicopters,
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transports and the skrike aircraits are
;he three main concerns of the  Air
aree.

How many minutses do I have Sir?

MR. DEPUTY.SPEAKER: You
have all your party’s iime, it you
want to take. I am trying to give
you 25 minutes,

SHRI BRIJ RAJ SINGH (Xotah): I
will finish in five minutes, I shall now

and has a very fine high tradition and
record, there are some things which
need to be taken iio account serious-
ly. The new concept of using task
forces using armour, guided missiles
and helicopters, in an  integrated
manner is the thing that makes a de-
vastating dent in any attacking force.
And this concept has ‘0 be seriously
used and perfected

15 hrs.

We also need effective management
of crisis control, for 1 foresee that in

the future one is not going to get any
warning in any emergency of not more
than 48 hours to 72 hours, So, we need
faster reflexeg quicker retalialion and
the necessary favourable ratio to
achieve our objectives once we de-
cide to launch on a mission like we
did in the Sind sector in the last war.
But, I am afraid, in 1971, we could
not do much, although we want in
some depth because ¢f various factors
which the time does not allow me,
Sir, to go into at the short Lime avail-
able at my disposal. So, I would only
say that “he army ueeds to have all
these things taken into serious consi-
deration.

Perhaps, 10-tonner trucks need to
be produced and introduced so as to
further save on teeth to tail ratio, at
the same ‘ime delivering more ton-
age and reducing the frequency of
traffic. Then, perhaps the crops head-
quarters could be pruned not to have
administrative encumbrances, end
thus save further on the teeth to fail
ratio.

In short, newer things like self-
propelled guns, laser ranged guns
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sites and incréasing use of what are
known as precision anti.guided missl-
les on the field needs to be done

In conclusion, I will say that major
threats have to be fully defined by a
poriure paper, giving the wvarious
scenarios and full information of the
defence situation. Full coordination
between the three services is most es-
sential and, in this respect as many
modern countries have done it, I would
again plead that re-thinking must be
done to have something like a Joint
Chiefs of Staff or something like that,

A national consensus musg be evoly-
ed, involving all the masses so that
they realise what defence is. Afier all,
we are spendng only four dollars per
head, which comes to Rs, 40 per head,
which means not more than three per
cent of our gross national product,

Then, a line has ‘o be diawn
beyond which it should be forbidden
to prostituie hiberty in preaching sedi-
tion and anti-national feelings.

A factual and ful! 1ealisation of the
enemy's war pstential with the in-
pipe-line aid must be made.

The need for avo:ding wagieful ex-
penditure, endless proliferation of
funds on duplicate job: between the
services has to be seriously looked
into and checked for I can say that no
purse {s bottomless Lastly hundred
per cent dependence on any one arma-
ment suppher musi be avoided, for
the world is full of painful examples
when they did so0'

In the end, I will say that the new
Defence Minister has been  known
elsewhere for his dynamizm, his zeal
and his pragmatism. I only hope that
with these qualities he has in him, he
shall be able %o Lring about changes
for the good im the Ministry of De-
fence 80 that the country has a sound
defence system  throygh its armed
forces.
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Mr. Deputy-Speaker, Fir, while wel-
ooming the new Defence Minister to
his office, I must confess to g feeling
of disappointment wher I study this
Report of the Ministry, I had expect-
ed that Shri Bansi Lal, with his great
reputation for forthrightness, would
pethaps be instrumental in seeing to
it that more information, rather than
less information, cn specific matters
was provided <o Parliument this year,
so that a fruitfu) discussion could be
held. I regret to ind that this book tells
us rather less than usual about what
actuglly we are doing %o bring our
defence preparedness up to the mark.

I kuwow 1t i3 very easy to  brush
agide these things by saying that we
cannoy divulge all this kind of infor-
mation and so on, but we have de-
bated this 50 many times. Those of
us who have been trying {o follow
thig subject year after year have re-
ceiveg this reply from previous De-
fense Ministers alsc, but the fact re-
mains that we do 1ead of debates in
o‘her democratic countries on  this
questicm of defence, we do have some-
times the opportunity of seeing the
White Papers which are published
in othar couatres and which do give
plenty of informaiion which enables
the country and Pariliament, the repre-
sentatives of tha country, to be pro-
perly informed, so that we do not have
to depind simply on confident speeches
being 1nade about the state of our pre-
paredness,

1 reailly find it dificult to partici-
pate i1 this debate bLecause I have to
raise sgain so many questions which
rave ieen raised year after year, to
vhich no reply is forthcoming either
n the pages of this Report or any-
where else, How do we satisly
urselves?

The context the aspect of mational
ecurity, the background in whith we
re discussing this Budget, has been
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brought out in the first few pages of
“his Report, thougn 1 must say with
a certain amount of complacency m
my opinion. For instance, the reference
to the conclusion of hostilities in Viet
Nam is noted, but the connection bet-
ween the end of those hostilities and
what I would call the kind of increas-
ed pressure from outside and the en-
circlement of India which is being ot-
tempted is not brought out at all. The
fact that a certain Power hag lost
its foothold in Viet Nem, its bases in
South-east Asia and, therefore, may
be now more interested in  Diego
Garcia and even in chtaining some
kind of base in Bangls Desh, these

things are not pointed out here at
all. -

The refereace to Deigo Garcia buse
in the Indian Ocean is also mention-
ed here ex:lumiveiy in the context of
Super Power rivalry, as thougn that
is the only significance of what is hap-
pening in the Indian Ocean. You, Mr.
Deputy-Speaker, participated last
year in the Commonwealth Parlia-
mentary Conference where this was
one of tre subjecis for discussion, and
it was pointed out ihat in Congres-
sional hearings in the United States
so many representatives of the Ameri-
can Armed Forces and Naval Forces
have made it quie clear that it is not
a question of Super Power rivalry.
They want g nava]l and military pres-
ence in the Indian Ocean so {hat
they will be ready ut any time to
influence events, to influence happen-
ings in any of the li‘toral coumtries.
They have :aid it openly, 1 cannot 2o
on quoting those things now, I will
not have ‘ime. They are 3ll on re-
cord. So, it is not only a question
of Super Powcr rivalry, That may, of
course, escalate it people go on build-
ing bases, but they have said it qdlte
frankly that they must be present in
the Indian Ocean so that they may
have the capacity, if necessary, to
intervene in the internal affairs of
the littoral couniries If they consider
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it necssary or to be in their interests,
These aspects are shucred over in this
Report, if I rhuy say so.

However, in <his context of the dan-
ger to our nationai security, I veally
do mnot see any reason why they are
being so apologetic in several places
in this Report and the other Budget
papers, trymg always to prove that,
afier all, we ore spanding very little,
as though to anticipate the criticism
that we ate spending toc much oo
defence. There is always an attempt
to argue that it is only 4 per cent
of the GNP, it is only so much per-
centage of the natonal income, and
that vomparing it with other count-
ne;,' we are far down in the list. Why
this apology, I do not understand. The
questiun 1s not ‘whether we are spend-
ing too much or spending too little,
the question 15 whether what we are
spending, what we can afford to spend,
is being proper’y spent or not

That is wha! we are concerned about
when we ore asked to vote the grant
of your Ministry ‘We all understand
that there are constraints on the
financial resvurces of the couniry, and
therefure, it 13 ull the more necessary
to ensure that withia the framework
which 1s fixed by thesc financial re-
sources, every pie 1s really srent
wisely and spent well There are
refereaces to cost edrcliveness jn this
Report, This should be g'ven the top-
most priortty  There 15 no doubt
about it And the ullocations within
the overall Budge: should not suffer
from any kind of statir thinking, If
necessary, we have {o change priori-
ties; it necessary, we have to reallocate
amourts to diferent heeds in such a
way that the overall Defence pre-
paredness and the combat readiness
of the Diefence Forces Is easured, But
no light 1s thrown on these matters
That is my whole complaint. We do
not know whare we pre. For exampls,
I welcome one thing, that is, the
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dolovy séthice sng desrrve servioe,
fact, I do ot know ‘who should
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my friend, Mr. Brij Raj Singh had
said, will be improved or not, When
you Rave to cut your coat sccording
to your cloth, the top-mosy priority
is, whether all the time teeth to %ai)
ratio can be improved 1 think that
this new policy by which the colour
service is being inrreaseq %o 15 years
and 18 years in the ranks, and th.
huge reserve which we were carrying
and which reserve uecording to your
own Report has proved to be unsatis-
factory 13 bemy abolished, is a wel.
come policy For decades, the ola
policy has been there I am glad tha
that king of reserve 1s being don:
away with, because 1t does not serve
the purpose particular'y, ags Mr. Bry
Raj Singh mentioned, i1 tunes of cris'-
when we are suddenly embroiled 10
some hostiity withouy any due warn-
ing This itself is a measure of crist
control,

I think we should be able to
mobilise our men at the peak of then
combat ecapacity :nstead of recalling
them from the teseive with some
rather unfortunate resu'ts, which [
do not want to iepest here, whrh
have been mentioned in your Repor'
But we were not told—after all, th:
is a Budget,—that in 1976-77 Wha'
will be the estimated saving on ths
head? We are tolg that over tha next
five years, there will be saving of
80 much. We gre not told how much



savings are anticipated or estimated
in this Budpetary year for which we
are now asked 40 give our vote; how
much reduction will take place this
yenr in the intake of recruits? We are
not told anything about it

And as far ss technical specialisis
and skilled categories are concerfied,
there 1 would like somebody lo ex-
plain to the House why in some cases
the colour service is heing fixed at 15
years while in other cases, it is being
fixed at 18 years, because I find from
the break-up that in the four groups—
groups 1, 2, 3 and 4 ~there are specia.
lists and techmical cadre in all of
them. In group one, for example,
there are Wircless Operators, Mecha-
nical Fitters, Gunners and so on., In
Group 2, there are Eleciric Fitters,
Machinists, Armourers, Surveyors,
Turners and Welders. In Group 3,
there are Draftsmen, Overseers, Radio
Mechanics, etc. In Group 4, there
are Blacksmiths Carpcnters and so
on. Why ang on what basis, I would
like to know, in the cases of thase
technical categories, in some cases,
you have fixeg 15 w2 rs enlocr sorvice
in other cases, you have fixed 18
years colour service? I would like to
be informed about this position.

Then, if certain economy measures
are unavoidable, I think the Report is
very reluctantly and hesitatingly try-
ing to tell us in some places that cer-
tain economy measures have become
inevitable because of the financial
constraints,

We want to know whether any cru-
cial requirements are being held wup
unfortunately due to lack of funds. We
are not told. We should be told. 1
hope, you want the Parliament to help
you. If you can convince us thai there
are some crucial requirements which,
unfortunately, are being held up due
to lack of funds, well, the entire Par-
liament can  see what can be done
ubout i, But no Jight is shed on these
matters,
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In the matter of priorities, there is
a question of our own production
base, 1 have no time and % iy not
necessary that every year we pay
2 high tribute, 5 justified tribute, to
the work done both in the ordnance
t.actorieu and other defence produc-~
tion units and to the men who are
working there. They have done an
excellent job. This is one matter in
respect of which a country like India
can really claim to have a much
stronger foundation than some other
countries, But there is a mention
about slippages—I am quoting—in
construction and in materialisation of
stores. This has led fo a lower ex-
penditure than what was budgeted
for last year. Usually, the budgets
are exceeded. In this particular case,
the expenditure iz less and the reason
given is; “slippages in construction
and in materialisation of stores” with
reference to ordnance factories. It is
a casual remark, one-line remark.
But a question arises in my mind as
to what it is all about. What does it
mean?

Certain restrictions have been
placed on the system of payment of
plece-work in ordnance factories. 1
do not think this is a very good po-
licy. It may turn out to be a short-
sighted policy if it adversely affects
productian. Some light should be
thrown on this matter also.

There 1s the question of participa-
tion in production, in management,
of our defence workers, industrial
workers in defence units, There is a
reference here to what is being done
in HAL. and, I believe, the same
system has perhaps been introduced
in Mazagon Decks also. That seems
to be, on the face of it, a fairly good
canception of how this jomt machine
should work, But why should it in
that case be restricted to these two
units only? Why a similar scheme or
a similar structure is not being in-
troduced in all the production units
so that labour can be really made to
feel an active participant?
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There s a reference to the fact that
a large number of components, some
equipment, stores and other things
gre being ordered from thy private
sector for supply for delence pur-
poses. That has always been done;
there is nothing new gbout it. But
there iy 8 reference that some sort of
an agreement has been reached with
the private manufacturers that there
will be a reduction in the number of
inspections of these goodg which they
supply. I think, in matters concerned
with defence, the highest standards
of quality and performance must be
ensured, Therefore, I would like to
know, on what basis, at whose ins-
tance, and, for what reasons and con-
siderations it hag been decided to re-
duce the number of inspections be-
fore this material jg delivered.

Then, I am told—I do not know
whether it is a fact or not; I would
like it to pe confirmed or contradicted
and I do not claim to be a imlitary
expert—that the field exercises, the
tactica} exercises whith are carried
out from time to time, particularly,
of the lang forces are being, for the
sake of economy, conducted on a
somewhat skeleton scale. Some prun-
ing, some reduction, in expenditure
hag been brought gbout with the
result that these full-fledged training
field exercises are not what they used
to be. This I consider to be a some-
what serious matter because, in nor-
mal times, it ig the tactical field ex-
ercises which can keep our defence
forces upto the mark and in proper
readiness all the time, This is not, in
my opinion, one of the items on which
high priority should be given to the
question of economy.

As I said earlier, T must ask a few
questions. I am sure, the replies will
not be given. How are we to feel
satisfied whether the gaps in our ar-
mour sre being fulfilled or not and
to what extent they sre being ful-
flled? My friend Shri Brajraj Singh
mentioned some of these. There is a
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reference here in thy report to the
need to yeplenish ageing transport
air-craft. You deal only with that,
1 want to know whaether it is only
the transport mir-craft which requires
replacement and replenishment, Is it
not a fact that there are various
types of air-craft with our Air Force
which are gradually being out-dated
and getting obsoleta and we are bad-
ly in need of replenishments? Jf you
cannot do 5t now becauss we have no.
resources, please say so: don't think
that that would be revealing a secret
to the whole world, Everyhody knows
what is going on, ag we know about
other countries. We know what
Pakistan is acquiring from various
countries and of what type—fighters,
bombers etc. That information is
available in many authoritative journals

abroad, But we don’t want to tell even
Parliament!

What about the ‘deep penetration
strike aircraft’ about which we have
been talking for so many years?
Every year we are tfalking about it,
but I don't know whether we are
anywhere nearer the goal. After all,
the HF 24 Marut has proved to be
inferior as far as supersonic capabi-
lity is concerned, and we should give
it up as lost. We can keep it as a
subsonic air-craft; I have no objec-
tion to that. But the original plan to
develop it as & supersonic afr-craft
hag obviously mis-fired, not due to
our fault but perhaps due to that of
the suppliers of the engine. So, where
are we in this respect? I don't know
anything,

About the Navy, it hag been men-
tioned--and I think--that the role of
the Navy has certainly acquired much
greater significance for the reasons
mentioned just now by the earlier
speeker. It ig not only g question of
guarding our merchant ships but it
is also a question of being on guard
agsinst possible threats developing
from foreign military bases or foreign
naval bases in the Indign Ocean and
the peed to defend our Sagar Samrat
and other oil drilling installations
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the gvent of any hostilities.

Therefore, as far ag the Navy is
concerned, I am not bothered much
about the sums allotted because sums
have no meaning for me unless I
know what they are being spent on
and what is being done.

Now, the replacement of the Vi-
krant or, at least, of the aircraft car-
ried on the Vikrant, is an old, old
story but we are still searching for
that. The Leander Frigate Program-
me #s, I hope, nearing completion and
1 don't know what will happen after
the ffth Frigata is delivered—or per-
haps one more. One must do plan-
ning. There is much talk here about
long-distance planning, but what will
be the after-effect of the 5th and 6th
frigates? After the programme is
completed, I think anti-submarine
sir-craft will be required of a more
modern type and in greater numbers.

About the naval helicopters and the
long-range maritime reconnaissance
air-craft, these thingg were being
sorted out and we could be told ab-
out it, I think. After all, the people
who have been taken to see the exer-
cises and so on have dicsussed these
matters and we could be told what
are the immediate requirements and
what are the deficiences Some n-
formation should be given; otherwise,
it is really meaningless to have any
discussion of this type.

I would also like to know whether
anything has been done or i being
done to improve the channels of pro-
motion. Channel of promotion is a
very important thing on which job
satisfaction and the morale of the
fighting forces depends. I think there
should be some new thinking by the
Defence Minister—just ag it has been
done in the case of the colour gervi-
ces. The old ideas about the so-call-
ed normal channels of promotion
should be changed and every effort
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should be made to see that promotion
gmeh are opened up more liberal-

There ig also another question. I
have heard complaints that there are
too many transfers and too frequent
tfansfers of personnel from one sta-
tion to another. It affects the Afr
Force and it particularly affects the
Ni.lV}% In the Army, it is circums-
.cnbed to some extent by the manner
in which they are attached to certain
regiments, Too frequent transfers of
personnel may be g somewhat waste-

ful exercise and it should be looked
into more closely.

1 would also like to know whether
it is a fact that there are a number
of cases of widows' pensions arising
out of the 1965 war and the 1971 war
which have not yet been settled to-
date. This is a serious matter if it is
true. If the people who became eli-
gible for these pensiong five years ago
and eleven years ago have not yet re-
ceived their pensions. it is g matter
which, I think, does not reflect very
well to the credit of the authorities.
This is a matter which should be
looked into immediately and on a very
urgent basis,

I will conclude by asking the De-
fence Minister whether he has—he
must have—acquainted himself with
the issues which were discussed last
year and whether anything has been
done in respect of two or three mat-
ters which I had raised last year.

One wag whether anything was
done or thought about, about the re-
lationship between officers and men,
officers and Other Ranks in our arm~
ed forces Affer all we have tnheri-
ted many ideag and practices from the
past I want to know whether any-
thing is being done in the direction
of breaking up the kind of complete
social isolation which exists or existed
between officers and Other Ranks and
bringing about some kind of g demo-
cratisation, whether anything has
been done or ig being done to edu-
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«ale the fighting men in terms of de-
mocratic and anti-imperialist ideas,
particularly after the last year's ex-
perience when open attempts at pedl-
tion and inciting people to  revolt
aguinst Government were being made.
Now we have a menace, from two or
threp sides at least, by forces which
are neoweclonial and Tmperialist in
nature. Our Army ig, to fight to de-
fend the country, and the best fighter
ig the man who fights not only for the
sake of hiy pey and pension but also
because he is imbued with certain
conscious ideals, We have seen the
experience of this in Vietnam, how a
small country was able to defeat the
mightiest military power in the world
that was because the men who were
fighting in Vietnam were imbued with
such feelings of patriotism and anti-
imperialism that they could withstand
all sorts of trials. I had raised this
point last year; I do not know whe-
ther any attention iy being pald to it.

Certain unfortunate cases of cor-
ruption creeping into the armed for-
ces were also mentioned last year be-
cause some of them have been reveal.
ed m the reports of the Committees
of this House. 1 would like to know
what, it any, has been the follow-up
action, for example, in the case of
Lt. Gen Sandhu who was mixed up
in that famous contract for supply of
sub-standard blankets to our jawans
at high altitudes. Last year when we
raised the matter, he had been de-
corated with PVSM or something like
that. 1 do not know what has hap-
pened subsequently, whether any fur-
ther inquirieg were held, whether any
action has been taken or not.

Conversely, there was a case men-
tioned last year of one Major Dha-
wan—the other way round—who had
the courage 10 {ry to expose some
cases of corruption induiged in by
higher officers; because he had dared
to do that, he wag cashiered and sack-
ed from the Army.
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these things with a broomstick and
see to it that all undesirable elements
and undesirable gctivities of this type
are swept out of the armed forces.

SHRI MALLIKARJUN (Medak):
The truth cannot be ignored. The
Indian defence budget ia the lowest
in the world. We are fortunate in
having acquired g very good position
in this fleld compared to the other
international community; we are hold-
ing the fourth place in Army, the
fifth place in Air Force and the Se-
venth or elghth placy in Navy. Based
on non-alignment policy, India has
alwayg been advocating, and has been
endeavouring to majntaiy interna-
tional peace and security, We have
no territorial designs or ambitions.
But if our territorial integrity 15 vio
lated by any of the countries, whe-.
ther a wneighbouring country or even
super Powers, we are resdy to give a
fitting reply as we did in 1971 in the
Indo-Pak war. Our beloved Prime
Minister has been playing a construc-
tive role m maintaining absolutely
good relationship with neighbour
countries and others. I do not agice
with the allegation made by nwv
friend, Shri Dasaratha Deb that we
are not pormalising our friendly 1e-
lations with neighbour countries We
are for it. After the Indo.Pak war,
the bilateral Simly Agreement is a
clear indication of the desirability
for our nation to maintain {ner'n
relationship, Ag you know, in 1833,
after the enunciation of Panch Shecl
by Pandit Jawaharlal Nehru, Mr
Chou En-lie on his way back fiom
the Bandung Conference agrced with
the principles of Panch Sheela, bul
later our experience revealed that
they violated it. We do believe in
mutual respect and we do belleve in
territorisl integrity and sovereignty
However, lasy year, we have had a8
experience of provoeation on the part
of the Chinese by killing some of o
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soldiprs. 15 it desirable on the part
of a neighboyr country to violate our
territorial integrity? Apart from that
our role has been appreciated mnot
only by our national community, but
the international community also.
After lifting of the embargo on arm
supply, Pakistan’s desire, violating
the Simla Agreement, for the accu-
mulation of the arms and ammunition
and spending huge amountg in build-
ing atomic power and other arma-
mentg i g clear indication of their
intention. On our part, we have de-
cided not only to maintamn our im-
ternal security and peace, we want to
play a positive role in the interna-
tional affairs also. As has been men-
tioned by the earlier speakers as also
Shri Indrajit Gugta that the navy
base of super powers at Diego Gar-
cia is not merely the rivalry between
the super powers, hui .1 1§ somedung
else, Anyway, I do not want to go
into detail in that.

So far as our Defence 35 concerned,
our armed forces ought to be given
more encouragomert, s2 tnat the right
kind of spirit deveops in them The
spirit of sacrifice 15 the only ingredi-
ent which will surmount any war.

In this connection, T congratulate
BDL, Hyderabad; .ast year they have
successfully produced SS 11 missile
we do not know, when an{ how the
external aggression a1l take place,
but whether it will take place or not,
that is immaterial to us. What is
material to us ig self-reliance. We are
really proud that ovr hon. Defence
Minister, Shri Baosi Lal, within the
shors duration of his ministership has
got acquaintedq with various in =nd
outs and hig <iatements of full con.
fidence and preparedness to meet any
external threat is & clear indication,
how we are working, Some fagts
about the defence may not be
brought to us; but it makes no differ-
ence, it is the inhevent gpirit which
counts. We have to play & great
role in the production side, As you all
know the missile techmology has revo.
lutiontzed the arc of warfsrs end we
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should give top priority for its produce
tion. In any pattlefleld the greatest
friend of the infanfry man is the tank.
I the infantry man is also provided
with certain lightweight missiles, he
can defend better and it will be of
great help. These second generation
missiles are not in production. I draw
the attention of the hon. Minister to
see that the second generation missiles
are produced.

There are certain other factors so
far as our self-reliance in equip-
ment is concerned. The ordnance
factories and other defence production
units have been playing a great role.
The electronic technology has resulted
in manufacture of computers and
improvement of the radar system so
that we may be ready for any even-
tuality. The nation and the people
with all patriotism under the able
guidance of our “eloved Prime Minis-
ter are always spirited and prepared
to face any threat to our security
with a spirit of courage and convic-
tion. And to this tne present Defence
Minister will give, as the people
believe in his dynamism and vir-
tues of courage, a perspective direc-
tion for the armed forces and for the

people.

In this connection, I would like to
draw the attention of the House to-
wards the youth force. Wilt the youth
force be mobilised as the youth are the
pillars of the nation in order defend
the country? We are proud to have
Mr. Sanjay Gandhi who has given
the nation the four point programme
for the youth and expressed his deep
desire for the effective implementation
of the 20-point programme. I have the
confidence that he will also give a new
inspiration to the youth in order to
defeng the nation and develor patrio-
tism and I hope certain mililary train-
ing and discipline will be piven to the
youth of the country. As We all know,
Mr. Sanjay Gandhi is the rising sun
and the future hope of this great nation
and I do feel and desire that he should
give some inapiration to the youth to
defeng the nation.
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The ordnance factories have been
functioning effectively under the 20-
point programme under the workers’
participation. in the inanagement Just
now Mr. Indrajit Gupta was a little
perplexed about the workers’ partici-
pation, Productivity Committees have
been formed In all ordnance factories
angd there is a relationship now between
the workers and the management in
the augmentation of productict and the
production of a variety of arms to
defend the couniry. Needless for me
to say that we feel~-] redraw the atten-
tion of the hon. Defeuce Minister to
this—the need to speed up end accele-
rate the production of and build-up
particularly of our cefence weapons,
particularly. the secund generation
missiles, armg and amunition in order
to meet any eventuality as a result of
any external aggression. The Indian
Armed Forces—the Army, the Navy
and the Air Force—are absolutely
spirited and they wil] sacrifice their
lives and see that the motherland is
defended. I am fully confident that
whatever the number of armg and
ammunition that are being accumulat-
ed by Pakistan by purchasing from
various countries and whatever may
be the tactics of China—they got a
supply of Lance mn.issiles from USA,
we are not worried about it—our
armed forces are fuli of determination
and they will give » {itting reply to any
aggressor and I am also equally confi-
dent our new Defence Minister, a
dynamic administrator he is, will pre-
pare the country lo face any eventu-
ality,

SHRI N. E. HORO (Khunti): Mr.
Deputy.-Speaker, Sir, this Report which
has been circulated to ug speaks about
Nation’s Security in perspective, Tt is
stated here as follows:

‘India is situated in a region where
the benefits of dctente have not
reached despite our efforts for peace
and friendship. The threat to our
security bas not diminished and the
situation thus warrants a close and
continuous watch on our part. The
@ountry cannot afford any
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¢y &t this juncture and will have to
maintain constant vigil to proteet and
safeguaryg her seourity, with a grea-
ter unity of purpose and discl-
pline, (Page 4, para 10, Report of
Ministry of Defence for 1976-76).

It you look to another page, page 7,
this i3 what hag been stated therein:

‘We are more interested in peace
and national development effort, than
in acquisition of arms and ammuni.
tion angd hence our sustaimed efforts
to keep down drastically defence ex-
penditure as a uvercentage of GNP,
The latest publication of Military
Balance lists India as the 38th in the
list of 62 countries, in the diminish-
ing order of defence spending, where.
ag Pakistan, as 10th in the same list,
has a much higher level of expendi-
ture.’

Now, on the nne side, we say, our
Defence Forces should Le very strong.
On the other side, we come out with
an apologetic statement like this. This
portion which I just now quoted is
listless and lackadaisical. What I
would like to submit ig this. We
should spend more on our defence be-
cause we are now facing cerfain reah-
ties in the country. Now many hon
Members have stated about this point.
They have tried to tell us how western
countries like the UUSA and the USSR
and other countries have been building
up their strength in Indian ocean. The
developments in Diego Garcla and
othey places have been really frighten.
ing us but we have foiled to give ex-
pression to our interests, to our objec-
tives and policies. We are friendly t»
several African, Asian, developing
countries. They are friendly to us
They look to us for leadership. Now
it is high time when we should come
out with a statement of our purposes
That i5 to say, we should come out with
a rational policy in this post-Vietnam
world. Sir, after Vietam war, things
have changed in the entire world an
in this new situation, which has emcré
ed, we have fo go In for more spendini.
for strengthening our armed forces
tgnore the fact that (bt
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USA is selling military hardware to
Gulf countries. About 5 years ago they
were selling military goods worth 921
million dollars. Now, in 1975, this has
gone up to 9.3 billion dollars of mili-
tary hardware. They wesre selling
these to Gulf counftries. So also, USSR,
Eastern European countries, France,
Britain, West Germany etc, are selling
military hardware to these Gulf States.
These are now harq realities. There-
fore, we should go for spending more
in defence. It is no use saying that wwe
are spending less; we are interested
in peace and all that. Every country
is interested in peace.

One of the previous cpeakers stated
—and rightly stated—that in the
matter of defence of our country, the
entire nation <shoulg be involved.
Defence Ministry should continue to
take the entire nation into their con-
fidence.

In this connecticn, 1 would like to
point out one thing. That is regard-
ing the recruitment pelicy immedia-
tely after Independence. This is what
the Government had stated in a Gov-
ernment of India publication entitled:
‘Defence Organisation in India, 1967
on page 187-188:

“The theory of martial and non-
martial classes was completely ex-
ploded during the second world war,
Soon after the 15th August 1947, the
Government of India decided as a
matter of policy, that communal and
class composition should be elimi-
nateq from the Indian Army and that
all Indian nationals should have
equal opportunities in it.”

But, you know, like raany other
professed policies of the Central
Government, this only remains in
paper. This is what they said later on:
I quote from the same document:

“For administrative reasons aris-
ing out of this previous commitment
and location of troops it wag not

possible to implement the decision
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immediately in the case of the Infan-
try and Armoured Corps. The sys<
tem of class composition in the army
has not been introduced in the Navy
and Air Force, During the post-
British period, no reform in the
matter of recruitment was therefore
called for in the Navy and the Air
force—after August, 15, 1947,

Sir, this is a clear case of admission.
There are vested interests in the arm-
ed forces who are opposed to any
change. How do you expect the entire
nation to support the defence efforts?
These are statistics which our former
Defence Minister, Shri Jagjivan Ram
gave in this House on 7th April 1972.
According to the statement this is the
figure of recruitment during 1968-69 to
1970-71. In Assam, with a population
of 12.21 million the total recruitment
strength during these three years was
4881; in Bihar, with 46.49 millions, its
total recruitment strength was 8,664;
in Punjab, with a population of 11.14
million, the total recruitment strength
was 26,312 and in Haryana, with a
population of 7.60 million, the total
recruitment strength was 14,841 and in
U.P. with 73.75 million population, the
total recruitment strength was 27,133

I wanted to point out these figures to
show that 60 per cent of our armed
forces come from the states like west-
ern U.P., Haryana, Punjab, Himachal
Pradesh. But, what about the other
States? It is only 2 per cent in the
case of West Bengal. From North-
Eastern side, they are not now being
recruited. I want to tell you that the
entire country should be taken into
account in the mater of recruitment.
When this was the agreed policy of the
Government of India which was an-
nounced immediately after Independ-
ence then why this selective recruit-
ment policy on the ratial basis should
be continued. especially when this was
the British policy. I would leave it
at that,
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1 shall mention one or two poinis if
you give me time. I mentioned last
year too. In my State of Bibar—in
Ranchi—the army is occupying a cer-
tain portion which belongs to a religi-
ous society for the last thirtyfive years,

MR. DEPUTY-SPEAKER: You can
write directly to the Minister.

SHRI N E. HORO: 1 have written
several letters for the last so many
years, They have not listened to that.
I want to repeat this Since the new
Minister has now come, I hope he will
take up the matter,

MR. DEPUTY-SPEAKER: You
please write to him in detail. That
will be better.

SHRI N, E. HORO: Then I will also
write to him about the compensation
having not been paid to the tribals
around Ranchi for their land having
been taken by the Army for canton-
ment and field firing.
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SHRI BIRENDER SINGH RAO
(Mahendragarh). Mr. Deputy-Speake .
1 am very happy to see my old friend
Chaudhary Bangi Lal at the head of
the Defence Ministry today. As an
ex-serviceman and a Haryanvi, 1 feel
some gratification in his selection
Defence Mimster, I am sure there
could not be a better person under the
present circumstances to hold this post
and I think the Prime Minister has
made a right selection in this matter.
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I have known him for a long time; he
is a tough man with a reputation of
being tough which must have even
travelled across the border by this
time. He has a rough exterior but I
know that he has a very soft heart
for servicemen and their families; he
has done a3 lot for them in Haryana,
he knows his business and he means
business, Whether I call it a good
quality or not, he has one great charac-
teristic which might serve him i good
stead as a Defence Minister: when he
faces an enemy there is no weapon in
his armoury which he would not like
to use; he wants to make sure of his
kill unmindful of the expenditure that
he incurs on it; I know 1t from my per-
sonal experience,

We have great hopes jin  him
India needs a very strong defence
force. He is known particularly for
eliminating red-tapism and I am sure
the Defence Force will benefit from
his dynamism and his experience as
an  admimstrator. Now, for this
amount of Rs. 2544.0 crores which is
demanded I have no hesitation in sup-
porting his Demand but this much-
talked about 1increase of Rs, 138.0
crores in the Defence Demand over the
last budget is very insignificant. This
amount of Rs. 136.0 crores is not suffi-
cient even {o buy a single good des-
troyer or a nuclear-submarine or even
for that matter a sophisticated long-
range bomber fighter. I do not know
how he 1s going to meet the threuls
which this country 1s facing from
all roynd. We know the arms pile.up
which is taking place in Pakistan
and in the Gulf States, There are
threats even from the side of the
Indian OQcean. India has a very
long sea-coast to defend, that is.
6.000 kilometres. We have a small
Navy comparatively, Hardly 30,000
men are there in the Indian Navy.
and that is a very small force.
They have got a very insignificant air-
wing of the Navy. They require a lot
of money for establigshing a shore-force
for striking, on the Navy side, and
for that we need large amounts of
money. At present only 8 per cent of
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the strength of the Indian Navy is in
the Air.wing. Unless the Navy has a
strong Air-wing upto 30 per cent Like
other developed countries, we cannot
hope to defend our country effectively.

Another thing I would like to point
out 15 the research work jn Defence,
They have provided Rs, 4.5 crores only
as loan to Mazagaon Dock which is
producing sophisticated warshops, des-
troyers and frigates. Similarly, a very
small sum of Rs, 40.0 lakhs only has
heen provided for Bharat Dynamites
which 1s manufacturing missiles and
carrying out researcn in guided mis-
siles. 1 do not know what they are
gomng 10 do with this small sum
of Rs. '40.0 lakhs for that important’
work in thewr hands. A sum of
Rs, 7.75 crores only 1s provided
for Hindustan Aeronautics which is
engaged m the production of air-
crafts, their overhaul and also manu-
facturing of air to air mssiles
For these works, you need a lot of
money and I think this House will
have no hesitation if the Defence Mini-
ster had come to this House demand-
ing even 50 per cent of the total budget
for Defence. Only then, this country
can hope fo be secure and unless the
country is secure, your 20-point pro-
gramme will come to nothing. It is a
very laudable programme and I and
my party support the 20-pomt pro-
gramme for economic and  political
development. but 1 feel unless you
have a strong army, strong air-force
and strong Navy—unless you have en-
sured secunity of the country—you
vannot hope to be successful in your
programme. For defence of the coun-
try, for maintaining high morale of our
Defence forces, what is needed most is
the welfare of the soldier’s family.

Yu are looking after other backward
sections like Hanyans, landless labour,
factory workers, students, omen
ete., but T would not be happy unless
you have another point added to your
20-point programme, i.e. reseitlement
of ex-servicemen and looking after
the welfare of the families of the seinik
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The soldier can only fight if he has no
worty about hls family living in the
remotest village, That is absolutely
essential if you want to keep up the
morale of your defence force. Jobs
should be reserved for demabilised ser.
vice even in all the States.

We sre spending only 4 per cent of
our GNP on defence. Neighbouring
Pakistan, which has not got so much
of resources, is spending upto 10 per
cent. Other countries which feel
secure from defence point of view are
spending much more. So, there is
neeqd to raise the defence expenditure.
I do not agree with friends who say
that the standing army must be re-
duced. I do not know what is their
purpose, I woulg not like to impute
motives, but if they want to arm the
entire population of the country for
internal strife or if they even go to
the extent of suggesting that there
must be political indoctrination in the
army, I do not at all agree. We have
seen what has happened in many
other countries and what is happening
in Lebanon today. The army is divid-
ed between two factors not only on
religion but also on political lines. We
do not want that to happen to the
Indian army. The Indian army must
be kept free of all politics. There
should b absolutely no mterferepce
from political parties and no political
ideologies should be preached  This
country consists of various relgious
groups and all shades of opinion in
politics. Unless the country has &
united army. it cannot hope to remain

secure.

16.08 hrs,

[MR, SPEAKER in the Chair)

1 do not gay that bravery and pat-
riotism arle the monopoly of any parti-
section of the people. But some-
1 do not agree wita thosewﬂ!;:
recruitment in the army on
of male recruitable population

4

APRIL §, 3996  Min. of Defence

in each Btate. Al religious groups
ind Gtates have produced beroes,
In the pust conflicts we have hadt
heross, from amongst the  Muslime,
Christians, the Parsis the Sikhs
and others. We cannot forget Brig.
Usmanwholaiddm his life in
in 1947. We cannot fo
Sepoy Abdul Hamid, the Keeler ;‘,:.'
thers, Lazarus and so on. There is no
end to the names of brave soldiers
that this country hay produced. But
a real soldier is not made overnight,
You cannot catch holg of factory
workers or farmers, give them a little
training and expect them to stand
against the enemy fire. If their pir-
ves fail, you would unjustly court-
martial them and shoot them. That is
not fair. Thig is in the scheme of
nature that certain characteristics
are developed over a long periog of
time even amongst animals. You may
have very good milch cows in Saiwal
or Montgomery or Jersey or Friezien
or Holstein, but can the bullocks pro-
duced by these cows be as good as the
Hissar bull or the Haryana bullocks
ag draught animals? The golden re-
triever may be very nice to look at;
but can he have the tenacity and the
fighting traits, as the bullterrier or the
bull-dog has got? Similarly, human
beings have also got some characteris-
tics which they have acquireq over
generations, through their military
background; by tradition of fighting
for the defence of the countiry, Where.
as it is everybody’s right to fight for
the country and to show his bravery,
we should only have those people who
are the fittest, in the interests of the
country. If you want to recruit peo-
ple on the basis of population State-
wise into the Defence services would
you also go to the extent of recruiting
people to the IAS ang IPS on the basis
of population, from those States?
Then you would say that the adminis-
tration would suffer. If the adminis-
tration suffers it is very bad; but
if Defence of the country suffars, the
subjugated, 1?10::
policy of mainisining the present
composition in fixed clagg Tequize-
ments as dacleved by the Gevernment
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in this House~-which you want to re-
tain—is very much spprociable. But
for the otheér regimentis where
gvmﬁ people o be recruiteq from

i

frieng speaking just now, before me,
Mr, Horo. I wag

sajd that there is, in the Army, very
little per centage of peuple from
Assam. I would like to give some
figureg for his information. As re-
gards desertions from the Army, So
far as Punjab, Haryana, Rajasthan
and Himachal Pradesh are concerned
to the representation from which
States he wag objecting- the per
centage of desertion is oniy 0.1 per
cent to 0.2 per cent. And in the case
of Gujarat and Assam my friend Mr.
Mavalankar would excuse me—it is
as high as 5.2 per cent. Ang this is
the difference between martial and
non-martial people, In the case of
Orissa, Bihar and Tamil Nadu, the

rate of deserfion from the Army,
after recruitment, is 3 per cent. If
one man deserts from the unit in the
face of enemy. the whole force is
demoralized. What would happen if
5 out of 100 start running away, leav-
ing the guns behind? That js why I
say that we should not have such sud-
den changes in the policies as might
be detrimental to the strength and
morale of our fighting forces (In-
terruptions) Another in justice per-
patrated by the British during their
regime is that they named the regi-
ments after certain sections. But
there are certain classes which are
as good as the others in fighting, But
thay were left out for political rea-
sons; for instance the Ahirs and
Goojars I hope Mr. Vikal is here.
He must be able to say how his tribe
feels when their sons fight with the
name of some other class on their
shoulders. When others are fighting
under their own names, why should
these people also not he permitted to
fight similarly, as long as ceriain re-
giments are nameq after certain
classes? (Interruptions) I do not
know how many Adivasis have deser-
ted. They can shoot birds with bows
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and arrows and with proper training
in due course of time may become
Eood soldiers. I have served during
the war for five years and I did not
see You anywhere. ... (Interruptiovs),

_MR. SPEAKER: Order,
Kindly address the Chaur.,

SHRI BIRENDER SINGH RAO: As
an ex-serviceman, I am very thank-
h’zl- to the Defence Minister for re~
vising the rates of pension available
now to retiring personnel, Bu: I can-
not understand the logic behind the
decision. In the case of sepoys the
increase in the minimum pension is to
the tune of 80 per cent ang in the
case of Subedar—Major it is 85 per
cent. The highest non-commissioned
rank and the Ilowesl rank has heen
bracketed, whereas for other ranks in
between, the Naik, the Havildar and
Naik-Subedar the increase is upto 127
per cent Similarly, n the case of
commissioneq officers the Subaltern
has been bracketeg with the General.
The pension of the Subaltern has
been increased by 2863 per cent In
the case of the Chief of Slaff. the
post of a full General, the increace is
19 per cent, whereas in the case of
Captain, Major and Brigadier the in-
crease is from 43 to 52 per cent I
think this is very unfair. The person
who receives the lowest salary should
receive the highest percentage of in-
creasa in pension.

order,

Before this increase wag announced
a sepoy was getting a pension of Re.
40 per month. Without trying to hurt
anybody feelings, I woulg like to say
that in the case of poltical pensioners
you are granting a peusion of R« 300.

AN HON MEMBER- Rs. 200

SHRI BIRENDER SINGH RAO: Rs,
200 to Rs. 500 In the case of INA
personnel, they are getting two pen-
sions, one political and one from the
army. There is no reason why a

w who is now scrving hig free
country should not get that much
which an ex-INA person is now pet-
ting, which even a retired ghaprasi
is now getting. I think this increase
is not sufficient.
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{Shri Birender Singh Rao]

I sppreciate your decision ghout
increasing the period of coleur service
and reserve aervice. As Shri Indrajit
Gupta said, this is very admirable.
But I would request the Defence
hf!inister to sel up a special organisa-
tion for looking after the grievances
of soldiers and famulies of ex-soldiers
to give them the feeling that they are
the people defending the country and
that their services are being amppre-
ciated by the nation. At present
there is no distinction between sol-
diers and civilians, When a soldier
goes home, if someborly makes a
complaint against him, immediately
the police registers a case agamst
him, even though in most cases they
are false charges on account of fac-
tions m the villages.

Now there are some civilians work-
ing in the defence orgunisation. Trade
unionism is creeping into even the
defence organisation, There is no rea-
son why every civilian working in the
defence installations and defence of-
ces shoulg not be in umiform They
must be put under the Army Act
That 1s the only way to ensure secu-
rity angd discipline in the defence ser-
vices Thig gshould e introduced in
the Navy and Air Force also where
a large number of «wvilitans are ser-
ving

SHRI S M. BANERJEE (Kanpur):
Why not have uniforms here?

SHRI BIRENDER SINGH RAO: 1
will be very happy, but probably you
would object to it

I only suggest that the Army shouid
get a higher percentage of the Budget
as the circumstances of todoy demand.
We are facing threats from all over
from submarines with guided missiles
in the Indian Ocean to modern and
intermadiate range ballistic missiles
installed in Tibet Our neighbouring
countries are arming themselveg with
the most sophisticateq weapons, I
hope the Defence Minister woulg pre-
vail on g Cabinet collengues for 2
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higher percentage to be set aside for
the defence of the eountry,

st wgw wer  (doindie) -

g fadew & fo Ay o) sarer woma
T WY | (6 ARy ATl oedfaw
T 3T Wi AN da1 q¢ W @
v & v vy ¥ Ahw fae
arferar ¥ Aer & ey & ¥ fe o
& s gy g o gAT AN X
AET wveT T & famyar | A Q@
FATE § gEA WHIT WY e wHiw |
Aty forra ag & T searr fedare
awdyy o fafeeg fiv & g
T A ¥ W oy frar
7 BT froagas & e



wafwd vy fivive & for s Proime
Fhf w1 g% wour ey o wefigd o
it WY § Wy agm o Wk
w iy i § fr der femme
o T ST E | Wi ¥ R s fafeor
W ¥ Wy o X gwer fem oA
ar § R seww fawvare w1 g
foar ow aew & ag w37 TEwEw ofv
¥ eRfmn i ey Y frmd
wir gt § o & sl @R
£ 1 el € e wT oF
far agt zgar wfed | d shuT &
aft g1 I W gTET w7 A ¥
A ad o A wmr @ qR
wint s gy ot dzww fase
fi7 7z @At & wr awE

W rgmam § myg s oww
w1 ure e wgnn fr gard A
7 oz e wfcae faol op 8 &
g g 5 fda awiz ¥ Wt qmo
qaTRTe $foaeEY | gl smavgwar
T I N ¢ fe oA wew dfad ax
W oW F oA W @R A gt
wgw § & a8 whweiz 21w &
% srzar § & 97 B awwr ww Wi
I FOR 9T AR AEH W@ o
wifs far e fan & 30 #m gt
sraedt §1 Aaq @ far nwS
gdwdw & garh A AW A
wT aedt 1

fwgar g fe gt ww sw
¥ g7 warEr Wredd @, ag A€
qr WY rer AR, Wy war ad
w< | gl fegy Fiwddew oy
aeng &, k@ W ST ¥ A wfuw
da werer wifed
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wy fad o o prro ©F
TN & § v feafedr Fagr
w0 Aard v g 4 WA ¥
wEE amd §, wgT W A o 4o
win oS fed & el wC
TRTE | W77 AALT FY 27 GG TE AT
% fe¥m 9T g o7 @r ¥ wigwng
TR ETFRAT & —

“Iran had ‘no chiice but to arm
itself to the extent necessary for the
preservation of ifs national interest.
He stressed that the arms build-up
was necessitated by Iron’s geo-
graphical location, its national
sovereignty, 1ts iefusa]l to take
order; from anywhere else, and its
insistence on going its own way.”

Wag A § o5 aga TN
Aard TR R s I A wt
@ am ¥ wfer @i & s
¥ AT DETFT Y F—

“According to coluriwmst Jack
Anderson, Iran hag bLten mmporting
modern arms at a rate faster than
the Iraman armed icrces can assi-
midate “As a result, he says,
“mountains of manitons are pidng
up on Traman docks and  flelds
Planes and heliropter: and other
sophusticateg we'pon; ace left in
crateg for weekg waitinge to be
assambled Irarian crews simrply
cannot be trained fast enouzh to
operate all the aircrafi that the
Shahanshah has thrust on them.
They were just learning to fly in
F-4s when Shahanshan began buy-
ing F-5s Before the F—5 erews are
broken in, the still more advanced
F.15s will begin arriving.”

o % quifes Wity W Rt
? fie wfine 3 wfire AEfekie I
€ @ wrd ) e ag o o § e
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o s mfwens & wra vy § X
aifiestr ¥ Tywrew v Wt §—
fireeft sryvd & ot Fwet qwwty gur A,
ghaardt o Ie ol W IR g W%
forar & oY wrxr wy sire sarer giaare
ST wOT wgar §) e, Wi,
wHOSFT Wi ATEAT WX IAwr g
T & e § e oy gt Aw
¥ fag aga 9% @@ §, TR W ¥R
g @t wTfee |+ arfeeaTy & We
o i ofifadt g, qenh g, 8
& w1 % 7Y & fay e e §

™ W oWy oA A I
SqT4 AT 1R, wow gavk warwi
wed gfaard A &= s wfyw,
TATET § FATET GATE AR THET AR
wifgq | 9@ ot o § fr Swe X
€ R fawr gard wgral & g & 4
% 1 Tt e g 3oy & F AN
g ot =f ) gwifs gury 9a% wg
aga w6 qrewra §, e fan H g
T A9 ® w6y § av afi—ug @y
N arg &, WifF gard wodY wrawaEar
wx TadT saTeT § s A gfr e Y
e §1 @ 4

T a% fede Sreama &1 ATTE
g—amy wt faal & ey §——fewew
TR #Y WX SATET ggF AN A
wraegwat & 1 ¥ way fraar srewa
{1 @R, Tg vt 7t §, e A wwT
& fordr ATHTEY § 1 TR T WS 7 AFE-
femgen @ wifgg wWix @AT STR
wA1 Wit fiw git fret & o gre &
RATAT 9% |

wa & wrqk Awy A gET
wn W 1 @ aefew
e ¥ g # <ot £, & wgw AT
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qEgrT weewr @ §1 Il wenfor ¥
W i frwiy it §, e Iy gfie
* & qaicr mit {1 & wrger ¢ fiv are-
fewrr av oy farrmdy wr srosre oraré &
Wi g wF § I Fwwrew W AT
W wfiw sara &y wifyy | wre ate @
efriy & fed) ot & gorame
fode ¥ oY faardt st weg ot €
oy v fefamee vl * oy v
¥ e = R, qerat # wnr wox K
& wrgar § fr Ak famac w1 Wit
FATAT CANTR §X F TF, ITHT WIS
AT FT FF AT o Ty @it A%
T 39T Qrwdordte fasrar T

W WA B e 7 g wid &y
qadT wTATE |

it e Fag () + At sromer
W, ag 7€ ArAng W e § e gard ot
2T Ty Aot ol S A oft §
Tg 1A safym § oY A1 o oA ®
fgara & aga &Y fioe T37 &) AT @
WL TF wrdT | ag Wi N FA N
gl goTwrar | Aty @ Are Sl
®Y & fre¥r of wel A ovaar g, I
taaTe W 97 #Y feafq ot ot & Fr
FTq AT F1EY, T A AT A}
ITH ArEa AL ¥ @) ] weAw WY
3R safes &1 frarr, o gardt sare
walt wfreeY gfeay it & gAaT Taw
FWE IR W 9T I9qN ¥R
@ ¥ frg oY wha fear 8, a8 aga
Ffaa st & ¥ 1 ag a5 37 =W
¥ fordr age garm § 1 gart o W
I %Y aga e § e e Qar fge )
¥¢ AT S wHw W foid
® wg ¥ i qEd

#% 3% fordr B wrar § gt qw for
¥ firarae & qriver were 3 B 3 el
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¢, fort gy ¥, Wi froqmeymo
war wr 4 Fufe oinf % erelt
wrere # wyt ¥ Wy § ) Aed arge ¥
T HATHT & GTT QAqrery & w12 W
swrea & w70 3 o oml § 1 o S
v # ot gy gt o, o A
Fww w1 w7 Froerer st ) orar v,
STIET I7FT aga 74t Daar g Avar
&, w0 T % qran §, o oy Y W
¥ st g wbatw o el oY
Lol

¥ sntan § s et frrmfor e o7
agw e & 1 gficamon o AT A T
FT &, 7t ¥ xe § o 9 o
1 78 enfyw @ § &5 $r{ Y w10
©afere 7 g3 @ fE Iad dwar @
gwt1 WA &t ¥ g forr fe,
woell gwa Ffg & 39 AN B FHH FI
Fga et RaAr A AT § 1 ) goar ¥
Sy writen § g off R T A AT
Fgar A € 3 wEew ey 1w
@ & 3w fufiel @ & ¢
et ot ot 2 feferedt & wf-
wifegt v frad § 99 ag oF aw
ST AT § 1 A Aw w1 STy ¢ T
Iy wafe gardr A= o i A
qT gRAT F1 i@ o §, 99 awd QAT
T, WA W wE sufe e
Tored gardl goa 1 07 * gg@
AwgA fadeft 1 gl WrwTeT T A
wiw aat 3 &1 § ) NifieaT OF QAT
e § oY i Y w1 e A gfieare
e wogn v @ §, AT wwhwT §
2t vk e v g G W faar
ZgferaTx X v v g ol fieew & g,
Y fgrgeaTs &7 §ra W fewr WL AR
Rt A afrerm aw ao & gl
wat o o
198 LS8,
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V[ZEY sTga AT 2, W< fied A
94! §—3Y g uF feara & Iy
BT 96T et § g o sfeves”
# 22t smgw ¥ frar § i orfesary
mmmmmnww
7Y & 52 aw i ST w7 far
ST W IR q firare ¥ W
st %Y frey & a7 #4979 A W g
i, WX FT 9y 99 fae o vl
®T 913 FW F fod Iwry w4 w57 ?
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o7 A% Sy e AR A iy § 4y
HERZ BT & SfvX A aff W,
9igT A A A 97 1, afew g9
wifaar fear +¥% @@ & wat HA
T 9% o €1 e e o ar )y
feaR 7t 2, a1 wfveT ¥ ag Qo
= 7t § 5 o ofarfes ww
2, v ofeeT A werweYy g T
QI & | UTH A ATE § IARY AR
& ar Y & 99 nfEea & g
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#1 Fga1 wga g r afeema & 9
Wzl e A1 $HT gAY A1 AR
gqriAfy, @ & oA F A7 T4 AT o
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f gaT<T oY <o wATE &, 4 TN AW
¥ fay fafadz &)

ST A% T AW T WA S FAA
erd Wt 3, 3a% A ¥ & gy wFw
1w figar AT Gy, et e wrd”
&7 A AT | 99y g S fawr
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favara &, wifwds § wifs Nady aga
¥ safrrw wga wMe § WX 9%
HIAET FATE AAT &1 HTH W3} 03,
et ww grar § 1 7 wvg F g §
AT AATT WY WA AT KT qAET
T E 1

ot www fag (weraw) : fedw
fafresdr €Y St gz 7T qw g€ § s
# gadw wear § 1 qF it § B qura
walt & sit dfrar of #y guray feda
frfreee a1 3 1 & wawar g fr oo
gre & g Ao o oy gafaa @ )
WA WEA AT AW § | IW I e
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wa as frgeats vt oI arT gaey
W T FRAFE) ERAl Y oy A
g WA qwary gar ¥ fee WY
fergemra faard) gor & ot gaa o
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dardr ¥ arir o Forawt oft s g Al
fiar o2, o & gara dv gqr @
e agy w37 § 1 O ¥ g @ g
o 0wl waler ¥ sfer s
# qw #few qgwr g fareat farde
wam qfwar O st ¥ faer &
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wAOwT war waw wdy fedw orfe
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I ot Gar W aw ) | A
A gAY goAT qAoT ¥ guk A R
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R gt & fr S ag o wgr a1 fw
gt A g ¥ favare § fr ag
avt off &% w41 §) fgge @
w0 60-70FEETT & ( agT ¥ awry
arr &7 § 1 & wrr wour § fw A
gt oY agt § At ¥ swrvwe w6
W eon w35 fif 3wy agt & frwren
a§t i

# w18 o A v g SN
oY qw wfEx woreat o @< wroeT sany
Wfear wIget § | Iuet ey sl
wlftw grre st 1 g e &
aoft o awer aft wfew 1 Feol
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e e wew B & s e o £
fir agt WY oy v gw O Wi
wr ff wfhvr T ¥ owie waE
ol g &, 9@ ot 8% g wwwT W
ErAA TR vl
qroiAT St § o s g A g® gt
g %) qw Qe § fis gurt fedt
Parferee wrgw e W 4 <Y o wE
Y IR wrearaw faar o fr ww gwet
B FT F & fyu Y B A e B,
IR TW Trq ¥ T WX ) wraifan
w4 | IwT W gRIY Qe ey oY
& it frar v 1 & svda wean g e ww
T AT rare FY O & o) Ay
JHEAT H WY W FE | @A are A
ufRdt ¥ &t Y DY & oy ot ad
fraat & ol a@ a7 wwewr age &
e g1 wrY & A w1 9g 9
avat & 1 3@t 4T AT wvEver ¥ Fowwr
AR § SYHAY warget 3 o e fend
w1 | A% w0 g ot afsaat
gt € | ST 1A & foro o+ Fray
w 79g A WA EEw aw o8
ST R 4T ATRr AL Wy @ ke
§ & wry T wwer #7 s g w% )
faat ot & wrze) forar o) 72 swar
& 1 a7 ww gfardt aweT § i ww
g g fwar arar anfgm

5% weEY % §ig & T Aol 4y
WG FET E |

SHR] SYED AHMED ACA (Bara-
mulla): Mr. Speaker. Sir, my friend
Shri Hari Singh a few minutes back
referred to Bhutto wanting to get
Kashmir. 1 must make it clear that
it is not possible for him ever to get
Kashmir. It is not a question of de-
fence, but it jg the juestion that the
people of Kashmir do not want to go
to Pakistan, Long long ago, in 1838,
Kashmiris had accepted the leader-
ship of Mahatma Gandhi and Pandit
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Jawaharlal Nehru. It was in 192
that they asked Jinnah io go back.
1t is the people who matter ang those
people do not want Bhu:to to be there.

Nevertheless, the Prime Minister
only a few days agu ay Jammu said
that there was hostile attitude on ell
the four sides. Lot me again begin
with Pakistan as my friend Shri Hari
Singh has done. Pakistan has been
carrymng on a very unfriendly propa-
ganda. Added to it, now the USA also
has lifled its arms embargo. Then Pak.
istan has obtained from France, a nue
clear processing plant. In the nuclear
clear processing plant In the nuclesar
processing plant, i.s plutonium separa-
tion plant can be used far making an
atom bomb. Thecefore, Pakistan is
becoming dangerous. It is proceeding
at a mad pace. We see also that China
is helping Pakistan in a big way. All
these things are there. We also note
that Pakistan has allowed China the
use of Karachi port. All these things
being there, we should certainly be
alert on it. Sometim. ago, we had on
our border—I am talking of Kashmir
border ~some small incidents, border
incidents. All thes> we see on the side
of Pakistan.

On the other side is China, What is
China doing? ¢ »ina is again not cnly
supporting the hostiles in our norfh.
eastern regions, it is persisting in an
unfriendly propaganda. It refuses to
respond to any gesture of friendship.
1t is also intensively patrolling on the
Indo-Nepal border. You know on
20th October last year, four members
of our six-man Assam Rifles patrol
party were killed.

On the third side we have Bangla
Desh. After Mujib’s murder Bangla
Dosh is not the old Bangla Desh.
During Muijib's time there was what
was known as Dacca Declaration
which called for peace in Asia but
ihe new regime is reversing the good-
will that Mujib built up. We cannot
gay that the new regime has brought
in security or it hag a stable govern=
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ment. We also see that after Mujib
fucilities in Chittagong have been
offered to China as well ag the USA.
Bangla Desh not showing g friendly
attitude to us ig another side that has
got 1o be takes mate of

I now come lo the United States,
the great policeman of the globe. It
hes come In a big way into the
Indian Ocean, This is a development
we see after its defeat in Vietnam.
Right from Simonstown in South
Africa to the North-west Cape in
Australia it bas got & link or network
of bases, bases gt Gan in Maldives,
Nagev in Ethiopia, a bas2 in Cock-
burnsand, in Asmgra, Masera, Mahe
in Seychelles ang Vacos in Mauritius
and then Diego Garcia, Then it has
alsg introduced into the Indian Ocean
the Poseidon submarines 23500 miles
range missiles as against the polaris
1200 miles range missiles. It has
become more dangerous in the Indian
Ocean than it was before,

I am reminded of a few other inci-
dents. Some years ago, Daniel Moy~
nihan, the former US Ambassador to
India, talking to the Press Club, said:

“Notwithstanding India's views,
the USA will stay in and use the
Indian Ocean hecause USA consi-
ders the views of the friends in the
region ”

He said ‘because the US\ considers
the views of the friends in the
region™ Now who are the friends
in the region” I am remindeg of
Mr. Bhutto said on the 27Tth April
1974 in an interview to a DBC corres-
pondent which was carried by the
Indian Express

“Pak would not object to the US
base at Diego Garcia though en
ocean of peace would have been
ideal.”

Then agein, he says: *“The small
powers could not dictate to big
powers” Thig is what he said. This

* vt Q'
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Bo viewy of its own, bug it iy a sstel-
ltg ot the United States. We are
not worried very muchk of & big
power. But we should be concerned
with such small countries who have
no views or opinion of their own, but

ing in the Indian Ocean in a hig way.
The Indian Ocean provides a huge
launching pad for missiles—carrying
submarines. With this show of
strength, USA ig attempting to influ-
ence the internal and foreign policies
of all littoral countries. Sir, Capi-
talism survives on exploitation, Ihe
Indian Ocean provides enormous
natural resources. It provides 60 per
cent of proven uranium, 40 per cent
of gold, almosy all tin, ruber, jute,
chrome, diamonds and so on. There-
fore they are coming in a big way
and they want to have a complete
sway in the Indian Ocean,

Therefore, our strategy should be,
to Jaunch a campaign for Asian
Unity, Asian Security. We must also
campuign for Indian Ocean as a zone
of peace 'This was advocated hy
Mrs. Indira Gandhi, pur leader and
an outstanding world leader. She said
in a very emphatic und forceful way-
“We must have Indian Ocean as a
zone of peace” Wy are a powerful
non-aligned country and we have,
under the dynamic Teadershiv of
Mrs Indira Gandhi, created a place
for ourselveg in the non-aligned
world We can influence them,
especlally, the Asian countries, We
must try to bring about this Asian
unity anq security. Our sreat leader.
Mrs Indira Gandhi, in the course of
same remark, said: “The theory of
power vacuum ls sn insane theory”

Sir, we must go the whol? hog
along with the Soviet Unjon to see
that the continent of Afro-Asim
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countries become; a zone of peace, to
enable them to develop as thay
should, end the United Stutes should
Aake o Jesson. Thank you,

12.08 hrs,
[M=. Drrutv.SeEAKER in the Cheir]

SHR1I PAOKAI HAOKIP (Outer
Manipur): Mr. Deputy-Speaker, Sir,
at the outset I associate nysel! with
the feelings of gther hon. Members
who have spoken, in welcoming the
new Defence Minister, Shri Bansi
Lal.

Mr, Deputy Speaker, Sir, ! must
tell you that thiz is oae of the
occasions agein when we should
congratulate the armed forces—three
wings of the country—for their per-
formance,

This House has had occasions in the
past to express its gratitude to these
three services of the Indian Defence
Forces both in times of war as well as
in times of peace. At this moment
1 would not choose to speak about
the past things.

1 am awnre of the performance of
these Wings which ig still fresh in the
minds of the people of this country.

1 hope with the induction of the
new Minister, their performance in
the three wings will gathey momen-
tum through his dynamism. Before I
gn over to certain important points,
1 would Jik, to emphasise the spend-
ing on these forces. In the beginn-
ing of the debate, opening the dis-
cussion, some remarkg were made by
the hon Members on the other side
that the budget allocation is huge
ang ig not in proportion to the urgent
needs of the defence in the country.

When we try to view the neigh-
bouring countries, we are trying to
view in in a manner which is not un-
justifiable at all I should say the
increase in defence budget so far as
our country is concerned i not very
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big. I should say it is rather low;
1t is very insignificant. In view of
all this I ghould gay that this in-
crease in the defence budget ig not
otit of proportion.

Coming to my next point, I think
that the House hag been discussing
right from the very beginning only
the defence vy security of the nation.
Security of the nation can be achiev-
ed only through the measures and
through the sensy of performing
together anq through the sense of
defending our country ag one-man.
That is to say, everybody should be
trained not only the regular forces.
The country only with the regular
forces will not be in a position to
face the danger as effectively ag they
should without the industrial sugpport,
massive support effective support of
the masses of the country

In order ty achieve thig what we
are required to do or what we are
wanted to do is this. Iy would %e
difficult to face anything only by
maintaining a regular forces, of
course, ] am not pessimistic about 1t
because a number of wars hag been
fought victoriously right since 1748.
During the Bntish period, when @
strong foundation was laid. I do not
want to narrate the bravery and gal~
lantry of our forces since that period.
It 18 known to the whole world. In
order to achieve our target, Mr.
Deputy Speaker, Sir. there are a
number of schemes, trainings, like
NCC, Sainik schools, etc in the coun-
try. This is one of the means to
bring about the required man-power
to the aid of the existing strength
of our armed forces But even today
many of the Stateg have been left out
and there are no sainik schools and
incentives of trainings There are
still no sainik schools being estab-
lished in some of the States. That is
why I say the position s far from
satisfactory. If thig sort of schools
NCC are encouraged by the Ministry
—T hope it will be done by the new
Minister—more of our youths wilj he
able to get training through these
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schools. The object of these schools living there, are experiencing great.

is very clear and, as such, I do not
want to go into it. Thig iz ong of
the means to add to the strength of
our Army, At present these schools
are only in Haryana, Orissa and
Punjab and some others The num-
ber of such wmdeq schools shoulg be
increased.

Now, 1 want to say a worgd about
the welfare of our army personnel
By army personnel I mean the mem-
bers of Army, Navy and Air Force
We often near—I do not say com~
plaints—that some of thewr require.
ments are not being met Wg have
more than 4 lakh members of the
armeg forceg in the mountains What
ig their condition today in relation to
their famihies® There 15 lot stil 10 he
done In order to ameliorate their con~
dition so0 that they mav have the
required will-power to fight Will-
power is the most important thing
You may be having super aircrafts,
tanks und other ammunition to fight
but if the will-power 15 mussing then
all thess things wil] be of po use
The welfare of the armed forces,
Navy Airmen is very important and,
1 hope it will by attended to very
promptly wherever and whenever
necessary

Another point Now we are hav-
ing in the defence organisation @
number of branches recruiting people
from the backward commumties.
There is a certain percentage of
reservation for these c(ommunities
Whether this 15 fulfilled or not also
requires 40 be lookeq inte

Lastly, so fa1 as the security of the
nation 1s concerned, one of the most
important things, according to me,
and I believe, according to the House
algo, is the identification of areas of
priority Now I come from an inter-
national porder area I have experi-
ence of the army people, how they
suffey ip this matter of movement,
There § poor communicaion Due

difficulty, So in order to defend the
country and the border areas ade~
quately, I woulq emphasise this that
the Ministry shoulg identify these
sreas and invest more money for the
construction of ronds This wil] en~
sure that the defency of the country
will be wadequately stremgthened
against the external threats,

SHRI § M BANERJEE (Kanpur)
At the very outset 1 congratulaie or
pay my compliments to the armed
forces on the wonderful job done
during calamities 1n Patna recently
and in other places It has really
birought them nearer to the civilian
population Today in Patna and other
places, every man has nothing but ap-
preciation for the ermed forcet 1 hope
that this will be continued in future
also and the army shall never ba used
to quell popular people’s movement
By ‘popular people s movement, 1 do
not mean the movement launched by
right reactionary forces But take for
instance, a strike which is going on
There the army should be kept aloof
This was <aid bv Shri Dasratha Deb
alvo and I hope the hon Minister will
take not of 1t

A loi was said ahout sophisticaten
arms supplied to Pakistan, My hon
friend Shri Briy Ra) Singh, mentioned
that Pakistan has et up so manv
ordance facfories near the Border Let
us not over estimate Pakistan’s capa-
ulities 1 am not in favour of under-
est mating them  either, but ean she
possibly win a war only with the he'p
of imported machinery and imported
weapons” How did we win the wars
of 1965 and 1971® The biggest veason
why we won and why Pakistan was
defeated hollow was because they were
relying on imported aircraft and tanks
whereas we have a sound base, a solid
foundation of self-suficlency in de-
tence production Tanks o the work-
kers of the ordnance factories and their
capable officers commanded by the
DGOF, we could produce beiter tanks
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than the Patton tanks supplied (o
Pakistart by the American imperialisis
and our gnats could favourably match
the sabre jets supplied to them again

the Americans. So we should
emphasigse more the aspect of atlaining
seif-sufficiency in the matter not only
of conventional weapons but alsg the
sophisticated weapons,

It is heartening to  note that in the
ordnance factories the value of produc.
tion in  1974-75 was approximately
Rs. 181,64 ciores as against the target
fixed for the year of Rs. 180 crores.
Our ordnance factories have produced
more than the target and the workers
should bc comphmented for that. On
behalf of the Al India Defence Em-
ployees’ Federation and those workers,
1 assure the hon. Minister, Shri Gadgil,
and the hon. Minigter in Charge, Shri
Bans: Lal of our wholehearted co-ope-
ration in the matter of stepping up
production. My hon, {friend, Shri
Bishwanath Roy, said that the unions
shoul! work on different lines, and my
hon. friend, Shri Birender Singh Rao,
the great leader of Haryana, Vishal
Haryana rather, said that every civilian
employee should be in uniform.
During the 1962, 1965 and 1971 wars,
without any umform, the workers
showed that they could work like one
man and produce much more than
what wes needed. That was one
of the causes for our victory. One de-
bacie that was made in 1962 should not
be atiributed to our jawans or the
ermy. A war psychosis should not be
created 1n this country. In Pakistan
day in and day out Mr, Bhutto and his
friends are talking of war and aggres-
sion and air violation by us &and so
on. 1 know because 1 hear Pakistan
radio. Now they do so only because
they are unable to solve their economic
problems. It happens that even otber
countries which are unable to solve
their economic problems create thus
kind of war psychosis in order to
divert the attention of iheir people
from the leaders’ mistakes and failures.
This is what Pakistan ia also doing. I
do not say that we should underesti-
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mate Pakistan. From America with
their right arm they give us wheat
under PL 480 and with their left they

give Pakistan sabre jets and patton:
tanks.

MR. DEFUTY-SPEAKER: Why not
come to the main point that you have?

SHRI 5. M. BANERJEE; How do

you know that this is not the main.
point?

MR. DEPUTY.SPEAKER: 1 am sure
that 1s not the main point,

SHRI S. M, BANERJEE: It is the mis.
fortune that both of us are in Parlia-
ment for many years; somebody should
change. There are sume problems con-
cerning the civilian defence emplcyees.

MR. DEPUTY-SPEAKER: That is
what I had 1n mind.

SHRI S. M. BANERJEE At the out~
set I must assure Shn Gadg!l who 1Is
dealing with orinance factor.es that
we snall defimitely  co-perate. But
there 1s need for co.ordinatiun among
various defence projects such as
ordnance factories, research and de-.
velopment establishment and DGI

there should be perfect co-ordination
among such agencies,

The workers in the ordnance facto-
ries are their backbone and they are
opposed to the restriction of 50 per cent

profit. 1 do not know why they should
always suctumb to the financial
authorities. Suppose I am a good

artisan and I produce
per cent, what does the government
lose?” On the other hand the govern-
ment is going to gamn much more.
This should be remedied. Otherwise
production will go down and shortages
will appear. This step will take away
the incentive from the workers in the
ordnance factories. Coming to the
next point, certain cases have not been
finalised. Unfortunately you Thave:
been hearing us on the pay commise
sion report; 28 months have passed
Some of the cases of the supervisors
and allied categories, even depuly.

more than 50
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getieral manager mﬂ mnnmr hve not
been fnalised. Wherever Mr. ‘Gadgfl,
Mr. B&mimorur Patnaik or some
Ot us go, immediately " ¥bre’ people
come out and say: what has happened
1o us? Could ﬂm not be finglised
during 27 months® I do hope that it
‘would be finalised quitkly.

My other point is about defence pro-
duetion board. A time has come when
the workers have to be taken into con-
fidence in the matter of production also
and 1 hope hon. Minister Bansi Lal and
Gadgil would apply their mind and see
how the workers' representatives
could be taken on the defence produc-
tion bhoard. We shall not nominate
workers who do not know abhout fin-
ancial management unil other things;
we shall nominate persons who know
these thiiigs well and who will pos-
sibly help in defence production.

Coming to the question of stagnation
of L.D.Cs and unskilled workers under
the AOC, I should say that it is horri-
ble,. T am happy that the Defence
ministry had taken note of it and I am
thankful that the Delence Secretary
who is chairman of the J, C. M, took
note and appreciated the difficulties of
the workers. A  worker who is
appointed as unskilled labourer in
an ordnance depot dies an unskilled
labourer after 25 years of service, BSo,
there should be avenues of promolion
for such workers,

About the non.functioning of clossi-
fication tribunal, I may submit this.
This was recommended twice by the
Pay Commission and with the greatest
difficulty the defence  Ministry ang
both the federations unitedly agreed
to have a classification tiribunal.
Sir, 1 am told that the Chairman has
joined and this has started functioning.
But unfortunately, no meeting has
been held so far. 1 would urge upon
‘the Hon'ble Minister to kindly see that
' Cahliﬁcution Tribunal nurts function-
m; immedhkly

o \‘*n( e
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Then, mnth-mue'mm o

The Hon'ble .. Mini hes.
mudmaﬁutm:pwmb_o dearth
ot wotk dn that - organisation; ' There '

are . gbout. 4000 workers there and 1
am told that we wre producing certain .
aircrafts wnd morve aircrafts will be
produced in this pulslic sector organisa-
tion. I would request the Hon'ble
Minister to kindly see that there is no
dearth of work in this factory.

1 have two other points to make, One -
is discrimination between industrial ang
non-industrial. I would request the
Hon'ble Minister, Shri Banst Lal to
kindly consider that there ghould be no
discrimination between the officers and
the workers. They are even socially
discriminated.

The second point is the acheme of
militarisation. This should be recon-
sidered. Militarisution should not be
done in M.ES. at the cost of the exist.
ing civilian employees who work {o the
hest of their ability and to the satisfac.
tion of the Defence Ministry. 1 would
also request the Hon'ble Minister to
consider that the canteen employees
in the Defence Establishments should
be regarded as full.fleged Government
servants nnd they should be given all
henefits.

Sir, in  Ambernath, three or four
workers have been arregied under
MISA and others under D.IR. I am
happy that the Hon'ble Minister is
seized of the problem and I would re-
reques! him that the suspension
should be revoked. We assure you.
Sir, that the All India Defence Emplo-
yees Federation will co-operate in
stepping up production and if we fight.

we will fight only for selt-defence and
especially at the time of Emergency
the Defence Employees will rise like
one united force and defend their

motherland.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE MINL
STRY OF DEFENCE) (SR] VITHAL
GADGIL): 1 rise to give a brief
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account of the activilies of the
Pefence Production and to meet
some of the points which have
been made by the Hon'ble Members.
My senior colleague, Mr, Bansi Lal, in
his reply, will naturally deal with the
general question of policies m regard
%o the Defence Production. But I
shall try to give a brief account of the
activilies of the Department and meet
some of the points which have
been made he.e [ am very thankful
for the general apareciation shown by
Memberg for the performancs of
the Defence Production. Sir, I wouin
request the House to consider that be-
fore judging the performance of the
Defence Production there are certain
basic and fundamental considerations
which should be taken into account.
In the first place, the House knows
that the technology 1s moving so fast,
so rapidly that Defence Production n
any country is seriously met with the
problem of obsolescence You try to
design something. produce a proto-type
and by the time 1t goes into production,
1t may be that whole or g part of it
may become obsolete. Secondly, as
everyone knows, there are financial
constraints. We have to plan our De-
fence Production in the context of gene-
ral economy of the country The third
consideration which I  would like to
submit for the consideration of the
House, is that you cannot consider
Defence Production in 1solation. De-
fence Production will naturally de-
pend upon the general industnal cli-
mate and “culture and the infra-struc-
iture that we have got.

Last but not the least, there 13 a
peculiar problem m defence production,
namely, the demand 15 highly elastic
Sometimes there are wide fluctunations
Suddenly demand increases Lecause
infernationa} political sstuation changes
So, 1t 13 not always possible to  plan
defence production in very great detail
m advance becauss of the circums-
tanceg and changes in the international
politica situation. I can do no better
than remind the House of thz great
:speech that Shri Jawaharlal Nehru
-made in this House. Referring to the
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fourfold defence equation, he said:
Defence depends firstly on defence
forces, secondly on indusirial and
technological growth, thirdly on the
economy of the country and fourthly
on the spint of the people. I retuest
the House To judge defence production
not in a isolated way but in the con-
text of these four factors. If defence
production 1s considered in the light of
the above factors, I would claim, not
that the performance is so excellent,
but that we have aclueved a reasonable
compelence and promptness consistent
with the contemporary situation. When
I go into details of various productions,
you will immediately see that the cleim
I am making is substantiated Before
that, I would like to give the House a
very good news Yoy know under de-
tence production, we have a number of
ordnance factories and nine public un-
dertakings like HAL, BEL, etc. Al
of them were running at a profit for a
numher of years cxcept two—Garden
Reach and Praga Tools 1 am happy
to inforin the House that {his vear both
of them have cut even and may be
they will make a margmal profit "h:s
s something which has happened this
Sear and I thought I should mentfion it
fo the House at the outset.

Before trymng to reply to the Lcints
raised, 1 would  acquaint the House
with the performance in various sedtors
of defence production It has heen
mentioned i1n the report and 1t 1s a fact
that in the nrdnance factories, we have
arhevedd self sufficiency in small arms.
In the case of medwum artillery
weapons and ammunitions which are
replacing traditiona] items, an attempt
is being made to achieve self-sufficiency.
Indeed, 1f I may sav  so, the whole
thrust of defence production has Leen
to achieve seclf-suffictency and crelf-
reliance and it 1s with {hat object that
we are trying to modermse armns conti-
nuously, re-examine and re.design
varioug weapons and grmours and tiing
in research and development to assist
production of defence equipment. As
I said, in small arms we have achieved
self-suffictency  In the case of cther
arms, we are progressing considerably
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towards self-sufficiency. In the case of
varfoug kinds of ammunition also, at-
tempts have been made over a number
of years to achieve some self.sufficiency
and 1n many such areas seli-sufficien-
cy hasg beéen achieved

As Mr, Banerjee pomted out, the
value of 1ssues made by these factories
duning 1674-75 was Rs 214 crores and
that of issues for 1975.76 has been esti.
mated at Rs. 225 crores, which I am
sure the House will agree, 18 a good
performance

As has been mentioned, a number of
new projects have been taken up The
detaus, ¢f course are not necessary
In the case of field gun, cettan am-
munitions and propellanis new projects
have been started with the objict of
become self-suffient and self-rehant
The same 18 the case with auable
time fusts and other allied equipment
A number of fariones bave been
established nearly over a century
back For example, the fuctory at
Kirkee whih 18 very near Porna ~the
place I come from 5 more then a
bundred vears old We have now
underiaken a scheme of renewdl and
replacement of various mathmnerie, in
the factorres, eg n the High Explo-~
sives Factory and certamn other
factories In Kanpur also since 1371,
a programme of replacement and
modernization has been started and i
15 1n progress In the field of general
stores also an attempt has been made
consistantly  and continuously 1o
mdigenize and see that most of the
equipment is produced in this cuntry
Stmlarly about modern methods of
management Mr Bancrjee had made
a mention about some of the problems
of the ordnance fattanies We are
making an attempt fo introduce modern
methods of management planmng of
production and materials managemeni
and so forth I can cife one 1nstance
We have now heen succesatul in intro.
ducing computerized material planning
in ag many ax 19 ordnance factones,
because our insistence is that in the
century-old factories, modern methods
require 1o be introduced. so that
management and productiop will be.
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corte more snd more efficient. Mr.
Ihdrajis Gopta hed mentionad sore-
thing about cost. In thiy area also, we
have a committee which looks contini.
ously into the present gystem of cost
accounting and the relation Letween
finance and management, Indeed,
there is a propossl, although there is ro
final decision, a8 to how the whole
scheme of production in grdnance face
tories should be re.organized There.
fore, it is not as it we are allowing
things to lie as they are. Continuous
atlempls have been made to modernize
production With regard 1o the Avad:
faclory also, sifmilar mesasures have
been taken, with the object of increas.
ing production and efficiency and to
indigenize as much of 1ts components
as possible In the Jabalpur factory,
we produce the Shaktiman, Nissan-1
tonne and Nissan Patrol vehicles In
the case of Nigsan I-tonne for
example, the indigenous content
15 now 82 per vent The pomt I
am making iy that in all these areas,
whethe: they are ortinance factories or
public undertakings a continuous
effort 1< made ta"reduce the import
content and indigenlze a, many com-
ponents as povsible | am verv happy
te sav that this  vehicks factory hag
a 50 prodiced buses for eavil use And
the buseg that they Wave produced are
now underoging running trials with
the Deils Transport Corporation and
the Madhva Pradesh State Transport
Corporation  The imitial 1eports on
these wvehicles are very satirfactory
Before 1 come to research and
development, I wan{ ~t¢™Pomnt out
that the whole sfructure of de-
fence production has been evolved
in surh a way that at least indires tly.
it heips the civil industrial producticn
in the countrv In a sense, it inter.
acls Unless you have a certain indus-
trial base, your defence production can-
not increase and if your defence pro.
duction mcreases in a particular way,
it also helps the civil industry For
example, nearly 15 per cent of the
capacity of ordnance factories is being
utilized to meet civil demands. The
result has been, it hag encouraged



rindustrial growth in many areas, some
«0f which are very backward aress.

Soros hon, Member, whose name 1
‘Sorget, his nlready mentioned that in
the last decade the value of production
+of publicsundertakings has increased as
wmuch gs 8 times. That, 1 believe, is
a vonsiderable achievement for public
undertakings engaged in defence pro-
<uction.

.

I do not want to go into Individual
cases, but one or two I might meniion.
For example, the agriculture arrcraft
Basant was designed and developed by
Hindustan Aeronautics Ltd., without
any outside help. Then again, Bharat
Electronics have made considerable
progress in the matter of micro.wave

* communication, the supply of whirh is
being made to the Indian Oil Corpora-
tion and various police authorities, even
by turn-key projects.

While I do not want to differentiate,
probably the best unit we have is the
Mazagon Docks. Incidentally, Shri
Indrajit Gupta referred to the Leander

-clasg frigates and asked what is the
programme. 1 can tell you straightway
that the design is being changed for
wertain reasons and that planning will
be based on the amended or changed
design. The Mazagon Docks has made
vonsiderable progress, as also some
other units,

If T might mention some figures.
even taking into accourt the lasses
incurred in Praga Tools and Garden
Reach, the contribution by the public
sector undertakings to the Exchequer
by way of profits 15 of the order of
Rs, 22.88 crores during 1974-75, and
it is likely to increase t5 Rs 23 crores
in 1975-76.

SHRI B, V. NAfE May | ask for
a clarification? Since these defence
production undertaking: are monopo-
lies in their respective spheres, hoth
in regard o production as well as
ssles—the purchasers or customers
sare also monopoly purchasers—how
‘do you caloulate the rate of profit or
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quantum of profit? What is the basis
on which you do the piicing or cost
ot production, eitier local or inter-
national rates?

SHRI VITHAL GADGIL: In the case
of the Mazagon Docks, we secured
contracis for repair of ships elfc. even
when there was stff mnternational
competition. Then, ;t 15 not as if
in every defence undertaking there is
a monopoly. Ther: are certain items
which are produced by the civilian
sector also So, it is not conect o
say that we have . r'onopoly m all
spheres.

I may now give yo: some 1idea
about indigenisation in some of these
public undertakings. For examgle, in
HAL, a wide range ot castings, fur-
gings. metallic and non-metalliz raw
materials, cables (t¢ hive heen in-
digemised I do nnt want to go into
the detmls of each and every caee.
What I am giving is just an indication
of the achievements 1n the various
public sector undertakings in the
defence side For instance, the
picture tuhes which ara2 rejuired for
t levision are proiu-ed bv one of the
defence undertakings. This is large-
Iv the result of the research and In-
digenisation programme undertaken by
these defence publiz sector underiak-
ings This is briefly tha working or
achievement of some of the public
undertakings and the ordnance facto-
ries.

The Mazagon Docks have secured
as I said. against snif internationsl
competition some orders, nearly uf the
order of R< 40 croves Similarly.
Bharat Electronics have secured an
order for Rs. 25 crores. Even Garden
Reach had secured an order of Rs. 2.7
crores, In general, therefore, as I said
at the outset, the progress has beem
quite satisfactory and consistent with
our contemporary needs

Before I go to the specific points
raised by hon Members, T would like
to make a brief raterence to delence
supplies. There, I would like to say

that the policy has he.
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belp of the private sector within the
framework of the Industrisl Poley
Resolulion. I can tell you from my
experience that there is a consider-
shle talent of small <ntrepreneurs,
seM-made men. I ean straightway
wention one instance. There is an
organisation calleq Forum of Irdus-
trial Technologists i Puona—consist-
fng of all young men pot beyond the
age of 40, between 30 ang 40, highly
educated engineers, who are very
anxjous to help defence production.
It is not ss if they are big industria-
Hets trying to squeeze big profits. I
think it will be on’y proper that we
shoulg take the help of such small
young entrepreneurs and it i3 in that
context that the Dufence Supply De-
partment gives some of the orders to
the private trade We also keep 1
touch, clogse touch, with the Associa-
tion of Indian Engineers again with a
view to indigenise ag much production
as possible,

BHRI INDRAJIT GUPTA: Not by
relaxing inspection.

SHRI VITHAL GAUDGIL:
come to that point later on.

I will

Then, 1 would like to mention
about the 20.point programme because
that point wag raised. One of the
pointg in the 20-poit programine is
workers' participation in industry I
can tell the House that it is not ag it
the scheme has been introdiced anly
in HAL The Direstor.Cereral of
Ordnance Factlories hag issued ins-
tructions to all factories that this pro-
gramme ghould be implemented as
directeg by the Governmen: of India,
and, pursuant to these directions, in
some of the factories, Joint Councils
have already been established. Mr.
Banerjee knows this, An attempt
will be made to see that in ©!l ord-
nance factories the programme of
rorkers' participation in industry is
tully implemented.

With regard to the other point in
the 20-point programme, namely
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apprentices, so far we have recruited”
& total of 2,274 apprentices sinze the
commencement of thé emergendy.
Their bredk-up is s follows: Bohe-
duled Castes~-442; Scheéduley Tribes—
18; Physically Handicipped- 2; Mino-
rities—720; Women —$¢; Rest...Osne--
ral, It is not ag if we are resting at
this. Further efforty will also be
made to see that a larger percentage:
of Scheduleq Castes and Scheduled
Tribeg pecple iz given represontation.
among the appreénticeés,

SHRI K. 8. CHAVDA (Patan): In.
which class?

SHRI VITHAL GADGIL: In appren-
tices there is only one class

With regard to the point made
about thie Ambernath factory, it is not
necessary to give all the facts, al-
though 1 have got the facts here. I
have discussed this matier with Mr
Banerjee, and he is conversant with:
the latest position. Therefore, I do
not think I ghouly waste the time of
the House on individual cases.

He raised a second point about
HAL, Kanpur. Here, there are two
pointg 1 would like to make One is
that there is already a Committee of
the Department which has been ap-
pointed to consider how more and
more work can be given to the Kanpur
Division of HAL The other ig that
in order to improve the workload,
the production of Basant agricultural
aircraft was transferred to the Xan-
pur Division and the programme is
now in progress. In this connection, I
would only like to say this, that there
are certain uncertainties about ths,
because contrary to our expectations,
agro-aviation in this hag not
developed to the extent that it should,

And the only State which has so far
purchased five Basant Aircrafts i
Haryana. If other States follow, ¥
think HAL, Xsnpur will have na
difficulty. ’
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Then, lot ug take the Clagsification
Cormittee. Mr, Banerjee has raised
one point about it. The Classifica-
tion Committee has already been
appointed. The termw of reference
are already published, In November
1978, Justice: K. C. Puri, a retired
High Court Judge has been appointed
snd he has teken charge of this
Committee. Recently, Mr. Kobli has
besn appointed sy Secretary of that
Committee. The spade work is be~
ing done and ! think in a very short
time, the Committee will meet.

The second point is with regerd 40
Supervisors. Mr, Banerjes % right.
Every establishment 1 had visited, &
representative of the Supervisors
came to me, and hy now, I have Jearnt
by heart all the arguments in gavour
of their case. Their case is muinly
that comparable peoplé in the rsil-
ways are paid a particular salery
whereas they are not. About this
case, I have only to say that a deci-
sion, 1 expect, will be tsken in two
months’ time, 1t will take about two
months' time when a final decision
in the matter will be taken. I am
very conscioug and 1 do appreciate
some of their contentions, but it will
take about two months to arrive at a
final decigion. Similar ig the case
with the Managers and the Deputy
Managers.

About piece work, those who work
in the trade union fleld, in the
Defence, know what is the position.
The position was that there were two
ways of calculating piece work. One
is on the basis of means of the
respective pay scales and the second
is on the basis of minimum. The
Government decided that the basis
of means should be accepted but with
a condition and with a rider and the
rider was that the piece work profit
shoyld be limited to a celling of 50
per cent.

Now, it is true thet in some cCases
representations have bheen made
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sbout this problem of plece rates. At
this stage, I can only say that the
matter wull be reviewed after collect-
ing data and all the jinformation

hecessary for that purpose.

About Raksha Utpsdan Board, 1
think we have just made a beginning
about workers’ participation in
management and I may tell you very
frankly that in some cases earlier the
experience was not the kind of ex-
perience one should have, Frequent-
ly, these committees were converted
into a forum for making demands.
There is nothing wrong tn making
demands, but that was not the basic
idea of the workers’ participauon.
So, I would say that we have started
this experiment, let us see how it
works and then we can go to the
other wreas.

With regard to cocrdination bet-
ween the ordnance factory and the
R&D, here also, I may say that there-
1s always an effort tp coordmnate
these. This is how it works. A
development order is given to the
ordnance factory or the establishment
and the R&D works on the basis of
that development order. A certain
design 1s made, 1t is .esied and then
it goes into piroduction. So, there i8
a continuous coordination between
the two What we have done now 1s
that we have nominated a particular
officer in each factory to bring about
greater coordination. Smmilarly, we
have decided to open R&D cells in
various ordnance factories I think,
these two measures will bring about
greater coordination between the
production and the R&D.

With regard to the pomnt made about
R&D by the hon Member from Har-
vana, I do no{ think you can take irto
consideration 1n an 1solated way how
much 1s allocated for R & D, say, in
HAL. The total budget for R & D this
year is of the order of Rs. 52.52 crores.
Therefore, 1t 18 not quite correct fo
say that R & D has been neglected or
that a very small amount has been-
earmarked for R & D. What is assigned
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40 HAL or other factories has o be
iaken into account alongwith the gene.
rel allocation for R & D.

MR. DEPUTY.SPEAKER: How
Tmany more minutes would you like to
tske or would you like to continue to.
anorrow?

SHRI VITHAL GADGIL- I would
like to finish today; 10 minuteg at the
xoosf,

With regard to the point raised by
my hon. friend, Shri Indrajit Gupta,
about inspection, what I would like to
say 1s that no siores can be accepted
if they do not meet our requirement.
In the case of reputed firms with the
established quality control organisation,
the quantum of inspection stages is
sometimeg restricted. But the firal
product is accepted only 1if 1t passes the
required specifications That assurance
«of quality controt is always there It
18 not quite correct to say that there 1s
relaxation 1in that matter

Only one point more

AN HON, MEMBER Have you al
lowed him to finish his speech”

MR DEPUTY-SPEAKER If 1 have
nof said anything, that means I heve
agreed. Sience meansg consent,

SHR1 VITHAL GADGIL I 4o not
1like long speeches 1 will be very
brief,

18 hre

The last point that 1 want to make
is to join with other hon, Members
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who Bave'sxid thas the aclilevements
of defence gfoduction are largely due
to the siforts made by workers. In
thig conmection, I would tike to narrate
& very touching instance. 1 particular.
ly wani to single out our young engl.
neety ang scientists. 1 went to rne of
the establishments and I was told that
the production had been Increased by
the effort of a very young engineer. I
thought, perhaps, in a typical bureau.
cratic way, that I might say, he should
be given one or 1wo increments. When 1
tried to yound him, he sald, “I do not
want any increment, What I have done
is for my country.” It is such young
men, such young engineers, who are
the pride of our defence production.
Frequently we hear of brain.drain and
money considerations being there. But
from my little experience of three
months, I only find this: give them a
challenging job and appeal to their
sense of patriotism and they will work;
Money considerations will be seconw
dary. I do want to join the bon Mem-
berg and endorse that our achievement
has been Jargely as a result of the
efforis of these people After all, the
security, sovereignty and integrity of
the country depend ag much on the tnfl
and sweat of the factory workers as
on the blood and sacrifice of the
jawans.

MR DEPUTY.SPEAKER Th- House
stands adjourned to meet again to-
morrow at 1100 am.

1802 hrs

The Lok Sabha then adjourned till Ele-
ven of the Clock on Tuesday, Apri 8,
1976|Chaitra 17, 1808 (Saka)

G MGLPNDonP MR r95 L.§ ], Crom 354 R6-5-76978.



PLS, . LIX, 2076
)

»

© 1976 BY LOK SABHA SECRETARIAT

Published under Rules 379 and 382 of the Rules of Procedure and Conduct of
Business in Lok Sabha (Rifth Edition) and printed by the General Manager,
Government of India Press, Minto Road, New Delhi.






